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RAJYA SABHA
Monday, the 14" March, 2022/23 Phalguna, 1943(Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair

OBITUARY REFERENCES

MR. CHAIRMAN: Hon. Members, | refer with profound sorrow to the passing away
of Shri Nabin Chandra Buragohain, Shri Rahul Bajaj, Prof. D.P. Chattopadhyaya and
Shri Yadlapati Venkat Rao, former Members of this House.

Shri Nabin Chandra Buragohain passed away on the 28" of May, 2021, at the
age of 98 years.

Born in March, 1923, at Pirakata Village in Jorhat District of Assam,
Shri Buragohain was educated at the Cotton College, Guwahati and the Aligarh
Muslim University.

An advocate by profession, Shri Buragohain took keen interest in the activities
of educational and youth organisations and was actively involved in the development
of agriculture and the welfare of the Backward Classes. Shri Buragohain served as
the Chairman of the Jorhat Elementary Education Board from 1965 to 1966 and as the
Principal of the Jorhat Law College from 1996 to 2007. He established the Kakojan
College in Jorhat District and served as the President of its managing committee. Shri
Buragohain also practised law in the High Court of Assam.

Shri Nabin Chandra Buragohain served as a Member of this House
representing the State of Assam from April, 1972 to April, 1978.

In the passing away of Shri Nabin Chandra Buragohain, the country has lost a
renowned academician, a dedicated social worker and an able parliamentarian.

Shri Rahul Bajaj passed away on the 12" of February, 2022, at the age of 83
years.

Born in June, 1938, at Kolkata in West Bengal, Shri Rahul Bajaj was educated
at the Delhi University, the University of Mumbai and the Harvard University, U.S.A.

An ardent proponent of the development of domestic industries to achieve
self-relieance, Shri Bajaj had deep commitment and sensitivity towards the people
and the nation. Taking over the reins of Bajaj Group in pre-liberalisation era,
Shri Bajaj, with his unique entrepreneurial skills and able leadership, not only
diversified the business into finance, insurance, lighting and steel sectors but also
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propelled the home-grown company to establish itself as a renowned multinational
company. The iconic 'Hamara Bajaj' slogan on Bajaj two wheelers became a
trademark, etched in the minds of middle-class Indians.

The visionary perspectives of Shri Rahul Bajaj on the development of Indian
Industry led him to have a unique distinction of serving as the President of
Confederation of Indian Industry (CII) twice. He also served as Chairman of the
Indian Airlines and the Board of Governors of the IIT, Bombay.

He was awarded Honorary Doctorate by Rani Durgavati Vishwa Vidyalaya,
Jabalpur, Madhya Pradesh and the IIT, Roorkee. Shri Bajaj was also the recipient of
Padma Bhushan in the year 2001.

Shri Rahul Bajaj served as a Member of this House representing the State of
Maharashtra from June, 2006 to July, 2010.

In the passing away of Shri Rahul Bajaj, the country has lost an able
parliamentarian and a towering personality deeply committed to the development of
Indian Industry.

Prof. D.P. Chattopadhyaya passed away on the 13" of February, 2022, at the
age of 88 years.

Born in November, 1933 at Barisal, now in Bangladesh, Prof. D.P.
Chattopadhyaya was educated at the Krishnanagar Government College, West
Bengal; the University of Calcutta, Kolkata and the London School of Economics and
Political Science, United Kingdom.

An educationist, Prof. Chattopadhyaya had a humble beginning, starting his
career as a school teacher. He rose to become a Lecturer in the B.K.C. College,
Kolkata, and served in that capacity from 1956 to 1964. Prof. Chattopadhyaya also
served as Professor of Philosophy in the Jadavpur University and as an Honorary
Professor of Philosophy in Andhra University, Waltair, Visakhapatnam. He founded
the Indian Council of Philosophical Research at New Delhi and also served as its
Chairman.

A widely read and well-informed personality, Prof. Chattopadhyaya authored
and edited several books on culture and philosophy, notable being the Project of the
History of Indian Science, Philosophy and Culture conceived by him, which crossed
120 volumes. He was also the recipient of Padma Vibushan in the year 2009.

Prof. D.P. Chattopadhyaya represented the State of West Bengal in this House
for two terms - from July, 1969 to July, 1975 and again from July, 1975 to July, 1981.
He served as Minister of State holding portfolios of Health and Family Planning, Works
and Housing, and Commerce and as the Minister of Commerce in the Union Council
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of Ministers from 1971 to 1977. Shri Chattopadhyaya also served as a Member of the
West Bengal Legislative Assembly from 1987 to 1990, and as the Governor of the
State of Rajasthan from 1990 to 1991.

In the passing away of Prof. D.P. Chattopadhyaya, the country has lost an
eminent academician, an acclaimed philosopher, an able administrator and a
distinguished parliamentarian.

Shri Yadlapati Venkat Rao garu passed away on the 28" of February, 2022, at
the age of 102 years. Born in December, 1919, at Bodapadu Village in Guntur District
of Andhra Pradesh, Shri Yadlapati Venkat Rao garu was educated at the A.C.
College, Guntur, and the Law College, Chennai.

An agriculturist, Shri Venkat Rao garu worked assiduously for upliftment of the
weaker sections of society and development of agriculture. He served as the Director
of Karshaka Parishad, Andhra Pradesh, in 1987 and as the Chairman of Zila Parishad,
Guntur, from 1995 to 1998. Shri Venkat Rao garu also served as the Founder
Chairman of Sangam Cooperative Dairy, Guntur.

Shri Venkat Rao garu started his legislative career as a Member of the Andhra
Pradesh Legislative Assembly and served that Assembly from 1967 to 1983. He also
served as Minister holding portfolios of Agriculture and Law in the Government of
Andhra Pradesh and as the Chairman of Andhra Pradesh Industrial Development
Corporation.

Shri Yadlapati Venkat Rao garu represented the State of Andhra Pradesh in
this august House from April, 1998 to April, 2004. He also served as the Chairman of
the Committee on Papers Laid on the Table, from May, 2000 to May, 2002.

In the passing away of Shri Yadlapati Venkat Rao garu, the country has lost a
competent administrator, a champion of the rights of farmers and an able
parliamentarian. He was healthy two months before his death.

We deeply mourn the passing away of Shri Nabin Chandra Buragohain, Shri
Rahul Bajaj, Prof. D.P. Chattopadhyaya and Shri Yadlapati Venkat Rao.

| request Members to rise in their places and observe silence as a mark of
respect to the memory of the departed.

(Hon. Members then stood in silence for one minute. )

MR. CHAIRMAN: Secretary-General will convey to the members of the bereaved
families our sense of profound sorrow and deep sympathy.
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OPENING REMARKS BY THE CHAIRMAN

MR. CHAIRMAN: Hon. Deputy Chairman, Shri Harivansh ji, the Minister of
Parliamentary Affairs, Shri Pralhad Joshi ji, the Leader of the House, Shri Piyush
Goyal ji, the Leader of the Opposition, Shri Mallikarjun Kharge ji, Ministers and hon.
Members, | warmly welcome you all to the second part of the Budget Session
beginning today.

We have witnessed some important events during the recess, including the
situation in Ukraine and elections to the legislative assemblies of five States.

This august House has taken a 30-day recess for the Department-related
Parliamentary Standing Committees to examine the Demands for Grants of various
Ministries for the year 2022-23. Given the importance of this exercise, hon. Members
may like to know the work done by the eight Department-related Parliamentary
Standing Committees of the Rajya Sabha during the recess.

The eight Department-related Parliamentary Standing Committees of the Rajya
Sabha have held a total of 21 meetings for a total duration of 73 hours 33 minutes and
examined the Demands for Grants of 18 Ministries comprising 32 Departments. | am
happy to share with all of you that the average duration of these 21 meetings was 3
hours and 30 minutes per meeting which is the best in this regard so far. This marked
an increase of 1 hour 17 minutes per meeting, a rise of 56 per cent over that of
last year.

| am glad to note that 3 Committees met for an average duration of more than
four hours per meeting. The Committee on Education reported the highest average
duration of 4 hours 48 minutes per meeting, followed by the Committee on Personnel
and Public Grievances with 4 hours 39 minutes and the Committee on Commerce
with 4 hours 8 minutes. However, there has been a decline in the average attendance
of meetings this year from that of last year. | understand that the recent Assembly
Elections were a major factor that pulled down the attendance. | propose to soon hold
another meeting with the Chairmen of all these 8 Committees on their functioning over
the last five years.

Hon. Members, you may recall that the first part of this Budget Session that
had 10 sittings marked a refreshing break from the turbulence of some previous
sessions. There were no forced adjournments of the House during the first part. As a
result, the productivity of the House was 101.40 per cent. The last eight full sittings of
the first part of this session were free of disruptions and forced adjournments, for the
first time in the last about three years.
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| appeal to the Members to sustain this positive spirit during the 19 sittings of
this part of the Session so that the House clocks productivity higher than 94 per cent
of the Budget Session of last year.

Hon. Members, you are all aware of the situation in Ukraine. A large number of
Indian students in Ukraine were required to be evacuated in the context of the
situation there. This was a very challenging task. The Government of India and also
the State Governments rose to the occasion in evacuating Indian students as well as
some students of other nationalities. These efforts are praiseworthy. | have been
informed by the Minister of External Affairs that he will be making a statement on the
situation in Ukraine and also on developments with regard to Indian students.

Hon. Members, with the waning of the third wave of Covid-19, both the
Houses of Parliament have returned to sitting from 11.00 a.m. during this part, as
against working in two shifts during the first part of this session. We still need to be
careful and hence, some of the hon. Members are being seated in the Galleries of this
House though | don't see anybody sitting in the Galleries today. | urge upon all of you
to follow Covid protocol and appropriate behaviour both within and outside the
House.

| am happy to inform you all that the Secretariat has recently installed another
safety measure in the Chambers of this august House to contain the spread of corona
virus. Equipment has been installed to contain the spread of virus through Ultraviolet
C-band radiation which is very effective in killing the virus. CSIR-CSIO has come out
with this technology. | wish you all of you to have a happy and meaningful Session.

ANNOUNCEMENT BY THE CHAIR

Hon. Members, during the first leg of the Budget Session of our House, | had
accepted the request of the Minister of Parliamentary Affairs for permitting the
Ministers of State in the Ministry of Parliamentary Affairs to lay all the Papers listed
under the heading 'Papers to be laid on the Table' in the List of Business for the day
in the name of other Ministers on their behalf due to limited functional time available
and the special seating arrangements. However, now, the situation has improved and
the Members would be sitting in Rajya Sabha Chamber and its Galleries only, and the
House will function as per its normal sitting, from 11 a.m. to 6 p.m., during this
remaining part of the current Session. Therefore, all Papers listed under the heading
'Papers to be laid on the Table' will now be laid by the individual Ministers concerned.
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This has to be noted by all the Ministers and | hope the Minister of Parliamentary
Affairs will guide them.

Hon. Members, regarding attendance in the meetings of Departed-related
Standing Committees, a couple of Chairmen met me today and expressed concern
over inadequate attendance in Committees that deal with specialized and technical
issues. This calls for the need to nominate Members on Committees based on their
background and interest in subject domain. | had flagged this issue at the time of
constitution of Committees. Attending meetings should be given priority by the
Members. Elections are important. | do agree. But attending Committee meetings
need to be given due priority.

PAPERS LAID ON THE TABLE
MR. CHAIRMAN: Now, Papers to be Laid on the Table. General (Retd.) V.K. Singh.

I. Notifications of the Ministry of Civil Aviation
Il. Reports and Accounts (2020-21) of the Rohini Heliport Limited, New Delhi; and
AAl, New Delhi and related papers

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (GENERAL
(RETD.) V.K. SINGH): Sir, | lay on the Table—

|. A copy each (in English and Hindi) of the following Notifications of the Ministry of
Civil Aviation, under Section 14 A of the Aircraft Act, 1934:-

(1) G.S.R. 589 (E), dated the 25" August, 2021, publishing the Drone Rules,
2021, along with Delay Statement.
[Placed in Library. See No. L.T. 7026/17/22]

(2) G.S.R. 108 (E), dated the 11th February, 2022, publishing the Drone
(Amendment) Rules, 2022.
[Placed in Library. See No. L.T. 6664/17/22]

Il. (i) (1) A copy each (in English and Hindi) of the following papers under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:-

(a) Annual Report and Accounts of the Rohini Heliport Limited, New
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Delhi, for the year 2020-21, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor General of
India thereon.

(b) Review by Government on the working of the above Company.

(2) Statement (in English and Hindi) giving reasons for the delay in laying

the papers mentioned at (1) (a) above.
[Placed in Library. See No. L.T. 6662/17/22]

(i) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (4) of Section 28 of the Airports Authority of India Act, 1994:-

(a) Annual Report and Accounts of the Airports Authority of India (AAI),
New Delhi, for the year 2020-21, together with the Auditor’s Report on
the Accounts.

(b) Statement by Government accepting the above Report.

(2) Statement (in English and Hindi) giving reasons for the delay in laying

the papers mentioned at (1) (a) above.
[Placed in Library. See No. L.T. 6663/17/22]

Notifications of the Ministry of Mines

M HAT # g #3At (7 S YE9Rd SERME): A8y, H W IR @il
(T 3R T =) S1farf~rs, 1957 BT 91RT 28 HT Y GRT (1) F L WH FATAT
o FeAfeiRad sifegaamsll & Th-Us ufd (SRS dur =<l #) 99 Jed
WRIEATg :

(1) G.S.R. 856 (E), dated the 14" December, 2021 publishing the Minerals
(Evidence of Mineral Contents) Second Amendment Rules, 2021.

(2) G.S.R. 857 (E), dated the 14™ December, 2021 publishing the Mineral

(Auction) Fourth Amendment Rules, 2021.
[Placed in Library. For (1) and (2) SeeNo. L.T. 7027/17/22]
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I. Notifications of the Ministry of Housing and Urban Affairs
Il. Reports and Accounts (2020-21) of NBCC (INDIA) Ltd., New Delhi; HSCC (India)
Limited, NOIDA, Uttar Pradesh; and HSCL, Kolkata and related papers

AT 3R vt B AT 9 Iy |3l (3 e fheiv) : Aaeiey, § feeforfRad
U3 HH UCH R I G

. (l) A copy (in English and Hindi) of the Ministry of Housing and Urban Affairs
Notification No. S.0. 5340 (E), dated the 23" December, 2021, declaring that the
provisions of the Metro Railways (Construction of Works) Act, 1978 and the Metro
Railways (Operation and Maintenance) Act, 2002, shall extend to Gorakhpur
Metropolitan Area in the State of Uttar Pradesh with effect from the date of
publication of the Notification in the Official Gazette, issued under sub-section (3) of
Section 1 of the Metro Railways (Construction of Works) Act, 1978 and sub-section
(2) of Section 1 of the Metro Railways (Operation and Maintenance) Act, 2002.

(i) A copy (in English and Hindi) of the Ministry of Housing and Urban Affairs
Notification No. S.0. 755 (E), dated the 17" February, 2022, declaring that the
provisions of the Metro Railways (Construction of Works) Act, 1978 and the Metro
Railways (Operation and I\/Iaintenance) Act, 2002, shall respectively extend to Patna
Municipal Corporation and Danapur Nagar Parishad Area in the State of Bihar with
effect from the date of publication of the Notification in the Official Gazette, under
sub-section (3) of Section 1 of the Metro Railways (Construction of Works) Act,
1978 and sub-section (2) of Section 1 of the Metro Railways (Operation and
Maintenance) Act, 2002.

(i) A copy (in English and Hindi) of the Ministry of Housing and Urban Affairs
Notification No. S.0. 852 (E), dated the 25" February, 2022, adding to the
Schedule of the Metro Railways (Construction of Works) Act, 1978, the metro
alignments of Bangalore Metro Rail Project Phase-1, Phase-2 and Phase-2A and
2B Corridors in respect of the metropolitan area of Bangalore, as mentioned therein,
under sub-section (2) of Section 32 of the Metro Railways (Construction of Works)

Act, 1978.
[Placed in Library. For (i) to (iii) See No. L.T. 6685/17/22]
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Il. A copy each (in English and Hindi) of the following papers, under sub-section
(1) (b) of Section 394 of the Companies Act, 2013:—

(i) (a) Sixty-first Annual Report and Account of the NBCC (INDIA) Ltd., New
Delhi, for the year 2020-21, together with the Auditor’s Report on the
Accounts and comments of the Comptroller and Auditor General of India
thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. SeeNo. L.T. 6679/17/22]

(i) (a) Thirty-eighth Annual Report and Accounts of the HSCC (India) Limited,
NOIDA, Uttar Pradesh, [a subsidiary of NBCC (India) Limited], for the
year 2020-21, together with the Auditor's Report on the Accounts and the
comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company .
[Placed in Library. See No. L.T. 6680/17/22]

(i) (a) Fifty-seventh Annual Report and Accounts of the Hindustan Steelworks
Construction Limited (HSCL), Kolkata, for the year 2020-21, together
with the Auditor's Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company .
[Placed in Library. See No. L.T. 6681/17/22]

MR. CHAIRMAN: Now, Shri Ajay Bhatt.

MoUs between the Government of India and BEL, MDL, HSL, GSL, GRSE and MDNL

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI AJAY BHATT):
Hon. Speaker, Sir, with your permission | rise to lay the Papers...

MR. CHAIRMAN: It is ' Hon. Chairman.' ...(Interruptions).. Hon. Member, it is
'Hon. Chairman.'

SHRI AJAY BHATT: Sorry, Sir.

MR. CHAIRMAN: Were you in Lok Sabha earlier?
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SHRI AJAY BHATT: Yes, Sir. | am so sorry, Sir. Sir, | lay on the Table, a copy each
(in English and Hindi) of the following papers:-

0

(i)

(iih)

(v)

)

(Vi)

Memorandum of Understanding between the Government of India
(Department of Defence Production, Ministry of Defence) and the Bharat

Electronics Limited (BEL), for the year 2020-21.
[Placed in Library. See No. L.T. 6709/17/22]

Memorandum of Understanding between the Government of India
(Department of Defence Production, Ministry of Defence) and the Bharat

Electronics Limited (BEL), for the year 2021-22.
[Placed in Library. SeeNo. L.T. 6707/17/22]

Memorandum of Understanding between the Government of India
(Department of Defence Production, Ministry of Defence) and the Mazagon

Dock Shipbuilders Ltd., for the year 2021-22.
[Placed in Library. See No. L.T. 6703/17/22]

Memorandum of Understanding between the Government of India (Ministry of

Defence) and the Hindustan Shipyard Limited, (HSL), for the year 2021-22.
[Placed in Library. See No. L.T. 6705/17/22]

Memorandum of Understanding between the Government of India
(Department of Defence Production, Ministry of Defence) and the Goa

Shipyard Limited, for the year 2021-22.
[Placed in Library. See No. L.T. 6708/17/22]

Memorandum of Understanding between the Government of India
(Department of Defence Production, Ministry of Defence) and the Garden

Reach Shipbuilders & Engineers Limited, for the year 2021-22.
[Placed in Library. See No. L.T. 6702/17/22]

(vii) Memorandum of Understanding between the Government of India

(Department of Defence Production, Ministry of Defence) and the Mishra

Dhatu Nigam Limited, for the year 2021-22.
[Placed in Library. See No. L.T. 6701/17/22]
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Report and Accounts (2020-21) of NMDFC, New Delhi and related papers

TS B AATT 3 I #3A (3} S Fath): HBIGd, § Husl g™, 2013 B
IRT 394 B I GRT (1) (F@) & e Fr=feiRad 93l & Taw-ga Ui (st a2
fa=fl ) AT Ted WG §

(a) Twenty-seventh Annual Report and Accounts of the National Minorities
Development and Finance Corporation (NMDFC), New Delhi, for the year
2020-21, together with the Auditor's Report on the Accounts and the
comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. SeeNo. L.T. 6687/17/22]

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON HOME AFFAIRS

SHRI' ANAND SHARMA (Himachal Pradesh): Sir, | present the following
Reports (in English and Hindi) of the Department-related Parliamentary Standing
Committee on Home Affairs:-

(i) 238" Report on 'Demands for Grants (2022-23) of the Ministry of Home

Affairs'; and

(i) 239" Report on 'Demands for Grants (2022-23) of the Ministry of DONER'".

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON TRANSPORT, TOURISM AND CULTURE

SHRI T. G. VENKATESH (Andhra Pradesh): Sir, | present the following Reports (in
English and Hindi) of the Department-related Parliamentary Standing Committee on
Transport, Tourism and Culture:-

(i) Three Hundred Fourteenth Report on Demands for Grants 2022-23)
of Ministry of Civil Aviation;
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(i) Three Hundred Fifteenth Report on Demands for Grants (2022-23)
of Ministry of Culture;

(i) Three Hundred Sixteenth Report on Demands for Grants (2022-23)
of Ministry of Ports, Shipping and Waterways;

(iv) Three Hundred Seventeenth Report on Demands for Grants (2022-23)
of Ministry of Road Transport and Highways; and

(v) Three Hundred Eighteenth Report on Demands for Grants (2022-23)
of Ministry of Tourism.

MR. CHAIRMAN: Shri T.G. Venkatesh would be setting a record of submitting a
number of reports in each Session. Now, Report of the Department-Related
Parliamentary Standing Committee on Railways. Prof. Manoj Kumar Jha.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON RAILWAYS

PROF. MANOJ KUMAR JHA (Bihar): Sir, | lay on the Table, a copy of the Eleventh
Report (in English and Hindi) of the Department-related Parliamentary Standing
Committee on Railways on ‘Demands for Grants' (2022-23) of the Ministry of
Railways.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON SOCIAL JUSTICE AND EMPOWERMENT

SHRIMATI JHARNA DAS BAIDYA (Tripura): Sir, | lay on the Table, a copy of the
Thirtieth Report (in English and Hindi) of the Department-related Parliamentary
Standing Committee on Social Justice and Empowerment on 'Demand for Grants
2022-23" pertaining to the Ministry of Tribal Affairs.
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MOTION FOR ELECTION TO THE COMMITTEE ON PUBLIC ACCOUNTS

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
MURALEEDHARAN): Sir, | move the following Motion:—

"That this House concurs in the recommendation of the Lok Sabha that the Rajya
Sabha do agree to nominate seven Members from Rajya Sabha to associate with
the Committee on Public Accounts of the Lok Sabha for the term beginning on
the 1°' May, 2022 and ending on the 30" April, 2023, and do proceed to elect, in
such manner as the Chairman may direct, seven Members from amongst the
Members of the House to serve on the said Committee."

The question was put and the motion was adopted.

MOTION FOR ELECTION TO THE COMMITTEE ON PUBLIC UNDERTAKINGS

MR. CHAIRMAN: Shri V. Muraleedharan to move a Motion for Election of seven
Members to the Committee on Public Undertakings.

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
MURALEEDHARAN): Sir, | move the following Motion :—

"That this House concurs in the recommendation of the Lok Sabha that the Rajya
Sabha do agree to nominate seven Members from Rajya Sabha to associate with
the Committee on Public Undertakings of the Lok Sabha for the term beginning
on the 1st May, 2022 and ending on the 30th April, 2023, and do proceed to elect,
in such manner as the Chairman may direct, seven Members from amongst the
Members of the House to serve on the said Committee.”

The question was put and the motion was adopted.

MOTION FOR ELECTION TO THE COMMITTEE ON WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES

MR. CHAIRMAN: Shri V. Muraleedharan to move a Motion for Election of ten
Members to the Committee on the Welfare of Scheduled Castes and Scheduled
Tribes.
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
MURALEEDHARAN): Sir, | move the following Motion:—

"That this House resolves that the Rajya Sabha do join the Committee of both the
Houses on the Welfare of Scheduled Castes and Scheduled Tribes for the term
beginning on the 1st May, 2022 and ending on the 30th April, 2023, and do
proceed to elect, in accordance with the system of proportional representation
by means of the single transferable vote, ten Members from amongst the
Members of the House to serve on the said Committee.”

The question was put and the motion was adopted.

MATTERS RAISED WITH PERMISSION
MR. CHAIRMAN: Hon. Members, | have received notice from Shri K.C. Venugopal
and Dr. Sivadasan with regard to the situation about the Ukraine-Russian War.
...(Interruptions )...
SHRI K.C. VENUGOPAL (Rajasthan): Sir, ...(Interruptions)...

SHRI BINOY VISWAM (Kerala): Sir, ...(Interruptions ...

MR. CHAIRMAN: Tomorrow, we are going to have a statement from the Minister,
then, you can seek clarification but not now. ...(Interruptions)...

SHRI K.C. VENUGOPAL: Sir, ...(Interruptions)...

SHRI BINOY VISWAM: Sir, please ...(Interruptions)...

MR. CHAIRMAN: | have already informed that | have taken note of it.
...(Interruptions )... No, no; whatever notices | have received, | have to mention.

...(Interruptions ...

SHRI BINOY VISWAM: Sir, it is about EPF.
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MR. CHAIRMAN: Now, Matters to be raised with the Permission....
...(Interruptions )... You write to me and send a request. Viswamyji, you have already
gained some experience. Please. ...(Interruptions)... Shri Kanakamedala Ravindra
Kumar. ...(/nz‘erru,oz‘/ons).. . Everything is important, that is why the House is sitting.
...(Interruptions).. . Please. This will not go on record....(Interruptions)... Do not
give wrong precedents....(Interruptions)... Please write to me. ...(Interruptions)...
Chairman knows whether notices come or not. ...(Interruptions)... If he has given
and if it is on the way, then expedite it. ...(/m‘errupz‘/ons)... That is all.
...(Interruptions )... Now, Shri Kanakamedala Ravindra Kumar. ... (Interruptions)...

SHRI BINOY VISWAM: *

Need to take measures for continuation of studies of Indian medical students who
have recently returned from Ukraine

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Hon. Mr. Chairman,
Sir, | am very thankful to you for giving me this opportunity to raise an important issue
pertaining to thousands and thousands of Indian students pursuing their medical
studies in Ukraine and due to ongoing war between Ukraine and Russia, a question
mark has been put on their future.

Sir, many Indian students, including the students from Telugu States went to
Ukraine to study medicines. On 24" February, 2022.

MR. CHAIRMAN: Time, time. All these facts are known, what is it you want to say
because there are three more Members and we are going to have a discussion
tomorrow after the Minister makes a Statement? ... (Interruptions).. .1 allowed you
to make a mention. It is Zero Hour.

SHRI KANAKAMEDALA RAVINDRA KUMAR?: In this view, it is pertinent to laud here
the efforts taken by the Central Government of India evacuating the students from the
war-torn country. Sir, evacuated students are mainly pursuing medicines from
Ukraine. Sir, though the safety and security of the students has been ensured, their
future is at stake now. The war between Russia and Ukraine is not likely to come to an
end in the near future. Therefore, | urge the Government to take necessary steps after

* Not recorded.
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consulting with the stakeholders, including the National Medical Commission to
absorb all the students returned from Ukraine.

MR. CHAIRMAN: Now, Shri K.C. Venugopal. | got the point. ...(/m‘errupz‘/ons)...
Please, please. ...(Interruptions)... Now, Shri K.C. Venugopal. ...(Interruptions)...
It is not going on record what you are saying.

SHRI KANAKAMEDALA RAVINDRA KUMAR: *

DR. FAUZIA KHAN (Maharashtra): Sir, | associate myself with the matter raised by
the hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. AMEE YAJUNIK (Guijarat): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI JOHN BRITTAS (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI ELAMARAM KAREEM (Kerala): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI RIPUN BORA (Assam): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

* Not recorded.
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SHRI REWATI RAMAN SINGH (Uttar Pradesh): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. PRASHANTA NANDA (Odisha): Sir, | also associate myself with the matter
raised by the hon. Member.

MR. CHAIRMAN: Please. ...(/nterrupt/ons).. . Please, Shri Ravindra Kumarji.
...(Interruptions ...

SHRI K.C. VENUGOPAL (Rajasthan): Mr. Chairman, Sir, the students who have
returned from Ukraine due to the war are in a very, very difficult situation. And, their
families are also very much concerned about their future. Therefore, what is going to
be done to the students is a great concern in the country now. The education of those
students has now come to a standstill. What is to going to be done by the
Government, the Government has to clarify it because they have to provide a relief on
that matter.

DR. AMAR PATNAIK (Odisha): While associating myself with the issue and with the
concern raised about the students who have returned, | wish to make a few
suggestions in line with the suggestion made by the hon. Chief Minister that you
increase the seats by two to five per cent in all the private and Government medical
colleges and also take care of the fifth year which has the clinical component in some
ingenious method so that their education is not compromised.

DR. SANTANU SEN (West Bengal): Sir, my submission is that due to scarcity of
adequate medical education service system, they were forced to go to Ukraine for
their medical studies. They have been brought back. They were forced to leave
Ukraine. Our Government has taken the responsibility to complete their internship
after they pass the eligibility test. But, my humble submission before the Government
is, please take care of those students who were forced to leave their studies in
between. Many of them are in first year, second year and third year. Some special
steps should be taken to accommodate them here in India.
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THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, |
associate myself with the issue raised by the hon. Member.

SHRI RIPUN BORA (Assam): Sir, | associate myself with the issue raised by the hon.
Member.

SHRI K. SOMAPRASAD (Kerala): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRIMATI PRIYANKA CHATURVEDI (Maharashtra): Sir, | also associate myself with
the issue raised by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRI BINOY VISWAM (Kerala): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI P. WILSON (Tamil Nadu):  Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, | also associate myself with the issue raised
by the hon. Member.

SHRI G.C. CHANDRASHEKHAR (Karnataka): Sir, | also associate myself with the
issue raised by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the issue raised
by the hon. Member.

DR. M. THAMBIDURAI (Tamil Nadu): Sir, | associate myself with the issue raised by
the hon. Member.
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SHRI S. R. BALASUBRAMONIYAN (Tamil Nadu): Sir, | also associate myself with
the issue raised by the hon. Member.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | also associate myself with the issue
raised by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, | also associate myself with the
issue raised by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the issue raised
by the hon. Member.

ST BRI g1 (BXIRIQ) : Halqd, H W1 A R §RT IS Y fawy & 1oy

I Bl Hag Bl gl

it ot Rie (i rore &, faeel)) @ Aeied, # Y AT 9e< §IRT 3o1¢ 7Y
&2 & 12 T Dl Helg HRel Gl

S TRTIT ST AT (ITEII RIS &, faeel) @ #8ied, § 1 Ay 48R §R1
BV Y AV & A1 W Bl g HRal gl

2 Gelte AR T[T (RIS IoTerm=1 &, fdeel) @ weied, § Al 410 9ew gR1
ISIY Y fAY & A1 W Bl Hag HRell gl

STcht Bl Iat a9 (BUAIR) « Welad, H Wl A1 9awI §R1 33U Y vy &
A1 W Bl Heg Bl gl

it RS SFf (ISRYM) : HEIGy, § A1 -1 e §RT Io1¢ ¢ f[q9g & |

I Bl Heg BT gl

. 79 $AR o (ER) : A2, # il AFFY 9ew §RT S8 1Y favy & |1y

I Dl Hdg Rl gl

37l TSR g (Ae U<R0) : Jeiad, H Al A1 SR §RT Io1¢ Y favy & |

I Bl Heg BT gl

19



20

[RAJYA SABHA]

11 farer R yRaTe fATe (SR e YD) : wEiey, H |l A 9 §R1 SO Y fauy
& A1 G DI g HIAT G

it wifeh g Mive (ToR1A) : A2y, H W A1 9aR §RT 391 1Y 9y & a7

I Bl Heg Bl gl

it siaerer ware R (NER) : A8igy, H# 9 AR &R §RT 33V Y f[avg &
1Y TG Dl Hdg Bl gl

MR. CHAIRMAN: Santanu Senyi, you are a doctor. You know the regulations of the
Medical Council of India and also the other procedures. This has to be attended to, |
do agree. Butitis a complicated matter. Now, Shri Prabhakar Reddy Vemireddy.

Need for budgetary grant for rare diseases

SHRI PRABHAKAR REDDY VEMIREDDY (Andhra Pradesh): Sir, my Zero Hour
submission is regarding the Budgetary grant for rare diseases in India. The National
Policy for Rare Diseases, 2021, was formulated aiming at lowering the high cost of
treatment of rare diseases. Although more than 450 rare diseases have been
identified in the country, less than 50 per cent are treatable and the Drugs Controller
General of India approved treatment, currently available only for 12 to 15 of them. The
health expenditure incurred on these diseases runs very high and eventually effects
the patients' families. The policy has created a voluntary crowdfunding digital
platform, seeking contributions from individuals and corporate donors. So far, only
Rs.1,15,000 has been raised and 237 patients with treatable conditions are awaiting
support of crowdfunding. | request the Government to issue necessary guidelines for
provision of sustainable treatment support by the Centre for treatable disorders with
an increased budgetary amount by the Central Government.

DR. AMEE YAUNIK (Gujarat): Sir, | also associate myself with the issue raised by the
hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
issue raised by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
issue raised by the hon. Member.
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SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
issue raised by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the issue raised
by the hon. Member.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | also associate
myself with the issue raised by the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, | also associate myself with the issue raised by
the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with the issue raised by
the hon. Member.

1 fareraR gare fwre (SR ueen) : Heled, § |l A1 9ew gRTSo1¢ Y favy
& A1 G DI g HIAT G

Need to create awareness programmes for plastic and waste management

DR. AMEE YAJUNIK (Guijarat): Thank you, Sir, for giving me this opportunity to raise a
very important issue. This issue concerns the waste management and the waste that
is littered on the streets of our country. In November, 2019, the then hon. Minister of
Environment, Climate Change and Forest had made a statement in the Lok Sabha
floor that 40 per cent of plastic waste that is collected is lying and not getting
collected by the agencies. Sir, this littering of waste on the roads, on the streets gives
rise to pollution, health hazards to citizens and our young children. Those who are
travelling by cars do not face this problem. Those who are travelling or staying in big
houses do not have this problem but the children, the senior citizens get respiratory
infections. So, there should be some kind of a method, and | urge the hon.
Environment Minister as also the Minister of Education that there should be a top-
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down and a bottom-up policy. Sir, just picking up the broom and collecting the
garbage somewhere is okay, but then what happens to those heaps of garbage is not
known to us. So, we have the mission as well as, there are ample laws. But, the
implementation of these laws is required whereby the local agencies are held
responsible or penalised for not ensuring that the roads are clean. If the litter is not
picked up or it is incinerated or untreated, | think we are putting our children, our
senior citizens and all our people exposing them to health hazards. This pollution has
to stop and the civic sense has to be inculcated. Sir, continuously talking about
community awareness is not going to solve the problem. We need to bring civic
rights into our curriculum and | request the Government to bring a top-down and
bottom-up approach to see to it that this pollution is stopped.

SHRI AYODHYA RAMI REDDY ALLA (Andhra Pradesh): Sir, | associate myself with
the issue raised by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the issue raised by the
hon. Member.

SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI JOHN BRITTAS (Kerala): Sir, | also associate myself with the issue raised by
the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
issue raised by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the issue raised
by the hon. Member.

SHRIMATI PRIYANKA CHATURVEDI (Maharashtra): Sir, | also associate myself with
the issue raised by the hon. Member.
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SHRI BINOY VISWAM (Kerala): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI VIVEK K. TANKHA (Madhya Pradesh): Sir, | also associate myself with the
issue raised by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | also associate
myself with the issue raised by the hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRI' M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
issue raised by the hon. Member.

it TR Uee (ALY U) : #eled, H I AT 9eRI §R1 301 Y [q9y & |re
I B g DRI |

Sfeht BT 9l (BUNIR) : AR, H W AT 9ag §RT Sol ¢ favyg & |1y

I Dl Hdg PRl gl

1 farer R wRae e (SR UeeD) < HEiey, H 9l A 9ewd §R1$3 Y fquy
& A1 T Bl Hag Bl g

ST Bl qdl A (BRI : HEIGd, § Wl A1 9eRI §R1 So1Y T fIvg &
1Y TG DI Hdg Bl gl

#il RS SFf (JIRYM) : Jeled, § W AT 9eRI §RT So1¢ MY [y & |

I Bl Heg BT gl

MR. CHAIRMAN: The next Zero Hour mention is of Dr. Sonal Mansingh; whoever
wants to associate, please send your names.
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New excise policy of Government of NCT of Delhi

S1. A9 d 9FRTE (M MR : Uit #8ied, | Yd! g=gdre o1 arsdl g f$
319 1 TR AT e UR dlef T 7R 411 Aeled, facell IReR &
Bl (eI 718 SMTBRI 1T BT SEUANT B §Y IS & Dy TR b LR IR Uh
IS Bl WRIT IR ORI el G &1 Tg | H 3ITIeh! ST T8 g fob STl bl 3R A
ST TR a1 11 3R By S8l 4R a2 41 §U, oifdh SRBR dfthsh X&1| S
f&eell 8TS BIC 7 W (o1, T4 59 WhIH Bl AT-H1 H &g b 1|

HBIed, I8! SI-dT & faRie U= ST & Urae= 3, 4 3R 8 & d8d s IILR®
AR & R IR SIBRT IS [T Tl

it gumafa: I8 Rars § 781 o UMl The issue which you wanted to flag, you have
flagged it. The suggestion you want to give; just give it, that is all.

1. Qe AR : GUTIfd A8iey, 37d: 3R 3MUP ATe0H I WRAR I fdea © fb 549
e &1 oA foran e, R 971 1 9isT <+ aToll Ul il IR o9 TH oI i 9|

DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the matter raised by the
hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

MR. CHAIRMAN: In Zero Hour, Members are not supposed to make allegations,
insinuations or charges against any Government or parties. Zero Hour is meant to
bring something important to the notice of the House thereby attracting the attention
of the concerned and that is why it is given priority. And even before going to
Question Hour, we have admitted this system; please keep this in mind. It will be
paining for me to cut short somebody in between and then remind them about
exceeding their brief. All of you, please take care of this.

The next Zero Hour mention is of Dr. Narendra Jadhav. 39T Excise Policy &
IR H ATGH & 16 G S27 H 37elT-3eT Fed H RTBIRBT 272 It is becoming the main

revenue, unfortunately.

* Not recorded.
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Custodial Deaths

DR. NARENDRA JADHAV (Nominated): Sir, as per the prison statistics 2018, out of
the total 4.66 lakh convicts and undertrials in Indian prisons, 33.5 per cent were
OBCs, 20.7 per cent were Scheduled Castes, 11.6 per cent were Scheduled Tribes
and 18.8 per cent were Muslims. Sir, over the last twenty years, as many as 1,888
custodial deaths were reported across the country. Out of these custodial deaths,
1185 or 63 per cent were those persons who were arrested, but, yet to be produced
before the court.

On the other hand, only 26 policemen have been convicted during this period
as per NCRB data. Sir, this presents a grim picture of the Indian prisons. As per the
NCRB data, 2019, seven out of ten people in prisons were undertrial prisoners. The
reason why most of the prisoners were belonging to OBC, Scheduled Castes,
Scheduled Tribes and Minority communities is because they are too poor to arrange
for personal bond or even securities from someone to secure bails and the lack of
competent and adequate legal representation. Not surprisingly, Sir, it is the prisoners
from these communities who form the major part of the victims of custodial deaths.
With only 26 policemen convicted over the past twenty years, when there are 1,888
custodial deaths, the question arises who will punish the law-enforcers. Through you,
Sir, | urge the Government to kindly step in and introduce reforms that fix the liability
of police officers, bring them to justice and provide for monetary compensation to the
victims' families. Thank you, Sir.

PROF. MANOJ KUMAR JHA (Bihar): Sir, | associate myself with the matter raised by
the hon. Member.

SHRI SURESH GOPI (Nominated): Sir, | also associate myself with the matter raised
by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI K. SOMAPRASAD (Kerala): Sir, | also associate myself with the matter raised
by the hon. Member.
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SHRIMATI VANDANA CHAVAN (Maharashta): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | also associate
myself with the matter raised by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

WELCOME TO PARLIAMENTARY DELEGATION FROM AUSTRIA
MR. CHAIRMAN: Hon. Members, | have to make an announcement.

On my behalf, and on behalf of the hon. Members of the House, | have great
pleasure in welcoming His Excellency, Mr. Wolfgang Sobotka, President of the
National Council of Austria and Her Excellency, Ms. Christine Schwarz-Fuchs,
President of the Federal Council of Austria and other Members of the Parliamentary
Delegation from Austria who are on a visit to India as our honoured guests.

They arrived in India on Sunday, the 13t March, 2022 and are now seated in
the Special Box. The Delegation visited Agra yesterday and will be visiting Hyderabad
before their final departure from India on Thursday, the 17" March, 2022. We wish
them a happy and fruitful stay in our country. Through them, we convey our greetings
and best wishes to the National Council as well as the Federal Council of Austria, the
Government and the friendly people of the Republic of Austria.

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

MR. CHAIRMAN: Hon. Members, we had a Business Advisory Committee meeting
today. It was agreed upon, after discussion, that Development of North Eastern
Region, Tribal Affairs, Railways, Labour and Employment are the four subjects of
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Demands for Grants of the respective Ministries, they will be taken into consideration
for discussion in this part of the Session and each of the Demand has been allocated
four hours. If necessary, if the Members so wish, they have to sit extra time in the
evening so that they can also participate in the discussion. Whoever is asking to
include their names, they will, definitely, get time, but after the scheduled time is
over. | have already advised the Deputy Chairman also to be liberal and give
opportunity to the hon. Members in this regard. Not only the Deputy Chairman,
whoever is the Panel Chairman at that time.

The Business Advisory Committee in its meeting held today i.e. on 14" of
March, 2022 has allotted time for Government Legislative and other Business as
follows:-

Business Time Allotted
1. Discussion on the working of the Ministries of :-
(i) Developent of North Eastern Region Four hours
(i) Tribal Affairs each
(ii) Railways

(iv) Labour and Employment

2. Consideration and return of the appropriation Bills relating to Four hours

the following demands, after they are passed by Lok Saba:- (To be
(i) Supplementary Demands for Grants for 2021-22 discussed
(i) Excess Demands for Grants for the year 2018-19 together)

3. General Discussion on the Budget for the Union Territory of
Jammu and Kashmir for the year 2022-23.

Four hours
(To be
4. Consideration and return of the appropriation Bills relating to discussed
the following Demands, after they passed by Lok Sabha:- together)

(i) Supplementary Demands for Grants of Union Territory of
Jammu and Kashmir for the Financial Year 2021-22.

(i) Demands for Grants of Union Territory of Jammu and
Kashmir for the financial year 2022-23.
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5. Consideration and return of the Appropriation Bill relating to

Demands for Grants for 2022-23, after it is passed by Lok Four hours
Sabha. (To be
discussed
6. Consideration and return of the Finance Bill, 2022, after it s~ together

passed by Lok Sabha.

The Committee also recommended that the sitting of the House fixed for
Thursday, the 17" March, 2022, may be cancelled because of Choti Holi, on request
of the Members.

SPECIAL MENTIONS
Need to give option of Hippocratic/Charak oath for Doctors

DR. SANTANU SEN (West Bengal): Mr. Chairman, Sir, a notice recently issued by
the Undergraduate Medical Education Board of the National Medical Commission,
has created a lot of confusion amongst the medical fraternity. It is the long-standing
practice to take a Hippocratic Oath after passing MBBS. But it seems that the said
notice says that in the future instead of taking the Hippocratic Oath, they would be
taking the Charak oath. The age-old practice of the Hippocratic Oath should not be
stopped suddenly. Ayuraveda doctors should continue taking the Charak oath. At
the most, it might be kept optional for doctors of all systems of medicine, instead of
making it mandatory as it would hurt the prevailing sentiment.

DR. FAUZIA KHAN (Maharashtra): Sir, | associate myself with the Special Mention
made by the hon. Member.

SHRI BINOY VISWAM (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the Special Mention made
by the hon. Member.

PROF. MANOJ KUMAR JHA (Bihar): Sir, | associate myself with the Special Mention
made by the hon. Member.
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Need for reduction of GST on health insurance policy of senior citizens

DR. AMAR PATNAIK (Odisha): Mr. Chairman, Sir, India's health system has been
put to severe test during the COVID-19 pandemic. As per the NITI Aayog's recent
report, titled Health Insurance for India's Missing Middle, around 30 per cent of the
population, that is, 40 crore Indians, are devoid of any health insurance. Under the
Ayushman Bharat PM-JAY and the various State Government schemes only the
bottom 50 per cent of the population is covered. The remaining 20 per cent of the
population is covered through social health insurance, and private voluntary health
insurance primarily designed for high-income groups. Studies indicate that senior
citizens are some of the most under-insured groups with only 15 per cent health cover
buyers in the age group of 60-80. Presently, a standard 18 per cent GST is applied on
insurance premium. As the age of the insured gradually increases, the cost of
financial protection from medical risks also increases. At age 75 and above,
individuals roughly pay Rs.6,858 as 18 per cent GST as compared to Rs.4,116
between age 61 and 65. The Supreme Court in the Bandhua Mukti Morcha Vs. Union
of India in 1997, held that the right to health is a part of the citizens” fundamental rights
and is to be interpreted as social security from disease and assistance in times of
sickness. Therefore, to provide relief to our senior citizens, it is necessary to reduce
the existing GST rates on health insurance policies from 18 per cent to 5 per cent, or
exempt senior citizens from any GST on purchase of health insurance.
Thank you, Sir.

PROF. MANOJ KUMAR JHA (Bihar): Sir, | associate myself with the issue raised by
the hon. Member.
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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
issue raised by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the issue raised
by the hon. Member.
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Need for development of Kannur airport in Kerala

DR. V. SIVADASAN (Kerala): Sir, the Kannur international Airport is the newest
airport in Kerala and we expect positive interventions from the Government of India to
expedite its progress. The airport has great potential for growth and it should be
granted the 'Point of call status' urgently. At present, foreign carriers have no right to
operate from the airport. It has severely affected the development of the airport.
Therefore, the Kannur international airport should be opened up for foreign carriers.
Another urgent requirement is the permission for "Haj Embarkation". The airport
should also be included in the ASEAN Open Skies policy, which would help foreign
carriers from ASEAN countries to operate to Kannur. The tag would help foreign
carriers from Malaysia and Singapore to operate to Kannur. The Government should
consider these matters and take required action so that the Kannur Airport can
operate at its full potential and contribute to the economic progress of the country.

MR. CHAIRMAN: Now, the Kannur International Airport is functional, isn’t it ?

DR. V. SIVADASAN: Sir, it is functional. But, we are requesting for Haj embarkation.
Secondly, we are seeking ‘point of call’ status. Another request is that the
Government should allow the international carriers into the Kannur international
airport. These are our requests.

AN HON. MEMBER: They have not permitted the foreign carriers.
MR. CHAIRMAN: You can’t speak while sitting !

DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the issue raised by the
hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRI JOHN BRITTAS (Kerala): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with the issue raised by the
hon. Member.
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DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the issue raised
by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
issue raised by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the issue
raised by the hon. Member.

SHRI K. SOMAPRASAD (Kerala): Sir, | also associate myself with the issue raised by
the hon. Member.

Need of infrastructure for developing the Electric Vehicle Industry

DR. FAUZIA KHAN (Maharashtra): Sir, | would like to draw the attention of this
august House towards the potential of the Electric Vehicle industry in India. Currently
the fifth largest in the world, it is slated to become the third largest by 2030. Since
EV's space is at a nascent stage, it offers the world's largest untapped market,
especially in the two-wheeler segment. The report “Mobilising Electric Vehicle
Financing in India” has estimated that the transition to electric vehicles will require a
cumulative capital investment of Rs 19.7 lakh crore in EV charging infrastructure and
batteries over the next decade. With a market size of Rs 3.7 lakh crore for the
financing of EVs in 2030, barriers like insufficient charging infrastructure, the current
high pricing of EVs, limited options and higher dependency on imports hinder our
path towards becoming a green economy. Given that there have been positive
developments to increase the uptake of electric vehicles in numerous States, it is high
time that we fuel this zeal further by infusing the requisite capital in the production.
Hence, | urge the Ministry of Power to consider speeding up the reforms on the
above-mentioned challenges to accelerate progress. | strongly feel that in India's aim
to reduce carbon emissions by 33-35 per cent till 2030, the contribution of the
progress in boosting the sector can reap multiple spill over benefits, considering that
the contribution of the automobile sector to the manufacturing GDP is close to 50 per
cent. Thank you.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | associate myself with the Special
Mention made by Dr. Fauzia Khan.

31



32

[RAJYA SABHA]

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by Dr. Fauzia Khan.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special Mention
made by Dr. Fauzia Khan.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by Dr. Fauzia Khan.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention made by Dr. Fauzia Khan.

SHRI VISHAMBHAR PRASAD NISHAD (Uttar Pradesh): Sir, | also associate myself
with the Special Mention made by Dr. Fauzia Khan.

Need to permit Kerala Government to acquire HLL Lifecare Limited directly upon
mutually agreeable terms

SHRI JOHN BRITTAS (Kerala): Sir, HLL Lifecare Ltd., being the only PSU under the
Ministry of Health and Family Welfare, played a pivotal role in fighting the Covid-19
pandemic as a nodal agency of the Government. It shows the necessity to continue
keeping it in the public sector as the Government needs such an arm in cases of
health exigencies. It is equally pertinent to note that HLL Lifecare has been making
profits for the last three years. It is equally pertinent to note that the Government of
Kerala had played a significant role by handing over about 19 acres of land at prime
locations free of cost, which would fetch several hundreds of crores now, for
establishing the units of HLL Lifecare Ltd. in the State. However, it is learnt that the
Central Government has decided to disinvest the same and has now denied
permission to the State Government in participating in strategic disinvestment of HLL
Lifecare Limited. There are several instances of taking over of Central PSUs by the
State Governments during the past years. Hence, it is highly necessary to permit the
Kerala Government to purchase HLL Lifecare directly upon mutually agreeable terms.
Thank you.

SHRI ELAMARAM KAREEM (Kerala): Sir, | associate myself with the Special
Mention made by Shri John Brittas.
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DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by Shri John Birittas.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by Shri John Brittas.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special Mention
made by Shri John Brittas.

SHRI BINOY VISWAM (Kerala): Sir, | also associate myself with the Special Mention
made by Shri John Brittas.

SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with the Special Mention
made by Shri John Brittas.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by Shri John Brittas.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention made by Shri John Brittas.

MR. CHAIRMAN: Regarding the Special Mentions, whatever is given in the notice
should be read. | am repeating again for the convenience of the Members who have
not understood it. Now, Shri Vijayasai Reddy. Shri Reddy, this issue was raised by
Members in Zero Hour. Whatever additional points you want to say, you can mention
it now.

Need to accommodate medical students returning from Ukraine in Indian Medical
Universities

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, at the outset, | applaud the
Government's initiative to evacuate stranded Indians from war-torn Ukraine, but it is
concerning that more than 20,000 of these Indians are students pursuing medical
education in Ukraine and in the light of the ongoing conflict, the fate of their education
hangs in balance. Apart from the trauma of escaping war-like conditions, these
students are facing the agony of disruption in their medical careers. The situation in
Ukraine continues to remain unsafe with no certainty of normalcy in the near future
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and hence, Indian students cannot be expected to return to Ukraine to resume their
studies. In such unprecedented circumstances, immediate steps should be taken on
humanitarian grounds to accommodate such students within Indian medical
universities as an exceptional case. When an ongoing medical college in India is shut
down, we have a proper procedure through which students are appropriately
dispersed into other medical schools in India. A special transfer procedure, along
similar lines, can also be formulated for medical students returning from Ukraine on a
temporary basis until it becomes safe for them to return to Ukraine. Therefore, | urge
upon the Government to be sympathetic to the plight of these students and to take all
necessary measures for protecting their future by enabling seamless continuance of
their studies in Indian medical colleges. Thank you, Sir.

SHRI ELAMARAM KAREEM (Kerala): Sir, | associate myself with the Special Mention
made by Shri V. Vijayasai Reddy.

DR. FAUZIA KHAN (Maharashtra): Sir, | associate myself with the Special Mention
made by Shri V. Vijayasai Reddy.

SHRI T. K. S. ELANGOVAN (Tamil Nadu): Sir, | associate myself with the Special
Mention made by Shri V. Vijayasai Reddy.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by Shri V. Vijayasai Reddy.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by Shri V. Vijayasai Reddy.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special Mention
made by Shri V. Vijayasai Reddy.

SHRI JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special Mention
made by Shri V. Vijayasai Reddy.
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SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with the Special Mention
made by Shri V. Vijayasai Reddy.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by Shri V. Vijayasai Reddy.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention made by Shri V. Vijayasai Reddy.

MATTERS RAISED WITH PERMISSION - Contd.
Need for reservation for SCs/STs in higher judiciary

SHRI' SUBHAS CHANDRA BOSE PILLI (Andhra Pradesh): Sir, the Central
Government is doing its best to ensure equitable representation. There is one
institution that needs urgent reformation. The higher judiciary's statistics of
representation shows an immediate need to take steps in favour of diversity and
minority representation. The data shows that since 1950, there have been only five
Scheduled Caste judges, namely, Justice K. Ramaswamy, Justice K. J.
Balakrishnan, Justice B. C. Ray, Justice A. Varadarajan, Justice B. R. Gavai and,
recently, Justice Sivakumar were appointed in the Supreme Court after two decades
from the Scheduled Castes. The National Commission for Scheduled Castes in its
2016 Report on "Reservation in Judiciary' states that as of 2011, there were only 24
judges belonging to SC/ST against a total of 850 judges in all the 21 High Courts.
Moreover, 14 out of the 21 High Courts did not have a single SC/ST judge. It is my
humble request that this issue be immediately corrected via legislation.
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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
issue raised by the hon. Member.

Need to revamp the medical education in the country

SHRI MD. NADIMUL HAQUE (West Bengal): Mr. Chairman, Sir, | thank you for
allowing me to make this submission.
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Sir, the Russia-Ukraine conflict has exposed the inefficiency plaguing the
Indian medical education system as sheer number of Indian students pursuing
medical education abroad has become apparent.

Medical education in India is unaffordable and competitive forcing aspirants
from lower and middle income families to pursue medicine in countries where it is
cheaper and less competitive.

Fee charged in India, on an average, ranges from Rs. 14 lakhs in Government
colleges to about Rs. 60-70 lakhs in private colleges. Additionally, Sir, it is alleged,
the qualifying marks for NEET are kept low at 19 per cent to expand the pool of
students who can afford fee as high as Rs. 1.25-1.5 crore. This acts as filter forcing
poorer but meritorious students to seek education abroad, following which they are
required to appear the Foreign Medical Graduation Examination to practice medicine
in India.

Sir, with this thought in mind, | earnestly urge the Government to take
expeditious measures to revamp the country’s medical education infrastructure and
make it more responsive to the needs of the common man. Thank you.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | associate myself with the Zero
Hour submission made by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
Zero Hour submission made by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the Zero
Hour submission made by the hon. Member.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | also associate myself with the Zero Hour
submission made by the hon. Member.

MR. CHAIRMAN : Now, Shri Binoy Viswam. It is a Zero Hour submission.

See, whenever | exhaust submissions made by Members who have been
permitted under Zero Hour, if still time is available, | started the practice of taking up
the remaining notices. But, there is a problem in taking up remaining notices. Some
Members have given notice about issues, for example, which can be discussed today
under the Appropriation Bill. The same thing cannot be taken up during Zero Hour.
So, keep that in mind.
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Difficulties being faced by workers in the light of disinvestment of PSUs

SHRI BINOY VISWAM (Kerala): Sir, | thank you very much for your generous
approach. We all appreciate it. | am grateful to you.

Sir, the issue | am going to raise is relating to workers of this country. There is
no doubt they are the wealth-creators. The Government often talks about wealth-
creators. We believe, the wealth-creators are not the superrich. The real creators of
wealth are the workers and the peasants.

The workers in India are facing a lot of problems. Their living conditions are
going down. The Labour Codes are affecting them very badly. In this situation, we are
facing a situation where all the PSUs of the country are put on sale !

The country is always hearing the Government emphasizing on Atmanirbhar
Bharat. But, the very same Government is inviting FDI to come and conquer India’s
own industries and establishments! In such a situation, the most affected group is
the workers. So, they are forced to go in for a strike on 28" and 29" of March, 2022.
Sir, this is a national strike. It is for the future of the country, for the upliftment of the
common masses and it is for the cause of Atmanirbhar Bharat. | know very well that
the BMS — even though not party to the strike — share the views.

MR. CHAIRMAN: You make your point, whether it is BMS or any other union.
SHRI BINOY VISWAM: They also share the views.
MR. CHAIRMAN: That is okay.

SHRI BINOY VISWAM: So, | request the Government to intervene urgently, discuss
with Indian trade unions and see how these questions can be addressed in a
responsible way. Thank you.

DR. V. SIVADASAN (Kerala): Sir, | associate myself with the Zero Hour submission
made by the hon. Member.

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, | also associate myself with the Zero Hour
submission made by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the Zero
Hour submission made by the hon. Member.
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SHRI JOHN BRITTAS (Kerala): Sir, | also associate myself with the Zero Hour
submission made by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
Zero Hour submission made by the hon. Member.

Issue of Inter-State Rivers and water sharing

DR. M. THAMBIDURAI (Tamil Nadu): Mr. Chairman, Sir, | want to raise an important
issue regarding the inter-State water dispute. Most of the States, especially in South
India, are facing a lot of problems with regard to water sharing. For example, Cauvery
issue is a very big issue in the State of Tamil Nadu. We have repeatedly been raising
in the House that Karnataka Government is constructing Mekedatu Dam. Since they
are constructing this dam, it will affect the farmers of Tamil Nadu. The hon. Supreme
Court has already given a decision that they must not construct any new dam without
the mutual consent amongst Kerala, Puducherry, Tamil Nadu, and Karnataka. When
that is the case, how can the Karnataka Government announce its intention to
construct Mekedatu Dam? It is going to affect our farmers. As is well known, there is
scarcity of water. Of course, when there are floods, they are allowing the water
sharing. But, when there is water scarcity, they do not share any water. The Supreme
Court has also given directions many a times in this regard. Also, the Commission
constituted for this purpose has been insisting for water sharing. But, the upper
riparian Karnataka is not honouring any directions.

Again and again raising of this issue is unnecessarily creating problems.
Therefore, | request the Central Government to intervene in the matter and direct
Karnataka Government not to construct the Mekedatu Dam, which will adversely
affect the farmers of Tamil Nadu and the people of Puducherry. Thank you.

SHRI VAIKO (Tamil Nadu): Sir, | associate myself with what the hon. Member
has said.
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SHRI TIRUCHI SIVA (Tamil Nadu): Sir, | also associate myself with what the hon.
Member has said.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with what
the hon. Member has said.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with what
the hon. Member has said.

SHRIH.D. DEVEGOWDA: Sir, the hon. Member has ... (Interruptions)..

MR. CHAIRMAN: Please do not reply to him. If you want to say some other thing,
then, ...(/nz‘errupz‘/ons).. | understand your point. But, it will again create
controversy. That is why, | was also cautiously listening to him as to what he was
saying. We should not create further tensions between the States. The Rajya Sabha,
being a forum of the States, | have to naturally permit the Members. But, within a
limit, so that expressions are not created or charges are not made against other
States. If there is any reference to any other State, making a particular charge, it will
be deleted from the records. This is a general observation, not just for this issue.

Hon. Members, the House today will take up discussion on the North-Eastern
States. We will start the discussion on the Demands for Grants by initiating the
discussion on the North-Eastern States today. So, Members should take advantage
of the same. | have been to Mizoram and Sikkim and came back just yesterday.
Earlier, | had spent six days in the North East. That means, | had spent a total of
eight days in the North-Eastern States. A lot of progress is being made there. But,
there are a lot of issues too, concerning each State of the North-Eastern Region.
They are very important for us even from the security and strategic point of view.
Keeping that in mind, whatever you feel is useful for the development of the North-
Eastern Region, can be raised here. Members from other regions are also free to
participate in the discussion because they are also interested in the welfare of the
North-East. | have already told the Deputy Chairman and the Panel of Vice-Chairmen,
if necessary, time may be extended beyond 6 o'clock in the evening. In addition to
that, the other subjects, which have been read out, will also be put in the Bulletin.
Members are requested to study those subjects also and come prepared to the
House. Often Members complain that they are not given adequate time. When time
is given and if there are no sufficient Members to participate in the discussion, the
Chair cannot do anything. The other House, | am not supposed to make a
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comparison, is sometimes sitting till mid night. And, we are Elders. So, please keep
this in mind and try to take advantage of this liberal attitude of sitting beyond 6 o'clock
and then participating in the discussion.

Also, | have observed that certain Members indulge in discussion among
themselves. Some of them are wearing masks. | have seen that the people, who are
wearing masks and other appliances, are not able to understand what sort of sound
they are making to others. So, please see to it that if you have something very urgent
and important, both the Members can quietly go out, discuss with each other in the
lobbies or at any other place and, then, can come back together or separately. | have
no problem either way. But, in the House, Members or Ministers or anybody should
not talk among themselves because it will add noise in the House and will distract the
hon. Member who is making his submission in the House. So, please keep
that in mind. Now, Question Hour. Question No. 121, Shri Anil Desai. Now, Shrimati
Vandana Chavan will be presiding over the Question Hour.

12.00 Noon
ORAL ANSWERS TO QUESTIONS
[THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN) in the Chair.]
Resumption of air flights operations

*121. SHRI ANIL DESAI: Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether in view of COVID-19/Omicron pandemic, Government has
restricted some national and international flights to protect passengers;

(b) if so, the details thereof;

(c) by when the operation is likely to resume in domestic and international
sectors; and

(d) whether Government has maintained any control over the fare charged by
the companies from the air passengers, if so, the details thereof?
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THE MINISTER OF CIVIL AVIATION (SHRI JYOTIRADITYA M. SCINDIA): (a) to (d)
A Statement is laid on the table of the House.

Statement

(a) to (C) In view of the Covid-19 pandemic, scheduled international commercial
passenger services to/from India were suspended with effect from 22.03.2020.
Domestic passenger services were suspended with effect from 25.03.2020 but were
resumed with effect from 25.05.2020 to a limited extent and completely with effect
from 18.10.2021.To facilitate international travel by passengers, the Government
formalized air bubble arrangements with 37 countries and flights under Vande Bharat
Mission (including air bubble arrangements) remained operational. Scheduled
international commercial passenger services are being resumed effective from
27.03.2022.

(d) In order to safeguard the passenger interest and ensure operational viability
of airlines, the Government notified fare caps as a special measure during the Covid
pandemic. These fare caps are applicable only for domestic passenger services,
whereas, fares in the flights under Vande Bharat Mission (including air bubble
arrangements) are dependent on market forces.

SHRI ANIL DESAI: Madam Vice-Chairperson, the Minister in the written reply, which
has been given, has said, “In order to safeguard the passenger interest and ensure
operational viability of airlines, the Government notified fare caps as a special
measure during the Covid pandemic.” Now, the Russia-Ukraine war has created a
severe impact on crude prices and that would, in turn, make air travel unaffordable to
the passengers if air fares are not controlled by the Government. Not only for
domestic airlines but also for international airlines, the Government needs to initiate a
dialogue and resolve this issue or come to a conclusion whereby it becomes
affordable. Therefore, may | know from the hon. Minister what steps are being taken
by the Government in this direction ?

SHRI JYOTIRADITYA M. SCINDIA: Madam, through you, | would like to apprise the
hon. Member that as far as the domestic sector is concerned, as he had also
mentioned, | have stated in my answer that to protect the interest of the passengers
as well as to ensure that there is competition and no predatory pricing, we have
instituted this system of air fare caps. As far as the international sector is concerned,
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that is not something that is in our power to do. However, | am very confident that
with the opening up of the international sector, as we have announced, on 27" of
March, when the summer schedule comes in of all airlines, there will be enough
supply of seats, both for coming into India and going out of India. Therefore, | think
the pricing issue is something that the market will, certainly, take into
account by itself.

SHRI ANIL DESAI: Madam Vice-Chairperson, during the last two years of pandemic,
thousands of employees from aviation sector have lost their jobs. Not only aviation
sector employees but ground handling employees also, the workers who come from
the downtrodden society, have lost their jobs. Because of this, thousands of families
literally are on roads and they are pinning all hopes on the Government. First of all, all
those jobs which have been lost should be restored. They are pinning hopes on the
Government. May | know from the hon. Minister what exactly are the steps being
taken by the Government in this regard? Did they have talks with the airlines and
made any attempt or are they contemplating to have this kind of measure, which
would restore the jobs of the employees who have lost their jobs ?

SHRI JYOTIRADITYA M. SCINDIA: Madam, the hon. Member has rightly pointed out
that the civil aviation sector should not be concentrated necessarily only on airlines
and airports but on the whole ecosystem. The ecosystem, as the Member has
rightfully pointed out, includes ground handling, cargo, Flying Training Organisations
(FTOS), MROs, etc. We have been seeing that this is a sector which has been
affected very, very deeply on an economic front globally. It is a sector which has
been affected the most in terms of its economic output and in terms of its profitability.

Having said that, it is also a sector which has bounced back with equal amount
of growth as soon as Covid-1 wave and then Covid-2 wave and now Covid-3 have
petered-out. In the case of Covid-2, we had brought back this sector to 100 per cent
capacity on the 18" of October, and | am pleased to report to the House that pre-
Covid, the maximum number of passengers in India per day were close to about 4
lakhs and we reached a level of 3.83 lakh per day in the month of December. So, we
were very well on our way back to recovery, roughly about 5 or 6 per cent off from
pre-Covid levels. But then Omicron came along, and we had wave-3. And again |
am pleased to report to the House today that as of yesterday's numbers, after going
down to almost about 1,60,000 passengers a day in wave-3 from the pre-Covid level
of 4 lakhs and post Covid-2 level of 3.83 lakhs, we have yesterday reached the
number of roughly about 3.8 lakh passengers per day. So, we are looking at a
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resuscitance of the sector, and with that resuscitance, we are extremely hopeful that
we will also see a rebound in terms of employment opportunities.

DR. SANTANU SEN: | would like to draw the kind attention of our learned Minister to
a ground reality that so far as maintenance of Covid protocol at different airports is
concerned, the passengers are being asked to show their Covid vaccination
certificate at some airports; at some airports, they are being asked to show their
Covid report of last 24 or 72 hours; and, at some airports, they are being asked
nothing. So, there is a confusion amongst the general passengers. My request and
my question before our learned Minister is, why don't we bring uniformity at all the
airports of our country?

SHRI JYOTIRADITYA M. SCINDIA: Madam, through you, | would like to apprise our
learned Member about this. It is a very important point that he has raised. As you are
aware, these are the decisions that are taken at two levels, one is the Health Ministry
at the Centre, and, secondly the States. This is also a subject which is on the
Concurrent List, and therefore, a diktat cannot be issued by us. An advisory can be
issued, and then each State has its own power to decide what the rules need to be.
As far as we are concerned, the Health Ministry at the Centre issued the advisory
again on the 10" of February, 2022. The passenger has two choices. Either you
upload a Covid-negative report from the past 72 hours onto the Air Suvidha portal, or,
you upload your double vaccination certificate onto the Air Suvidha portal, and that
should suffice subject, of course, again as | had emphasized, to the State
Government protocols because each State Government must have that liberty to
ensure what the rules should be for that particular State.

SHRI G.K. VASAN: Sir, | have understood that the Government of India had
minimized or restricted flights for the benefit of the passengers because of Covid-19.
It is good that it has given good results today. But, Madam, | would like to draw the
attention of the hon. Minister to the fact that it is time to reschedule flights again. For
example, my State, Tamil Nadu ...

THE VICE-CHAIRMAN (SHRlI\/lATl VANDANA CHAVAN): Question, please.
....(Interruptions).... Vasanji, question.

SHRI G.K. VASAN: | am coming to the point, Madam.
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THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): You have to be brief.

SHRI G.K. VASAN: For example, in my State, Tamil Nadu, there are around five
airports. Trichy is a very important airport.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Vasaniji, you will have to be
brief; and only put the question. ....(/m‘errupz‘/ons).... Vasaniji, only the question.

SHRI G.K. VASAN: There is only one flight in the morning and in the evening. The
same is the case with Madurai, Coimbatore and Thoothukudi. | would request the
hon. Minister that rescheduling has to be done in the interest of the passengers after
Covid-19. | think the economic position of the country will definitely improve because
of the flight service. This is the need of the hour.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): | request all the Members
to be very, very precise so as to be able to accommodate maximum questions.

SHRI JYOTIRADITYA M. SCINDIA: Madam, through you, | would like to apprise the
hon. Member that there is certainly a great demand for greater connectivity across all
major cities in India, but also, | do see civil aviation becoming the backbone of
transportation across the country in the near future. Therefore, we are also looking at
a high level of growth in the sector. The CAGR, the compounded annual growth rate,
of this sector, pre-Covid -- because, obviously, during Covid it went through the
most difficult times in its history -- is close to 10.6 per cent per year. However, as
| mentioned, Madam, in the domestic sector we have brought it back to 100 per cent
capacity on the 18" of October. Even through the third wave of Covid we did not
restrict capacity. So, all airlines were free to operate at 100 per cent capacity.
Similarly, on the international sector, by the order issued last week, we have said that
by the start of the summer schedule, which starts on the 27" of March, international
flights can also operate at 100 per cent capacity. Now, it is for the free market to
choose in terms of the routes, and it is our effort to make sure that we take greater
connectivity, as the hon. Member mentioned, to Tier-ll and Tier-lll cities, which is
what we are endeavouring to do.

SHRI PRAFUL PATEL: Madam, the hon. Minister is trying to see to it that all the
flights are revived. | have read his statements that at the end of the month there would
be no restrictions and flight operations would be back to normal. | have only one
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important observation to make and, maybe, seek a response, which is about the fuel
prices. Fuel prices have touched around 130 dollars. We saw in 2008-09, when | was
also in his position, that fuel prices had reached 140-145 dollars and that caused a
great deal of financial losses and hardship to all the airlines in India and subsequently,
even led to the closure of some airlines, because those losses were very huge. Today
the price of fuel is around 130 dollars and the Rupee is at 77, compared to 40-45
then. Also, 40-45 per cent of operating cost is fuel. | think the Minister is trying very
hard to reduce tax on ATF, which is levied by the Centre and the States. | wish that he
takes this issue up very seriously, because if these levels of fuel prices continue for a
longer period, this could cause massive losses to airlines and probably even closure
of many an airline. | hope he is aware of it and is taking some concrete and positive
steps in this regard.

SHRI JYOTIRADITYA M. SCINDIA: Madam, | would like to thank the Member for
bringing up this issue in the House. He is absolutely right that fuel consists, not up to
45 per cent, but close to 37 per cent, of the cost structure of an airline. In a sector
which is going through a very high level of hemorrhaging losses, close to about Rs.
19,000 crore last year due to Covid, that also becomes the proportion of the revenue
structure. Fuel prices have gone up. | may just point out that in 2020, prior to Covid,
ATF was close to about Rs. 21,000 per Kilo litre and today it is Rs. 93,000 per kilo litre.
So, fuel price itself has gone up close to 4.5 times. Therefore, this is a very, very key
issue for us. | would like to thank the Member for giving me this opportunity, but |
would like to point out that the States charge VAT on ATF, ranging from about 10 per
cent to 30 per cent on these levels of fuel. Therefore, as soon as | took over in the
month of July, | took it upon myself to pursue with the States, to plead with the
States, our case and the fact that we bring greater connectivity through airlines and
that we bring greater economic growth. Therefore, if you look at the Laffer Curve
example in Economics, if you lower tax rates, you would actually increase buoyancy
of revenues. | am very glad to report to this House that prior to my taking over, we
had twelve States that charged VAT on ATF at rates between one and five per cent
and we had 24 States that charged VAT rates between 15 and 30 per cent. Through
you, Madam, | would like to thank the Chief Ministers of all those States because we
have reversed that equation. Twelve States have reduced their level of VAT from 25-
30 per cent down to 1-4 per cent. Today that equation has reversed. There are 24
States that charge VAT only between 1-4 per cent and only 12 States that charge
....(Interruptions)....
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THE VICE-CHAIRMAN (SHRII\/IATI VANDANA CHAVAN): Hon. Minister, be
brief, please.

SHRI JYOTIRADITYA M. SCINDIA: Madam, this needs a little bit of your time. | would
like to take that liberty from you because it is a very important point.

There are only 12 States that charge between 15 and 30 per cent. This also
calls about the federal structure. | would like to thank all the Chief Ministers of those
States -- large States like Madhya Pradesh, Gujarat and Uttar Pradesh; hill States like
Himachal, Uttarakhand, Haryana; Island States like Andaman and Nicobar. Many,
many States have done that and, through you, | would like to thank the administration
of those States. Thank you.

THE VICE-CHAIRMAN (SHRII\/IATI VANDANA CHAVAN): Question No0.122;
Shri John Brittas.

SHRI JYOTIRADITYA M. SCINDIA: *

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. Minister, this is not
going on record.

Demand to bring down taxes and cess on petroleum products

*122. SHRI JOHN BRITTAS: Will the Minister of PETROLEUM AND NATURAL GAS
be pleased to state:

(a) whether it is a fact that there is a growing demand to bring down various taxes
and cess on petroleum products by Government;

(b) the details of basic excise duty, cess and special additional excise duty
collected during the last three years; and

(c) the year-wise and category-wise details thereof?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI HARDEEP SINGH
PURI): (a) to (c) A statement is laid on the Table of the House.

* Not recorded.
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Statement

(a) The Central Government reduced the Central Excise duty on petrol and
diesel by Rs. 5 and Rs. 10 per liter respectively effective from 4™ November, 2021. The
measure was aimed to give a further fillip to the economy and to boost consumption
and keep inflation low, thus helping the poor and middle classes. Many States/UTs
have also reduced the VAT on petrol and diesel subsequently.

(b) and (c) The details of the amount collected by the Union Government by
levying excise duty (including cesses) on petroleum products during the last three
years and current year are given as under:

Rs.in crores
Particulars | 2018-19 | 2019-20 | 2020-21 | Apr.-Sep. 2021-22
Excise Duty | 2,14,369 | 2,23,057 | 3,72,970 1,70,894

Based on data from 16 major oil and gas companies

SHRI JOHN BRITTAS: Madam, today, the Chair has been very liberal to everybody
and | do expect the hon. Chair also to be a little liberal to me because this is my
second maiden question.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please ask the question.

SHRI JOHN BRITTAS: Let me congratulate Hardeep Singh Puriji for his contribution
to the election victory of the BJP because he made it a point that the petrol prices
didn't go up during the election time.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. Member, please ask
the question.

SHRI JOHN BRITTAS: Madam, it has been revealed from the answer that there is a
double-engine * that is happening. On the one hand ....(Interruptions)....

THE VICE-CHAIRMAN (SHRII\/IATI VANDANA CHAVAN): Kindly ask the question.
This is not a speech.

" Expunged as ordered by the Chair.
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SHRI JOHN BRITTAS: Madam, let me formulate it.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Only the question, please.
SHRI JOHN BRITTAS: In 2021-22 alone, the Government collected Rs.3,72,970
crore in the form of cess and excise duty. | would like to know from the hon. Minister:
Will he stop the practice of bringing in cess and surcharge which means that he
denies the rightful share of the State Governments? The part (b) of my question is
that since the Government had the logic that when they increase the tax
....(Interruptions)....

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Let that come as a second
supplementary.

SHRI JOHN BRITTAS: Madam, this is part (b). ....(Interruptions)....

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): No, there is no part (b).
There is only one question. Hon. Minister may reply now.

SHRI HARDEEP SINGH PURI: Madam, in the spirit of liberalism that my distinguished
colleague has referred to, let me also, if you just give me a minute or two, explain to
him how this system functions. The price of petrol at the retail point or at the bunk is
determined by international price, cost of insurance, freight, exchange rate and a
number of other factors. This particular issue of how much cess and tax has been
collected has to be seen in the overall context in which we are operating. The period
that he has mentioned is 2020-2021. | should say that 2020-2021 means 1% April of
2020 to 31%' March of 2021. That is precisely the period during which there was
complete lockdown in the economy. The financial year starts from 1% April and the
lockdown took place from 25" March which meant that at that point of time there was
virtually no activity. At that point of time, certain taxes were raised and they were
raised for a particular purpose. But the ultimate test of this is, what is the price at
which petrol or petroleum products are made available to the consumer and | have a
very interesting analysis.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. Minister, please be
brief so that the second supplementary can come.
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SHRI HARDEEP SINGH PURI: Madam, | will be very happy to be very brief but let me
also share with the hon. Member some facts. The fact of the matter is, when the
situation so warranted, from 4 November, 2021, we brought down the excise on
petrol and diesel by Rs. 5 and Rs. 10 respectively. | thought that all the elected
representatives would be rejoicing at the fact that the price paid by the consumer has
remained steady during that period but | did not see that. In fact, one prominent youth
leader made a statement on 5" March...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. Minister, please reply
to his answer. This is not a debate. Please give a direct reply to the question.
....(Interruptions).... Please reply to the question directly and keep it short.

SHRI HARDEEP SINGH PURI: | am very happy to answer the question. The question
is, raising of taxes, levying of taxes are done depending upon the situation at that
point of time. Today, we have brought down the taxes.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please ask second
supplementary, Mr. John Brittas.

SHRI JOHN BRITTAS: Madam, he has not answered my first supplementary.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): There is a procedure for
that. If you are not satisfied with the answer, please follow that procedure. Now, ask
your second supplementary.

SHRI HARDEEP SINGH PURI: Madam, give me some time. | will try, with my limited
ability to satisfy the hon. Member.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): This is Question Hour. You
have to be precise in your question and your answer. ....(Interruptions).... Hon.
Member, please ask your second supplementary.

SHRI JOHN BRITTAS: Madam, he is standing. How can | ask second question?
....(Interruptions)... .

SHRI HARDEEP SINGH PURI: Madam, the issue is that we brought down the Central
excise; nine States still have not brought down the VAT. We are willing to take such
steps as are necessary to control the price. ....(Interruptions)....
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SHRI JOHN BRITTAS: As far as cess and surcharge is concerned, you are denying
the State Governments ....(Interruptions)....

THE VICE-CHAIRMAN (SHRII\/IATI VANDANA CHAVAN): Hon. Member, please ask
your second supplementary.

SHRI HARDEEP SINGH PURI: Out of the tax collected, 45 per cent or so goes to the
State Governments and 55 to 60 per cent...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. Minister, please. Let
the second supplementary question be asked. Mr. John Brittas, please put a short
question, and, hon. Minister, as far as possible, a short answer.

SHRI JOHN BRITTAS: Madam, the hon. Chairman has been very liberal. | do not
know why do you seem to be so stiff about? Though the hon. Minister has not
replied to my first supplementary, my second supplementary is... (Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please put your second
supplementary.

SHRI JOHN BRITTAS: Madam, | request the Chair to protect the Member and not the
Minister. ....(Interruptions).. . .

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please put your question.

SHRI JOHN BRITTAS: Madam, there have been lot of reports that Russia is offering
discounts at the crude oil front. | would like to know whether there are any
discussions happening between the Government of India and the Russian Federation
with regard to buying crude oil from Russia at a discounted rate. If so, what would be
the facilities, which India would be getting, and what would be the mode of payment?
Will it be the Rupee or Rouble? And which currency will be the reference point?

SHRI HARDEEP SINGH PURI: Madam, let me again reiterate that in a situation like
the one characterised by the pandemic in the last two years and in the last few weeks
by a war or a military action taking place between Russia and Ukraine, the
Government will explore all options which are available. There are reports and there
are contacts. | myself have had a conversation at the appropriate level of the Russian
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Federation. Discussions are currently underway. There are several issues which are
required to be gone into like how much oil is available either in Russia or in new
markets or with new suppliers which may be coming in the market. Also, there are
issues relating to insurance, freight and a host of other issues including the payment
arrangements. | will be delighted to share these things on the first opportunity after
these arrangements are worked out between our oil companies and their counterparts
in the Russian Federation or our oil companies in Iran or any other countries, wherever
more oil could come from. It is a dynamic evolving situation characterised by military
action. | would be happy if some of the 'military quotient' is less here (in the House),
and, | will get a chance to explain things to my distinguished colleague in
greater detalil.

it sikpRiE MiRe : SUwvTeger wEIewT, A H31 S 7 J&81 U= SN <14 ATl &l 96
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TR &, 99 AT 9T 7341 St 7 4 7466R, 2021 B U I BA (6Tl S A1 &,
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THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Kindly answer the specific
question. ....(Interruptions)... .

1 gty g g : <RIy, SisTel &1 a1 3iR BH BT 8 IT 81 DRAT 2, these are

decisions ....(Interruptions)... . Tax is one component. ....(Interruptions)....
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it wifepfie Mfga : 3Mu= 99 0, <9 S9 HH fhU Bl ...(FAUM)... Siofel & )
T U HH HINU, J&T BRT T4 gl ...(TaH ).
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{‘C\',C\',‘{‘I = ft 721 foeam L (FAYTA)... 31%!(’, the taxation is only one aspect of it. At the
end of the day, we have to provide relief to the consumer at the point of consumption,

and a number of steps have been taken in that direction. And prices have not gone
up. | would like to share some price data.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Kindly give a written reply
to the Member later because we cannot have ....(Interruptions).... This is becoming
a debate.

SHRI HARDEEP SINGH PURI: It is not, Madam. Can | complete? This is a
crucial data.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Short answer, please.

SHRI HARDEEP SINGH PURI: | have the comparative data for the USA, Canada,
Germany, the UK, France, Spain, Sri Lanka and India. In all those countries, the
price of petrol during this representative period has gone up by 50 per cent, 55 per
cent, 58 per cent, 55 per cent. In India, it has gone up only by 5 per cent. We should
be rejoicing that. Instead, what we are hearing from the distinguished Member is why
it has not gone up. ....(Interruptions)....

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. Minister, kindly give
a detailed reply later to the Member. | think that would suffice. Shri G.V.L.
Narasimha Rao.

SHRI G.V.L. NARSIMHA RAO: Madam, | would like to thank the hon. Prime Minister
and the hon. Minister for reducing the excise duty by Rs. 5 and Rs. 10 on petrol and
diesel. But many States have not reduced VAT. The highest prices of petrol and
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diesel are today in Andhra Pradesh, Maharashtra, Telangana and Kerala. These are
the four States where the highest prices are there for petrol and diesel.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Question, please.
...(Interruptions )...

SHRI G.V.L. NARSIMHA RAQO: | know this is a fact. ...(Interruptions)... Therefore, |
would like to ask the hon. Minister ... (Interruptions)...

SHRI JOHN BRITTAS: He is saying ...(Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN)l Hon. Member, please sit
down. ...(Interruptions)... Question, please.

SHRI G.V.L. NARSIMHA RAQO: My question is this. These States have not been
sensitive because the hon. Member's question was about growing demand for
lowering prices. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Question, please.
...(Interruptions ...

SHRI G.V.L. NARSIMHA RAO: Such a demand exists in Kerala also.
...(Interruptions )... | would like to ask the hon. Minister whether he would take up
this issue with the concerned State Governments and request them to reduce VAT so
that the people can get relief.

SHRI HARDEEP SINGH PURI: Madam, | would like to assure the hon. Member that
we have not only done that in the past, but | would also be happy to continue that
effort to use whatever limited margin of persuasion we have with the State
Governments to request them also to reduce the VAT charged by them. In some of
the cases, the VAT which is levied as percentage is exceptionally high, especially
when the price is high. But | still see that one point which is being missed that the
price at the bunk has not gone up. In India, it has gone up by five per cent, while in
the rest of the world it has gone up by fifty per cent. We should be celebrating that in
the interest of our consumer rather than doing nitpicking by saying that you have done
this and | have done that.
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SHRI ANAND SHARMA: | would like to know about this from the hon. Minister.
Petroleum prices are a matter of national concern. Earlier in the previous question,
the Minister of Civil Aviation was also referring to the high aviation fuel prices. It's a
larger spiralling effect on the economy. When the GST was introduced, it was agreed
in principle, when the Government and the Opposition talked -- at that time, late Shri
Arun Jaitley ji was the Finance Minister -- that the petroleum products eventually
would be brought under the GST. Has any progress been made by the Government
in the GST Council? And what is the response of the States? Will the hon. Minister
speak to the Finance Minister and try to have this matter resolved ?

SHRI HARDEEP SINGH PURI: | can quote the specific article under which this has to
be done. | think there have been several discussions, if my own memory serves me
right, and | believe also that the Kerala High Court at one stage specifically suggested
that this be brought on the agenda of the GST Council. Since this requires the
unanimity of the GST Council, the issue was, | think, taken up during a meeting of the
GST Council, if | remember correctly, in Lucknow, and the proposal did not
find favour.

Madam, the God's honest truth is that the States acquiring high revenue from
the sale of petrol and petroleum products, and if | may also add liquor, they are
normally reluctant to reduce their revenue from these two sources. | am particularly
pained when, in one particular State, which | don't want to name here, they did not
reduce VAT on petrol, but they are willing to reduce the revenue on liquor. These are
priorities which State Governments have to set for themselves and these are also part
of the philosophy on what you wish to encourage.

With a sense of responsibility, | tell this House that the Government has
ensured and the Government will in the coming months also take whatever measures
we have to take to make sure that our consumer gets relief to the extent we can. The
price of oil has gone up from 19 dollars 56 cents a barrel to 130 dollars at one stage
and today it is down to 109 dollars or so. Those are the situations emanating from a
war-like situation. But within that whatever space and margin of persuasion we have,
we shall continue to exercise that in the interest of the Indian citizen and the
consumer.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Question Nos. 123 and 125
are of the same nature and therefore they will be taken up together. Shrimati Chhaya
Verma.
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Crude oil price

+
* 123. SHRIMATI CHHAYA VERMA: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the rate of crude oil in international market had reached 100 US dollar
per barrel on 24th February, 2022;

(b) if so, the details thereof; and

(c) whether increase in the price of crude oil was more than 30 per cent during
January and February ?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI HARDEEP SINGH
PURI): (a) to (c) A statement is laid on the Table of the House.

Statement

(a)and (b) Yes sir. The price of Indian basket of Crude Oil on 24" February,
2022 was 100.71 $/bbl.

(c) No Sir. The average price of Indian basket of Crude Oil for the month of
January, 2022 and February, 2022 was 84.67 $/bbl and 94.07 $/bbl respectively.

Decontrolling fuel prices

#%125. SHRI K.C. VENUGOPAL : Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether it is a fact that Government has decontrolled the fuel price and it is not
intervening in fixing the price at which the fuel retailers used to sell;

(b) if so, the details thereof;

(c) whether the crude prices are increasing on daily basis in international market
during the last two months and despite that prices of petrol and diesel have
not been increased once during this period; and

* Question Numbers 123 and 125 were taken together.
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(d) if so, the reasons that the prices are not increased despite increase in
crude prices?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI HARDEEP SINGH
PURI): (a) to (d) A statement is laid on the Table of the House.

Statement

(a)to (d):  Prices of petrol and diesel have been market-determined with
effect from 26.06.2010 and 19.10.2014 respectively and are linked to the price of
respective products in the international market. Since then, the Public Sector Qil
Marketing Companies (OMCs) take appropriate decisions on pricing of petrol and
diesel.
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3R B FHI VAT BIAT 8, S 31 oIl & [ 3MTSidhel 98 T ©, S9H under
recovery ﬁ STTeH %\'I sw' RECak) marketing decisions o= ﬂT%QI
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STl e AT BT dToc]d o, H YD g T TR A FATT AT 3R AT
YD I H SI1G] STBRI Bl &, AR Y81 5 AT b g1d Bl W& o, A4l 5 e
H g9 §U &, JAMID! IHD IR H BRI B, 34! 3iR 5 ITH H 19 RIS AFCaR
A B aTel 8, I WY BT 3R fpt ATHIET H¥aet BT BIg HIhfe T &1 01T =1 §, <
TE AN STH EA R P ADA & - 8 I8 B Adhd © (&b o g4 ol b g
inflationary &, ST B9 4 TR, 2021 B G BH [BYI BHT U TV strategic
petroleum reserve T 3T <IN & A1 FAeThr PY quantity A release dI1l 89 R W
HSH ST, oAb 51 &l AISll DI SITST [dopdl Fel Tai BRI STFT H el fdh 74!
5 %eH H g9 GH §Y ©, A ICH H gAd H 8l SN I Oil marketing
companiesiﬁﬁﬂhéﬁqé_l

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Kindly be brief.

SHRI HARDEEP SINGH PURI: Madam, as | said, the price of 19 dollars 56 cents on
25t March, 2020, went up to 130 dollars and now it is down to 109 dollars. Oil
marketing companies will take their decisions. They will proceed once they can no
longer bear it. If they don't have the margin or cushion, they will take the appropriate
step. Now, as far as we are concerned, we are taking a number of other steps. One,
we are doing more ethanol-blending. We have brought it up. It was 1.4 per cent in
2014. We have brought it up to 10 per cent. We are doing other things. AT
FERIT 7 G AR =g @ &b IR H A o1 317e1 g1 SIS off o 2mae gar ued
qoT ST 3iTST %Fﬁ QMU 1.8 W vaccine doses administer ﬁ?‘(’ %\"I sﬂﬁ 35 BYIX
PRIS BUY DI Gl G &l HEIGYT, HSMRI P G b dRfl7 IR 35 &SR
RIS BYY BT Wal B A8l A 2, diedh 80 PHRIS W 3f(Ud ANRBI Bl fad
BT I T BT W] ST BT AR Th ThIF, S T db Il Jel & - S9N
'IooTddT AT & TEd Riciex dies I odR 3M® U Bt 3l lists 8, T &4

HEMRI & SR HRAT TSI G 11 8 fob A=11g wer w3l Sit 7 & foiy forg) &g
0 RBR Eﬁ?ﬁ, if they are sensitive to the requirements of the people, these are the

steps that they had to take when economic activity comes down. And | am grateful to
the hon. Prime Minister and so is the nation, as has been witnessed in the events of
the last two years.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Second supplementary.
Shrimati Chhaya. Okay ! Now, Shri K.C. Venugopal.

SHRI K.C. VENUGOPAL: Madam, whatever may be reasons, despite rising crude oil
prices, the price of petrol and diesel has not been increased since November.
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....(Interruptions).... Comparing to the period of January 1, 2021 and July 9, 2021,
you increased the price of petrol 63 times and the price of diesel 61 times. Anyway,
since November, we are very much relieved because the Government is not
increasing the prices even though crude oil prices are high. The country needs an
answer from the Minister: Is the relief going to continue or not?

SHRI HARDEEP SINGH PURI: Madam, decisions regarding increase are taken by
companies. About those 63 occasions, | would like to remind the hon. Member that
some were for increase and some were for decrease. On 5" March, a political leader
made a statement, saying, fill up your tanks quickly because petrol prices are going to
go up as elections are over. ....(/m‘errupz‘/ons).... And the consumption went up by
20 per cent. ....(Interruptions)....

SHRI K.C. VENUGOPAL : Madam, what is this? ....(Interruptions)....

SHRI HARDEEP SINGH PURI: It is a matter of shame that one statement led to
hoarding of 20 per cent. ....(Interruptions).. . | think we should be conscious of that.
...(Interruptions )... | am very happy to name the person. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. Minister, kindly avoid
any controversy and please give specific answer to the question. ...(Interruptions)...

SHRI  HARDEEP SINGH PURI: No; they are talking about prices.
...(Interruptions )...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please avoid controversy
and be specific. ...(Interruptions)...

SHRI HARDEEP SINGH PURI: Here, it is an amazing situation. ...(Interruptions)...

THE  VICE-CHAIRMAN  (SHRIMATI ~ VANDANA  CHAVAN): Please.
...(Interruptions )...

SHRI K.C. VENUGOPAL : This is Question Hour. ...(Interruptions)...

SHRI HARDEEP SINGH PURI: | am not yielding. ...(Interruptions)... | am not
yielding, please sit down. ...(Interruptions)...



[ 14 March, 2022 ]

SHRI JOHN BRITTAS: He is accusing.....(Interruptions )...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please give a specific
answer to the question. ... (Interruptions)...

SHRI HARDEEP SINGH PURI: | would give a specific answer. ...(/nterrupt/ons)... I
find it amazing that instead of celebrating that prices have not gone up, my hon.
friend is lamenting that they have not gone up. ...(/m‘erru,oz‘/ons)... And another one
makes a statement, and hoarding takes place, increasing by 20 per cent after that.
...(Interruptions )... So, what is it? Should we be controlling prices or should we be
making statements to encourage hoarding ? ...(/nterrupt/ons)...

SHRI JOHN BRITTAS: He is accusing a Member outside of this House.
...(Interruptions ...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Second supplementary.
...(Interruptions )...

SHRI HARDEEP SINGH PURI: This is the issue.

21 AFABTS WA : I ©ich M Ulfdifedd [$EhM B+ & oy 781 Bl...(aagm)...
B Sl U Yo &, ATl IHDT Ry o1 AMMEYL...(TILH)... 3T T BT Rells
3 & g9 {5l 1 o BaT, 5l 7 $B FE1, I8 $E 72 EL...(FaUM)... T UT B
Reetrs &1 B1...(aaem)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. LoP, please.
...(Interruptions).. . Hon. LoP, | have already told the hon. Minister.
...(Interruptions )...

i} AfeTRTo WA : A1 TS I8 YD T & (b A YT 1 96 3R A UIgd U &
continue Y&¥ IT 81?7 I HYAT Bl..(FAYF).. fodl 9 w1 fHar, =
foa...(caagm). ..

it eaig g gt H9 S9d1 SR < AT B1...(aem). .

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. LoP, please.
...(Interruptions).. . Next supplementary question, K.C. Venugopalj.
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...(Interruptions )... Please sit down and maintain order. ...(Interruptions)... \We
would have the hon. Member ask the second supplementary. ...(Interruptions)...
Now, K.C. Venugopalji. ...(Interruptions)...

SHRI K.C. VENUGOPAL: Madam, | am happy..... (/nferrupt/ons)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): He is asking the question.
...(Interruptions )...

SHRI K.C. VENUGOPAL: Madam, | am happy the hon. Minister is trying to appease
his bosses using this platform of Question Hour. ...(Interruptions)... | am happy to
know that but the question is that the * by imposing taxes on petrol and diesel.
...(Interruptions )...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): We want a specific
question. ... (Interruptions)...

SHRI K.C. VENUGOPAL: Whenever a question of common people comes, you divert
the issue. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. Member, kindly ask
the question. ...(Interruptions)...

SHRI K.C. VENUGOPAL: Is the Government going to stop this * ... (Interruptions)...
That is my question. ... (Interruptions ...

SHRI HARDEEP SINGH PURI: No, no. ...(Interruptions).. . Let me answer this.
...(Interruptions )... Who was looting the country? ... (Interruptions )... 97 per cent
of their candidates lost their deposits. That is what the country's answer to this is.
...(Interruptions).. . 97 per cent of their candidates lost their deposits.
...(Interruptions )... That is the answer. ...(Interruptions)...

SHRI JOHN BRITTAS: This is not an answer. ...(Interruptions)...

SHRI K.C. VENUGOPAL: You come from Punjab. ...(Interruptions)... Your Party
lost. ...(Interruptions)... You are from Punjab. ...(Interruptions)...

" Expunged as ordered by the Chair.
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SHRI HARDEEP SINGH PURI: | am now also. ...(Interruptions)... This is their
answer. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRII\/IATI VANDANA CHAVAN)Z Now, Shri Binoy Viswam.
...(Interruptions)... | am calling the next Member, Shri Binoy Viswam.
...(Interruptions )...

SHRI K.C. VENUGOPAL: Your Party lost in Punjab. ...(Interruptions)... You are
from Punjab. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): K.C. Venugopalji, please.
...(Interruptions )... No controversial statements here. ...(Interruptions)... Shri
Binoy Viswam. ... (Interruptions)...

SHRI JOHN BRITTAS: Has he not campaigned for BJP in Punjab?
...(Interruptions )...

THE VICE-CHAIRMAN (SHRlI\/lATl VANDANA CHAVAN)i Mr. John Brittas.
...(Interruptions).. . Mr. John Brittas, kindly do not disturb the House.
...(Interruptions )... Shri Binoy Viswam, please. ...(Interruptions)...

SHRI MAHESH PODDAR: Madam, the word * should be deleted.
...(Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please maintain order.
...(Interruptions )... Mr. Viswam is asking the question. ...(Interruptions)...

SHRI MAHESH PODDAR: Please remove the words * ...(Interruptions)... It is
unparliamentary. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRII\/IATI VANDANA CHAVAN): Please be seated.
...(Interruptions)... Mr. Binoy Viswam. ...(Interruptions)... Nothing is going on
record. ...(Interruptions)... Binoy Viswamyji.

SHRI BINOY VISWAM: Thank you, Madam. Not having controversy,
...(Interruptions )...

" Expunged as ordered by the Chair.
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SHRI K.C. VENUGOPAL: Madam, the Minister's speech also would not go on
record. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please, Binoy Viswamiji is
...(Interruptions )...

SHRI K.C. VENUGOPAL : That is applicable to Minister also ...(Interruptions)...
SHRI BINOY VISWAM: The hon. Minister is from Foreign Service ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): We would check the
records. ...(/m‘errupz‘/ons)... Mr. Binoy Viswam, only what you say is going
onrecord. ...(Interruptions)... Please ask the question. ... (Interruptions)...

SHRI JOHN BRITTAS: *

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): John Brittasji, please sit.
...(Interruptions )... We would see that. ...(Interruptions)... Please, Binoy Viswamyji.
...(Interruptions)... Please. ...(Interruptions)... Let the hon. Member ask the
question. ...(Interruptions)... Yes, Binoy Viswamyji, only what you say is going on
record. ...(Interruptions)... Please ask the question quickly. ...(Interruptions)...

SHRI BINOY VISWAM: Yes, Madam. ...(Interruptions)... My question is this.
...(Interruptions )... Those Benches are creating problems here, not we people.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please ask the question.

SHRI BINOY VISWAM: The hon. Minister, being from the background of Foreign
Service, is well aware of the country called Venezuela. From that country, we used
to import oil. In 2020, we imported 3,71,000 barrels of crude oil from Venezuela. That
country is still there. They still have the resources.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Question please.

*Not Recorded.
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SHRI BINOY VISWAM: | ask the Government: Why was that import stopped? Has
the Government a plan to restart that?

THE VICE-CHAIRMAN (SHRII\/IATI VANDANA CHAVAN): Short and crisp answer
please.

SHRI HARDEEP SINGH PURI: Madam, short and crisp, since a reference was made
to * I would remind them that oil bonds were released. ...(Interruptions)... Oil bonds
were floated. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): He has not raised that
question. ...(Interruptions)...

SHRI HARDEEP SINGH PURI: Noj; to the previous one, let me ...(/m‘errupz‘/ons)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): No. ...(Interruptions)...
We are only concerned with Binoy Viswamyji s question. ...(Interruptions )...

SHRI HARDEEP SINGH PURI: QOil bonds were floated for Rs.1,40,000 crores on
which we have had to pay Rs.3,20,000 crores. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRII\/IATI VANDANA CHAVAN): Hon. Minister, we are
concerned with only Binoy Viswamyji's question. ... (Interruptions)...

SHRI HARDEEP SINGH PURI: And 2G, coal scam, CWC, | do not want to get into
who is * whom? ... (Interruptions)...

SHRI K.C. VENUGOPAL: What happened? ...(Interruptions)... All have been
investigated but what happened? ... (Interruptions)...

SHRI HARDEEP SINGH PURI: On Venezuela, | would like to..... (Interruptions)...

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Hon. Minister, please do
not play a controversy. ....(/m‘errupz‘/ons).... Come to the answer directly.

" Expunged as ordered by the Chair.
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....(Interruptions).... He has put a direct question. ....(Interruptions).... Short
and crisp. ....(Interruptions)... .

SHRI HARDEEP SINGH PURI: Madam, | am answering, through you, that Venezuela
is a country which was an oil supplier, where the ail.... .... (/nz‘erru,oz‘/ons).... where
the ail....

SHRI JOHN BRITTAS: For the last three years ...(Interruptions)

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): All other Members, please
sit down. ....(Interruptions).. . . Al other Members, please sit down.
....(Interruptions)... Mr. John Birittas. ....(Interruptions)...

SHRI HARDEEP SINGH PURI: Madam, Venezuela is a country which was subjected
to sanctions by another country. ...(Interruptions)... . It is our hope and
expectation that oil, not only from Venezuela, but other countries under sanction, will
become available and that apart from oil which will become available by countries
who, hither to, were not supplying on account of sanction, existing OPEC plus will
increase their production. | am hopeful that we will all use collectively, our margin of
persuasion, including the hon. Members, to request the international community to
make more oil available including from the country that the hon. Member has named,
Venezuela. When sooner that oil comes into the market, oil companies will enter into
agreements, equally is Iran, it is another country which, on account of a particular
deal with the United States, | think, it is a nuclear issue. There are reports in the
public domain that that issue is also likely to be resolved. That will also bring more oil
into the market. As far as the Government of India and the oil companies are
concerned, we have not floated any oil bonds and passed the burden on to the next
generation.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Kindly, be brief.

SHRI HARDEEP SINGH PURI: We will take all the other steps. We are not indulging
in any of those things which, as the culture of impunity, which | mentioned, 2G, CWC,
etc. ....(Interruptions).... We will take all legitimate steps to try and maintain the
price of oil at the bunk, at a reasonable level. Thank you, Madam.
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THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Now, Shri Mohamed
Abdulla.

SHRI MOHAMED ABDULLA: Madam, mine is Q. No. 124.

THE VICE-CHAIRMAN (SHRII\/IATI VANDANA CHAVAN): Yours is Question No. 123
or 125. Then, later. Now, Dr. Ashok Bajpai.

S1. 3N FIOTHA : A SUHHIIS FEISAT, H AP ATEgH F AT JAT S
g ST =g b <91 H Ugifergd Urede & el H§ Uhoudl o & ol a1 <91 |
USIfeTad Uisacd dl SIUHC! 3! IR & 3iex aM IR SRaR faaR a3l 3R 396
fore Ty HEf? "R, 5T RGN 9 AT Bl g & {1 USIforaH
Ty UR 370 A1 9 FARaR ST T ol &

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Thank you for the short
and crisp question. Mr. Minister, short and crisp answer.

SHRI HARDEEP SINGH PURI: | will also try to be short as | said in response to the
previous question that the issue of taking it before the GST and having GST coverage
on this will depend in equal measure on the State Governments. As | said, we tried
once, on an earlier occasion, and we did not find the response that was required in
order to have GST coverage on this.

SHRI V. VIJAYASAI REDDY: Madam, any tax that is levied by the Central Government
is shared with the States and any cess and surcharge that is levied will not be shared
with the States.

SHRI JOHN BRITTAS: Exactly. That is the point we asked.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please do not interfere.

SHRI V. VIUAYASAI REDDY: Can the hon. Minister explain to this august House on
what parameters these taxes and cess on petroleum products is decided by the
Central Government? How frequently the taxes and cess are reviewed and revised by
the Central Government? ....(Interruptions)... .

SHRI HARDEEP SINGH PURI: | am very happy that my learned friend has asked this
question. The precise formula, | think, would lie in the domain of the hon. Finance
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Minister, and the Finance Ministry bureaucracy. But, | can share some facts with
him. The total contribution of the petroleum sector to the exchequer for the years
2018-19 down to 2020-21 and April to September, 2021-22, the Central Exchequer
and the State Exchequer, | tell you. In 2018-19, it is Rs. 5,75,632 crores, 60 per cent
Centre and 40 per cent went to the States. Similarly, the figure is 60 per cent, 60 per
cent, 68 per cent and then it comes out 62 per cent and 38 per cent. It is not as if the
taxes are only being levied by the Centre. Centre legitimately levies taxes, excise and
uses them for Pradhan Mantri Awas Yojana, Covid, Sochalaya, Ujjawala, a number of
them. States also levy taxes. | said that the percentage is as high as 40 per cent in
most of the time. The formula which is used, and | would be very happy to sit with my
distinguished colleague and also learn from the Finance Ministry, myself as to what is
the precise manner in which the Central levies and the State levies, and how the
sharing takes place.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Q. No.124.

Annual water requirement

¥%124. SHRI NARAIN DASS GUPTA: Will the Minister of JAL SHAKTI be pleased to
state:

(a) the annual water requirement for drinking and irrigation purposes in the
country;

(b) whether the water available in the country is as per the present requirement;
and

(c) if not, the steps taken by Government to overcome the low availability of
water in the country?

THE MINISTER OF JAL SHAKTI (SHRI GAJENDRA SINGH SHEKHAWAT): (a) to (C)
A statement is laid on the table of the House.

Statement

(a) and (b) As per the National Commission on Integrated Water Resources
Development (NCIWRD) Report-1999, water requirement of the country for irrigation

T Original notice of the question was received in Hindi.
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and domestic sectors for high demand scenario for year 2025 is 611 billion cubic
meters (BCM) and 62 BCM respectively.

As per the study titled “Reassessment of Water Availability in India using Space
Inputs, 2019 conducted by Central Water Commission (CWC) in collaboration with
National Remote Sensing Centre (NRSC), the average annual water resources
availability in the country is assessed at 1,999.20 BCM. It is estimated that owing to
topographic, hydrological and other constraints, the utilizable water is 1,126 BCM
which comprises 690 BCM of surface water and 436 BCM of replenishable ground
water.

(c) The water availability has been estimated to be more than present water
requirement subject to spatial variability.

Water being a State subject, steps for augmentation, conservation and
efficient management of water resources are primarily undertaken by the respective
State Governments. In order to supplement the efforts of the State Governments,
Central Government provides technical and financial assistance to them through
various schemes and programmes.

Government of India has taken various steps to ensure water availability for
drinking and irrigation purposes in the country. Government of India, in partnership
with States, is implementing Jal Jeevan Mission (JJM) to make provision of potable
tap water supply to every rural household of the country at the service level of 55 litre
per capita per day by 2024. For ensuring tap water supply in drought-prone and
water-scarce areas with inadequate rainfall or dependable ground water sources,
provisions have been made under JUM for bulk water transfer from long distances and
regional water supply schemes. In addition, provisions have been made for source
recharging, viz. dedicated bore well recharge structures, rain water recharge,
rejuvenation of existing water bodies, etc., in convergence with other schemes such
as MGNREGS, Integrated Watershed Management Programme (IWMP), 15th
Finance Commission tied grants to RLBs/ PRIs, State schemes, CSR funds, etc.

Government of India has launched AMRUT 2.0 on 1st October, 2021 for a
period of 5 years (FY 2021-22 to 2025-26), with the objective of providing universal
coverage of water supply through functional household tap connections in all
statutory towns in the country. AMRUT 2.0 focuses on making cities water secure
through recycle/ reuse of treated sewage, rejuvenation of water bodies and water
conservation.

Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) was launched during the
year 2015-16, with an aim to enhance physical access of water on farm and for
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expanding cultivable area under assured irrigation, improve on-farm water use
efficiency, introducing sustainable water conservation practices, etc. During 2016-17,
ninety-nine (99) on-going major/ medium irrigation projects in the country having
balance estimated cost of Rs.77,595 crore under PMKSY-Accelerated Irrigation
Benefifits Programme (AIBP) have been prioritised in consultation with States for
completion in phases. The extension of PMKSY for the period 2021-22 to 2025-26 has
been approved by Government of India, with an overall outlay of Rs. 93,068.56 crore.

‘Sahi Fasal’ campaign was launched by National Water Mission (NWM) on
14.11.2019 to nudge farmers in the water stressed areas to grow crops which use
water very efficiently, are economically remunerative, are healthy and nutritious,
suited to the agro-climatic-hydro characteristics of the area, and are environment
friendly.

National Aquifer Mapping and Management program (NAQUIM) is being
implemented by CGWB as part of Ground Water Management and Regulation
(GWM& R) Scheme, a Central Sector scheme. NAQUIM envisages mapping of
aquifers (water bearing formations), their characterization and development of
Aquifer Management Plans to facilitate sustainable management of groundwater
resources in the country. NAQUIM outputs are shared with States/UTs for suitable
interventions.

Government of India is also implementing Atal Bhujal Yojana, a Central Sector
Scheme, in 8774 Gram Panchayats of 81 Districts of Seven States namely Haryana,
Gujarat, Karnataka, Madhya Pradesh, Maharashtra, Rajasthan and Uttar
Pradesh. The focus of the scheme is on community participation and demand side
interventions for sustainable ground water management in identified water stressed
areas.

NWM initiated the campaign “Catch the Rain” in 2020 with the tag line “Catch
the rain, where it falls, when it falls” to nudge the States and all stakeholders to create
Rain Water Harvesting Structures (RWHS) suitable to the climatic conditions and
sub-soil strata, with people’s active participation, before the onset of monsoon to
ensure storage of rainwater. So far, it has seen participation of over 2.90 crore people
in 23.86 lakh activities.

Hon’ble Prime Minister launched the “Jal Shakti Abhiyan: Catch the Rain”
(JSA: CTR) with the theme “Catch the Rain - Where it Falls When it Falls” on 22nd
March 2021, the World Water Day, to cover all the blocks of all districts (rural as well
as urban areas) across the country during 22nd March 2021 to 30th November 2021 -
the pre-monsoon and monsoon period. JSA: CTR campaign had five focused
interventions: (1) rainwater harvesting and water conservation (2) enumerating, geo-
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tagging and making inventory of all water bodies; preparation of scientific plans for
water conservation (3) setting up Jal Shakti Kendras in all districts (4) intensive
afforestation and (5) awareness generation.

#il ARTIVT S T[AT : IUGHIEE FBIGAT, 3MUDT 9gd-95d g=gdrg| § A1 F31
St 1 IATT AT [ <% H U 95 To! AARIT © b O gelld] H YT Ul & 31R
$B SAID| H g5 JIRTI Bl & MR SATGT TR & U A flood situation B AT &
ST B § AR A3 S A ST 9red § 6 T 9ReBR 9 QIHI Dl balance HRA
&1 I B B &, Rifh By T8l IR YT I$d] § 3R Ps SFTEl IR T waste
BIT &l

SUFYTETE] HRIG T, T T2 Sf & gRT IR IRGR & gRT A<l BT 30 H
SIS 1 U project Tl R8T &1 H ST T8 § 1dh SHD! ATS AT position &7

W,Gﬁwiﬂwg,ﬁaﬁmwﬁwaﬂeﬁ?ﬁ%@?ﬁmﬁ
TIT ¥ 3R SITET waste EﬁTIT, RS %I'Q rainwater harvesting BT flT%Q, e water
BT level IR d¢, FTEA foh T & I9T &1 919 81 9o | § 59 fqug 9 a1y 9=
I A ST =g b BHRY ARBIR b TS T position &, T status &7

il Tois g dErEd : g=gaTe SU9HIede Heledll g ovdl & b Ul &b ey |
q&T AT 92 e H UGT §s I Dl & HH DR H ABRID BRI AT SUFHTEIE
AEIGAT, H AR GG BT g=gdTe HRA1 a18dl g b I8i- 9gd Aecayqul [avg u”
U3 qodR YHTel Sl | g8 MiTad € wc € fib awr # fafdr= wivmfere aRfefri
P T ST B ATHIT 18 TfTeTd f | 8% ATl 976 BT UhIY BT © 3R IITHIT 13-14
yfcrerd 2% # 8% AIe @1 USdl §l <% H climate change % impacts & ®HIRUI,
é:l_clﬁ frequency, erratic, scanty rainfall & R, rainfall pattern H change M &
BRI 3HH (T O A gOMBI G 21 A AT S & FHA H I8 FUAT S
T o fh o § ideally QW 81 f deficit basin § surplus basin I 9T transfer foam ST
Ah| 9 FII 1T Fared =rrerd | i) fder feam o, 59 sner ur ameroig
G UY Sl &b Icd H U BT a1 21| IFF (911 RS Iqa at o, otfeht guiva
T S 99T IRBR TRIIT 81 ST &b BRI I 39 AT IR 10 ITeT T IR Dig BT
TEI B U IFP U 2014 H AR s A S & g A7 99 6 919 4
PR B9 B9 WX IS I | B HRAT TR B AT 899 31 VN links BT identify
fopar %\r, STE1 surplus basin I deficit basin § 9T transfer ®b ENl THRATS BT '\’Qﬂé
FTET R ST bt B1 S9H 3 I1ferwier &t pre-feasibility report A} 1 3R ST
11-12 @1 Detailed Project Reports Wl & bl &

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Mr. Minister, please be
brief.
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it Tors g 9« STd Sl T fAvg 7, 51 Bl M9 H AT He1 2| H
3T JRIIcl & A1 B8 Febell § AR AP AT A G2 DI AR GG Pl §9 IN 4
YIS < Febell § TUT 39 Ucd TR TS B} H gFale o1 I8l g, SR Ua¥l &
AT =g /AT Sl D 3R 7L Y2l & g HA1 Sl Dl fob I Q1 5 b AR dqa
il D1 ST BT AHSAIT B Yeb T YT DT AU 59 <2 H [HIT 51 59 Ioic |
4,400 BRIS BT B § URAISHT DI WIHiT UG BI 15 21 § I8 A § [P 3dD
HRUT H Jaoikgs H 79 TR ¥ IRT B8R, IHH URUTT SJhv 31 15 Al 59 faem
H BT B

STgl db JF-T 9o o ORI ¥ rainwater harvesting & Ay ° Pl g,
AT YT |21 ST < 2019 W AR 39 [0 U= ==l &1 81 89+ STl 97fp 1!
& A1 ¥, 'JTTel oiel A1o' & ATEIH ¥ 3i1R 159 fad 1R 3 Sl e allocation B,
IHHT 30 T allocation U I S §Y WAl U= foam g1 =R # 65 per cent of
total allocation Natural Resource Management UX tie up PXDh ER IR H Y dX¥g dI
IRIHS A I B DI BT T

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Please be brief.

£t ot R o9mad : H I8 99 § {6 oSl R 9% H SHH] ohR U s Al
ST g8 8 3R AN 7 rain water harvesting IR &1 &A1 Y [HdT T TAT 3D
goell <1 WY S 98 SceldH 1 WA &l 2

SHRI PRASANNA ACHARYA: Madam, groundwater has been one of the important
sources of water for irrigation and drinking purposes. But surprisingly, as per the
CGWB survey report, it indicates that about 30 per cent of the wells that have been
monitored, have registered a decline in ground water level in different parts of the
country. Madam, secondly in the mining sector and in industries, they are also
exploiting groundwater without any restriction. This is posing a great danger. | would
like to know from the hon. Minister what steps are being taken or has the Government
taken any steps by making regulation or law to put restriction in excessive use of
groundwater in the mining sector, in the industries and even for other usages ?

2 o g dramEd : Suaveger Feledn, 9 9ewd 1 S g3 fhar 8, |9
He¥ § H I8 M @redl § fb 9Rd FiTaa wu A g & 99 SI1e1 14 4 ofd
FTepTETT aTelT Q21 81 89 37U JATIRIDhAT D! JATY[T DT I 65 FIeIRIe fEEdT 9 b
STeT ¥ ofcl €1 UgSTel T SIHTHIT 85 HfTerdl fEw 714 & Siel 9 31l € 3R 39 PRI A
BN T4 STe A1 UR Ga1d W 21 AT GG+ ST 30 U i’ 1 =i &l 8,
I IR G 11 & b AT Aheiie! (v BIF b BIRY[ UG I A H Beh B
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Hhdl 2, INg H AT SR 3 T BT [ AMG I B4l 37 TR <31, ol § S7h
T SEHR D! AR IR I TRTi= B0 foh I8 ST 30 per cent over-exploited,
critical exploited %\', W benchmarks &T &1 ST&T dd over-exploitation P B DI
91 ®, SADI U+ & fTT AT AT ST Bl AT commercial usage BT regulate B
BT Sl vy 2, I9h Ty § qar1 =rgan b &5+ SHb regularization & T already
norms -7 g 3R 89 gT1d HUR dgd strictly bIH dX B Bl g S9H telescopic
prices mechanism e %\*I NI ANERIRRIE] tlFﬁ, a9 1T critical zone A
draw BT, IHD] IHT & WY cess AT HRAT TSI 3R 1 U7 AT, I8 39 &3
¥ g groundwater recharge & 1%'1'({ RERIE ESI W, 3?5( ﬁﬁ‘%ﬂ fopar ST

2 TR YATS AR - SUGHTeTE qBIedl, Hail St 1 Sl faval s fean €,
I o7 I8 g=gars ool g1 H /A1 S & S arsdn § [ A1ef-$%e & Aferqs ™ ure
#, T & 1R UIeH H NS gl I8l 3™id, FRISS 98d SUIGT YTl 1dl &l
ARIGUT, 39 BRI A 37 H HR Ueicd iR fhs Uicy of 1t gias! &l & gl
w7 HAT 51 I8 T Dl HUT BN [ Sl ARTD US FARTSS URAT B, 3997 & 9gd
AR TRATST § I U1 ST 8, MU 39 [T RIT Fawer &f 872 f$fb arex g1 an
SRAET & oI YoTel &1 UTil 81, ITh! FaeR H o & oy 1 RIZaRr & 3R
AT Sft 7 39 IR T AT o Bl AT B2

21 o g drEred - A SugyTede Heiedl, BTl I8 Ue 9o U3 9 ddg
Tl &, oIfh § AT AR 3R HaT &I BRI & (oY e &1 =rsdn g &
A HGT H301 ST & ~Iged H 89 "STel Siig {9’ IR & &R I8 &1 ST Siad
orer" H STerd et 1 T, I AT H U SR FRER 9 8% BR A ugd -
T 39 o1& Pl BN MM 9¢ 2l I ST BT "I ¥l f§fhiT diex I’ &
dgd 4 Farferd afere™ § I8 U fhar o1 3R S+ 2017 | AR TS g
I STal 59 d¥g &1 IRFRATIAT 8, I smifae 8, FikTss 8, 84l Hced 8, 3R+
g, Af® a1 &R fodt e &1 AT 9t 99 & fofw AT A9IR €, 981 39 W
TIfdHdT & BT fhar ST arfe vl

IUGHTEIE HeIedT, 39 'Sl Sitge e & ot g9 mfedr quality-
affected habitation &1 SIdR &1 B IISAl I Bl & fb I ST8T IR IRt qH1e 8!
Eb_\’tlT?%'% éﬂﬂ?ﬁﬁlﬁﬁﬂﬂwtﬁf@lﬁf% E|€Tcommun|ty water treatment
pIantWatleastﬁWWﬁ%lﬂ*ﬁWﬁﬁW% CREHR TR LN B
DI YA Bl Fb - 5 [T H B Y| I AT I © [ STHIT FHT 751 o
I W IS T I B (BT 51 by I Bl BISHR d1h! G STIEI U I8
Sthided BT gaiT © 3R 3T aTel 2024 & i qb - AT HETT AT il BT SIl Adbed
g f5 321 9§ U Y IT AT oA T & ST | O 7 32, 9 W H vy A g o
39 foom § 579 71fd 9 <91 B9 $x BT 8, I8 YT B 31T 89 9 HRIS ORI db
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O @1 9T Ugel gb © SR AN dlel FHI H S Bl SHBT WA FATE
EEEEIRIE

SHRI G.C. CHANDRASHEKHAR: Regarding drinking water to Bangalore City,
Bangalore City is having a population of 1.3 crore. Now, Bangalore City requires
about 54 T.M.C. water but we have only 17 T.M.C. water at present.

We are constructing Mekedatu project to store flood water in Bay of Bengal.
The State of Tamil Nadu has already constructed three hydroelectric projects without
any consultation with the neighbouring State.

THE VICE-CHAIRMAN (SHRII\/IATI VANDANA CHAVAN): Keep your guestion short
so that you will get an answer.

SHRI G.C. CHANDRASHEKHAR: Madam, | want to know from the Minister as to
what is the Central Government's stand in this regard and today, what the status of

drinking water is. The whole world says that drinking water is priority.

THE VICE-CHAIRMAN (SHRIMATI VANDANA CHAVAN): Question Hour is over; the
House stands adjourned to meet at 2 p.m.

[Answers to Starred and Unstarred Questions (Both in English and Hindi) are

available as Part-| to this Debate, published electronically on the Rajya Sabha website
under the link https ://rajyasabha.nic.in/Debates/OfficialDebatesDateWise ]

The House then adjourned for lunch at one of the clock.

The House reassembled after lunch at two minutes past two of the clock.
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair

SUPPLEMENTARY DEMANDS FOR GRANTS, 2021-22

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Shri Pankaj Chaudhary.
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fort wi=imera # 1o w3 (3ft dohet =teRY) : wEIey, H SURS TgaT Hivl, 2021-22 Bl
SR aTelT U 4aRor (SIS a1 3=l #) 991 uedl 0 &« g

SUPPLEMENTARY DEMANDS FOR GRANTS OF UNION TERRITORY OF
JAMMU AND KASHMIR, 2021-22

T wmera # o w30 (sft bt Tt ;- ARIGH, H 2021-22 % 99 & fog I
&3 o9 3R R (fAarTHsd & i) & Fdg F AJYRD FJa JH Bl G
Tl Uep faaRor (SRS an fawal ) {41 Ued UR Rl g

THE BUDGET OF UNION TERRITORY OF JAMMU AND KASHMIR, 2022-2023

o wrera 4 wog w5t (o det FeR)) ¢ wEiey, § 9 ISy & ofF 3R B
(RaTTHed & |r) & Hda | SIFATT IIRIAT 3R @Y & [davor (2022-23) (IS
qort fe=at #) FHT yTel IR Il g

DISCUSSION ON THE WORKING OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Discussion on the working
of the Ministry of Development of North Eastern Region. Shri Ripun Bora.
...(/nterrupt/ons).. It is the prerogative of the Opposition to initiate it. So, | have
given the chance to you. Shri Ripun Bora.

SHRI RIPUN BORA (Assam): Mr. Vice-Chairman, Sir, | thank you for giving me this
opportunity to initiate the discussion today, which is one of the most important and
sensitive issues, that is, the functioning of the DoNER Ministry. Before initiating the
discussion, Sir, | want to salute my leaders, Shrimati Sonia Gandhi and Shri Rahul
Gandhi because of whom today | am here in this august House. | also salute the
former Prime Minister, Shri Atal Bihari Vajpayee, whose brainchild was this Ministry of
DoNER. Since Independence, our Congress Government had taken up a series of
schemes, policies for the all-round development of North-Eastern States. Many
positive results also have been attained. Despite that, in 2001, the former Prime
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Minister, Shri Atal Bihari Vajpayee, established the Ministry of DONER as the nodal
authority of the Central Government to deal with the matters related to the socio-
economic development of the eight States of the North-Eastern Region, namely,
Assam, Arunachal Pradesh, Meghalaya, Manipur, Mizoram, Nagaland, Tripura and
Sikkim. Another purpose was the planning, execution and monitoring of the
development of the entire North-Eastern Region. The third objective was to work as a
facilitator; the Ministry of DONER, in addition to the above, it was envisaged to work
as a facilitator. There are other objectives too, like removal of infrastructural
bottlenecks, making a provision of minimum basic services, creating an environment
of private investment and to remove impediments towards lasting peace and security.
Sir, these were the salient features, which constituted the background for the creation
of development of the North-Eastern Region. The basic purpose was to
ensure an accelerated development, to remove the regional imbalance of the
North-Eastern Region.

But, to our utter surprise, | would like to draw the attention of this august
House that the dream of Shri Atal Bihari Vajpayee has not been translated into a reality
by the BJP Government. The Ministry of DONER was created in 2001. It started
functioning from 2003-04. From 2004 to 2014, continuously, the Congress-led UPA
Government was there. The Congress-led UPA Government did enough to translate
into reality the dream of establishing the Ministry of DoNER, by Shri Atal Bihari
Vajpayee. What has the BJP Government did from 2014 to 20227 | am proving it
statistically. All the data quoted by me are from the website of the Ministry of DONER.
There is nothing from my side. The figures will substantiate how the concept or
ideology or the dream of Shri Atal Bihari Vajpayee is diluted by the BJP Government.
For example, in Arunachal Pradesh, altogether, 126 projects have been taken up by
the Ministry of DoNER till February, 2022. Out of these 126 projects, 118 were taken
up by the UPA Government. Similarly, so far as Assam is concerned, a total of 123
projects were sanctioned. Out of these, 114 were sanctioned by the UPA
Government. Only nine projects were taken up during the period from 2014 to 2022.
Similarly, for Manipur, out of 85 projects, 64 were taken up by the Congress
Government and only 21 projects are by the BJP Government. For Meghalaya, out of
86 projects, 72 were taken up by the Congress Government and 14 projects were
taken up by the BJP Government. For Mizoram, out of 96 projects, 69 were taken up
by the Congress Government and 27 were by the BJP Government.

For Nagaland, out of 112 projects, 90 projects were taken up by the Congress
Government and 22 projects were taken up by the BJP Government. For Sikkim, out
of 78 projects, 73 projects were taken up by the Congress Government and only five
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projects were taken up by the BJP government. Tripura is a very small State. Tripura
has a total of 46 projects. Out of these 46 projects, 41 projects have been taken up
by the Congress Government and only five projects have been taken up by the BJP
Government. Not only that, there is the 'Other Agency'. In total, seventy-seven
projects have been given to 'Other Agency'. Out of that, it is a very significant thing
that 19 projects have been taken up by Congress Government and 58 projects by the
BJP Government. Now you can see, Sir, that in all the projects, the BJP Government
is just in the double figure, but Congress Government never encouraged 'Other
Agency'. The Congress Government always gives priority to the State Governments,
but the BJP Government during this time has encouraged 'Other Agency'.
Undermining the State Governments, they have encouraged 'Other Agency' or the
'Other Agency' was sanctioned 58 projects. From this data it is very clear how much
sincere was Vajpayeeji! Vajpayeeji said that for the speedy development of North-
Eastern Region the DoNER was established, but how much serious is the BJP
Government? Over the last eight years, they have given six projects or seven projects
or eight projects to one State. This is one thing. The second thing is, as far as the
ongoing projects are concerned, in Arunachal Pradesh there are 16 number of
ongoing projects; in Assam, there are 66; in Manipur, there are 92; in Meghalaya,
there are 55; in Mizoram, there are 34; in Nagaland, there are 91; in Sikkim, there are
23;in Tripura, there are 31; and 'Other Agency'is 150. Totally, there are 604 projects.
You can see the concern of the DoNER Ministry! What concern are they having?
Since inception of DONER Ministry, 1495 projects have been sanctioned to these eight
States and out of these 604 projects, slightly below half, are still ongoing and most of
the projects are from 2010-11 till date. This is a horrible condition. This is the sincerity
of the BJP Government for the all-round development of the North-Eastern Region.
Not only that, | now want to come to another point. The BJP Government is expert in
changing names. They are name-changers, not game-changer. In Congress regime,
there were so many schemes. With all these schemes, they have only changed the
name and the same thing happened in North-Eastern Region also. There was a very
popular scheme/concept during Dr. Manmohan Singh's time, i.e. the Look East
Policy. The entire Government of India had taken up a policy and that was the Look
East Policy. North-East is the most important part of the country and therefore, it is a
focus area. The entire Central Government's focus was Look to East, but the BJP
Government has changed the name. What is that? The name is very good. It is not
'Look East', but 'Act East'. So, is this your act? But, this is your ‘act!” What is the
Act East Policy ? | wanted to highlight what the Act East Policy is.

75



76

[RAJYA SABHA]

The Congress Government launched the North-East Industrial and Investment
Promotion Policy for industrial development of the North-East Region. It was
launched in 2007 for a ten-year term, i.e., up to 201/7. But, in 2014, the present BJP
Government, after coming to power, immediately abolished this Industrial and
Investment Promotion Policy! What does this Industrial Policy say? This Policy says
that 30 per cent capital subsidy is given on plant and machinery, so that big industries
and investors are encouraged to come and invest in the North-Eastern Region. But,
the BJP Government, after abolishing this Policy, introduced another policy. What is
that policy? It is North-East Industrial Development Scheme. Under this Scheme, 30
per cent capital subsidy was abolished and, in lieu of that, only Rs. 5 crore is given as
capital subsidy! Who will come for this paltry benefit? Do you think that people will
come to get Rs. 5 crores by spending Rs. 400 crores on a project? So, this is one of
the reasons why the entire development of the North-Eastern Region has been
slowed down. This is your Act East Policy !

Now, | come to another point. There is no mega project. During these eight
years not a single mega project has been sanctioned to the North-Eastern States!
There is not a single project sanctioned! There is Hollongi Airport in Arunachal
Pradesh. There is extension of three other airports. All these are the projects of the
UPA Government. Sir, not a single mega project has been given by this Government
to the North-Eastern Region. This is one thing.

Another thing is relating to Bharat Ratna Gopinath Bordoloi International Airport
at Guwahati. This airport has also been privatized! There are two profit-making
PSUs in Assam. The first one is Nagaon Paper Mill and the other one is Cachar Paper
Mill. They are under public sector and have been closed down since 2015! And, Sir,
till date, employees have not been paid a single penny as salary! Sir, 180 employees
have already died for want of medical care, want of money and 15 employees have
committed suicide. So, this is your Act East Policy !

Not only this, there is no infrastructure on the border areas. What is
happening as a result of that? There are no godowns in the border areas. Whenever
any material is to be sent from one State to another, there are no godowns to store.
So, track-to-track transportation and loading and unloading is done. It is also one of
the important bottlenecks for the development of the North-East Region.

Sir, our hon. Prime Minister, whenever he visits Assam or other areas of the
North-East, always says, frd :ﬁQj-é?%’ o Bl I ARH! BT éQT WI 3THH El'ﬁ,
:I\TJQJQ-%?%’ 519 BT F arseatedft &1 97 91 He used to say this every time he
visited the North-East. But, now, Sir, the conditions are horrible in ‘W&‘fﬁéﬂ!’
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| wish to make another important point. It is very surprising that NGOs have
been given projects for the development of the entire North-Eastern Region! The
NGO will only create awareness among public, this or that small thing. But what big
project will the NGO do? So, from 2016 to 2021, the projects of North-East
development have been given to 80 NGOs. As a result, all these projects are lying
undone or half done. So, this is Maha Ashta Lakshmi Desh!

Now, | come to the point as to why top priority should be given to the North-
Eastern Region. Top priority should be given to the North-Eastern Region because
this region is the most vulnerable area. This is the most sensitive area in the country
from the defence point of view. All the North-Eastern States are surrounded by Tibet,
China, Myanmar, Bangladesh, Bhutan and Nepal. So, from this point of view also
the North-Eastern Region should have got top priority for the development. But, | am
sorry to say that it is not so. The UPA Government had done tremendous
development. There were just jungles; no roads; no connectivity; no communication;
no education; no health. But the Congress Government had taken a lot of care for
the upliftment of the Region, for the accelerated development of the Region. But, the
BJP Government, after coming to power in 2014, completely damaged whatever
projects, whatever development we had done in the North-Eastern Region.

Sir, | would like to draw the attention of this august House towards one thing.
The House must know that there was a perception that the people in the North-East
Region are backward; they are tribals; they live in jungles; they live in hills. But,
though these people lived in jungles, though they lived in hills, yet these people had
made no less contribution to any part of India in the freedom movement of our
country. You will be surprised to know that after taking over entire country, the British
were able to take the North-East Region only by the Treaty of Yandabo on 24™
February, 1826. This is the the North-East Region! They resisted British right from
the very beginning. And, when Assam was annexed to the British on 24" February
1826, just after two years the people of Assam revolted against the British. Gomdhar
Konwar and Dhananjay Borgohain were sentenced to death by the British.

As per Indian history, the Sepoy Mutiny of 1857 was the beginning of the
struggle for Independence. But, that is not correct. Much before the Sepoy Mutiny,
in 1828, the people of these hilly areas -- the people who were known as the
backward people, the people who were known as illiterate people -- had started
revolt against the British.

Now, Sir, | would like to draw the attention of the House towards the
contribution of the North-Eastern States in the Freedom Movement of India. In 1861,
in Nagaon district, the farmers of Phologuri had revolted against the British. As a
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result, 39 farmers were killed by the British police firing and two farmers --
Krishnakanta Goswami and Sofiun Neesa -- were banished to Andaman. After that,
on 28" January 1894, the farmers of Pathorughat revolted against the British. That is,
there were 140 farmers in Patharughat of Darrang district who revolted against the
British. The Britishers fired on them and 140 farmers died on the spot. This is North-
East Region, Sir, this is Assam! So courageous! Kushal Konwar, Piyoli Phukan and
Moniram Dewam, these great freedom fighters were hanged by the British for
revolting against them. In my area, during 1942 Quit India Movement, one young 16
year-old girl, Kanaklata Barua, and a young boy, Mukunda Kakuti, went to bring
down the Union Jack at the Gohpur police station. The police fired on them and both
of them died on the spot. On 18" September, during Quit India Movement, 1942, in
Nagaon, one lady, namely, Bhogeswari Phukanani, was killed at Dhekiajuli. About 13
people were killed at the same time. So, this is Assam! This is North-East Region!
They have fought for the independence of our country. They are no less than people
of any other part of our country.

Now, | come to other States. Why | am citing these historical examples, | will
tell you later on, while concluding my speech. Sir, | will take only three minutes
more. Now, let us come to Manipur. Earlier, | was telling about Assam. It is not
that only Assam participated in the Freedom Movement, other States also did. In
Manipur, Bir Tikendrajit, who was Raja there, revolted against the British and he was
sentenced to death. In Tripura, Shanti Bushan, under inspiration of Surya Sen,
made a plan to capture the weapon store of British. There was a weapon store of
British in Chittagong. He formed a rebel group to capture the weapon store of
British in 1930. So, so courageous the people of Tripura are! So courageous the
people of North East are!l In Nagaland, Netaji Subhash Chandra Bose first
established the Azad Hind Administered Village in Ruzasho village. The Azad Hind
Administered Village was established in Nagaland. My friend, Kenye is here. The
people of Nagaland extended fullest cooperation to Azad Hind Fauz of Netaji Subhash
Chandra Bose. But, now, we neglect the people of Nagaland; now, we neglect the
people of Manipur stating that these people are tribal people, these people are
backward people, these people do not know anything, these people live in jungle.
We under-estimate these people. But these people have made supreme sacrifice for
the unity, integrity and freedom of our country. Not only that, Sir, the House will be
surprised to know that one small girl, -- a 16 year old girl, her name is Gaidinliu —
who was a spiritual leader, revolted against the British and the British gave her life
imprisonment in 1932. In 1937, when Pandit Jawaharlal Nehru visited Shillong, he
went to see this girl in Shillong jail.  There, Nehruiji gave her the title of ‘Rani’. From
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then on, she is known as Rani Gaidinliu. | am citing all these major historical events,
the contribution of the North East Region in the freedom movement to tell you how
courageous the North East people are. But, despite having such a huge contribution
to the freedom movement of our country, to the mainstream of our country, the
Government is giving step-motherly treatment to the North East Region. What offence
have the people of North East Region done? What offence have we done that every
time, we are getting a step-motherly treatment? It is now eight years. Eight years is a
long period. This is how the DoNER Ministry is functioning today. What is its
achievement? Not a single project has been completed. Not a single mega project
has been given. Whatever projects were launched by the UPA Government, have also
been lying half done. There is no office of the DoNER Ministry in the North-East
Region. Nothing; everything is on paper only.

Therefore, my humble suggestion to the hon. Minister of DONER and to the
Government is that you must think very seriously. You must think of the importance
of North-East Region from a strategical point.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Bora, you will have to
conclude now. Your time is up.

SHRI RIPUN BORA: Sir, just one minute.

You have to think of this North East Region from the defence point of view.
This is number one. Number two, you must address the feelings of alienation, the
feelings of deprivation, the feelings of injustice and the feelings of step-motherly
treatment to the people of North-East Region. You must address it.

[THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH) in the Chair.]

Therefore, | request the Government to make a strong attractive industrial

policy, so that the big investors will go to North-East Region. They would invest there
and we can make rapid industrialization of the North-East Region; and the moment
the rapid industrialization starts, the unemployment problem and the other problems
will be solved. That will be addressed at the earliest possible time.
So, Sir, with these few words, | once again urge upon the Government of India and
the Minister of DONER to take seriously, to think seriously and do implement, do
translate the dream of Vajpayee into reality by giving accelerated development to the
States of North-East Region. Thank you, Sir.
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THE VICE-CHAIRMAN (DR. L. HANUI\/IANTHAIAH): Thank you, Ripun Boraji. Now,
Shri Bhubaneswar Kalita.

SHRI BHUBANESWAR KALITA (Assam): Thank you, Mr. Vice-Chairman, Sir, for
giving me the opportunity to speak on this very important Ministry which will be
discussed today, and | request all my friends here to take interest in this. | am grateful
to the hon. Chairman who has said that the time, although it is four hours, may be
extended. | am grateful for that.

If we go to the North-Eastern Region, the North-Eastern Region has about
3.78 per cent of the population of India but the happy note is that 10 per cent of gross
budgetary support is given to North-Eastern States. Over the years, since its
inception when the DoNER Ministry was formed in 2001, the Ministry has been looking
after the development works over there and a separate fund from the Budget has
been allocated for DONER Ministry, which has increased during last eight years more
and more. It is not only the allocation of the DONER Ministry but even the allocation of
other Ministries has increased in the last one decade, which is something exemplary.
The interest in this Ministry, led by Adarniya Narendra Modiji, shows that the Prime
Minister visits North-Eastern Region every now and then. He has visited there more
than 40 times, which no other Prime Minister has visited. That is the interest. And,
symbolically, wherever he goes in public, he goes with a ITH®I, which is a symbol of
respect to Assam and North-Eastern Region. Why am | telling you this? Sir, this is
something which was rare before.

Sir, every Ministry is sending the Ministers there. The Ministers visit the North-
Eastern Region every fifteen days. And, it is not just a visit; they go there and review
all the projects, including the DoNER projects. | do not know why the hon. Member
from North East, from the other side, has a complaint about changing the 'Look East'
policy to 'Act East' policy. The meaning is clear. Earlier, it was 'Look East', just
'look" and not act. That is what used to happen earlier. Now it is 'Act East' policy,
the policy that connects the North Eastern Region to South East Asia. The roads that
are built there today provide connectivity to Thailand and Myanmar. As you all know,
connectivity is the most important factor that is needed for development. Where
there is connectivity, there is development. Connectivity has been the top priority of
this Government. Other infrastructure has also been developed in the region. | would
touch upon that a little later. What connectivity means is that road connectivity, air
connectivity and waterways connectivity has been given importance and, in the last
few years, you must have seen that many new things are coming up there. Many new
airports have been added. The airports that had been closed down during Congress



[ 14 March, 2022 ]

rule have been revamped, renovated and made operative. One such airport is the
Rupsi Airport. New airports have been added to Sikkim and Arunachal Pradesh.
Today, we can say that air connectivity to the North Eastern Region is complete. It is
not only the State capitals but also some of the district headquarters that have been
provided connectivity. This is something that was not happening earlier. It is
happening now. This is because the Government believes in taking action, not just
making announcements and laying foundation stones. This Government, led by
adarniya Modi ji, is committed to completing things and not just making
announcements. They believe in completing the construction and making things
operative. That is the guiding principle of this Government.

Sir, talking about rail connectivity, today, most of the State Capitals are
connected by rail. One demand that was pending for a long time was connectivity to
Imphal, the Capital of Manipur. It would be very soon getting a passenger train. A
trial run with goods train has already been made. We know all about it. So, going to
Imphal by train was a dream. Going to Itanagar, Arunachal Pradesh, by train was a
dream. But now, these dreams are coming true and it has become a reality. Trains
are being run and they are becoming operative. There is better connectivity between
State Capitals with conversion of metre gauge to broad gauge and both goods and
passenger trains have become operational. The problems that we had once because
of the lack of road and rail connectivity are not there now. There was a time when the
North Eastern Region was starving because essential commodities did not reach
there; it took months for essential commodities to reach there.

Now, all the States of the North-Eastern Region get their essential
commodities by rail and, of course, by road. As you all know, the North-Eastern
Region doesn't have the connectivity in terms of ports. Now with the help of
Myanmar Sittwe Port, we are getting the port connectivity. Waterways have been
developed on the Brahmaputra for water connectivity. Today it is not a problem to
send goods and services to the North-Eastern Region. Now, people can send
anything and it goes there in record time. As you all know, the highway project was
started during the Prime Ministership of our respected Atal Bihari Vajpayeeji. The
development of highways was started during that time. Now, the project is
completed everywhere. That is the road connectivity. We know that PMGSY is
connecting the villages with main roads or the urban areas. The PMGSY connectivity
was started during the Prime Ministership of hon. Atal Bihar Vajpayeeji. Now, we are
proud to say that Assam and all other North-Eastern Regions are well-connected with
roads under the PMGSY. These are not just announcements; these are the activities;
these are the projects which are completed and done. As you all know, hon. Member
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has mentioned about Bharat Ratna Gopinath Bordoloi International Airport. Who
gave Bharat Ratna to hon. Gopinath Bordoloi? It was the BJP Government which
gave Bharat Ratna to Gopinath Bordoloi and the international airport facility was also
given during this Government. His objection is that flights are not running now.
Under UDAN Scheme, many of the South-East Asian airports are being connected
and some of the operation works have already been done. So, this is what the
DoNER and this Government are doing which, at one point of time, was a dream for
the people of North-Eastern Region. Today, this dream has come to reality. Going
by the infrastructure development and industrialisation of the area, in the beginning, |
want to refer to what our friend from the Opposition has said. His objection is to the
present NEIIPP. The NEIIPP was also established during the BJP Government earlier.

But that was for ten years - 1997 to 2007. In 2007/, this was reviewed and
extended for another ten years. So, during that time, we all know what was
happening. Many industrial houses came, but what happened? There were more
sign board industries than the actual industries. For the 30 per cent subsidy, many
sign board industries came to corner the subsidy amounts without making any
industrial contribution or setting up actual projects. This was going on. We know
that even today, some of those industries are still running. They are being arrested.
Why? They are being arrested because they do not manufacture; they only give the
label. So, that is not the real industrial development. That was not expected of the
NEIIPP. Instead, rapid industrialisation of the North-Eastern Region was expected.
Not one or two States, but the industrial development of entire North-Eastern Region
was the aim. But, it did not happen the way it was expected to happen. So, under
the new NEIDS, a new policy for the North-Eastern Industrial Development has been
framed. And as you all know, whenever there is a policy, we work under the policy
framework and utilise it for the benefit of the people, for the benefit of the State and
add infrastructure to it. But, when the expected results come, the change is
inevitable. As far as the NEIIPP is concerned, every ten years, that is reviewed and
when we find something wrong in the review, the same is corrected. So, it is a
continuous process. | do not know why my friend, hon. Member, has objection
on that.

If we shift from connectivity and go to other sectors, these are infrastructure
sectors, and the sector which is most necessary for infrastructure is power. As you
all know, the ongoing projects in the power sector are: Subansiri (Lower)
Hydroelectric Project in Arunachal Pradesh and Assam; North-Eastern Region Power
System Improvement Project; and the Comprehensive Scheme for Strengthening
Power Transmission and Distribution System in Arunachal Pradesh and Sikkim. Over
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these few years, the distribution sector and the generation sector have been
segregated and distribution sector has been made independent by forming
independent companies for the benefit of the people. Today, because of this policy,
power is not a problem in setting up any infrastructure industry or any other industry.
So, that has been made possible by a change in the policy during these few years. If
we compare what is going on now with what was going on during the Congress rule,
there is a sea-change. Every Member who goes there sees the change. | am not
telling you that only the present Government has done it, but the present Government
has done it in a superior manner, implemented the projects in a superior manner and
completed the projects. The construction of bridges, flyovers, over-bridges, rail
projects and airports has been done at a faster pace now. Why? It is because this
Government does not believe in announcement, this Government believes in
completion of projects so that the benefit goes to the people.

Sir, as we all know, there are other achievements but since we are discussing
only the Ministry of DONER, | will not go into details of what has been done over the
years and what is being done now. Sir, if we see the health sector, you will see that
the North Eastern Region faced minimum damages even during the pandemic period.
Today, we are happy to announce that so far as Covid-19 cases are concerned, it has
come to zero in the State of Assam. During the period, so much health infrastructure
was built particularly in the State of Assam -- of course, it was done in other States
also -- that we could take care of its people and we could take control of the
situation. Sir, today, we are proud to say that with our health infrastructure, we are
fully prepared to face any pandemic that might come in the future.

Sir, what was the situation before? Earlier, there were only three medical
colleges. Now, seven new medical colleges are coming up. Five are already
operational and functioning. They have done a lot of work during the pandemic period
to save the people of Assam. Apart from taking care of the people, in the case of
immunization or vaccination, the State Government has completed the vaccination of
first dose everywhere.

It is not that the Ministry of DONER has performed only in the health sector.
As Assam is the main focus, the State of Assam has not only concentrated on its own
people, but with its health system, Assam has covered and looked after the people of
other neighbouring States also so that they remain safe and can prosper. Sir, SO
many oxygen plants have come up in Assam. During the pandemic, so many oxygen
plants were given by the Central Government but Assam completed the Oxygen
Plants in record time. During the pandemic, when there was oxygen shortage in
other States and it became a big issue, the North-Eastern Region did not have the
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shortage of oxygen, because Assam, being the main State, not only helped its own
people but also helped all other neighbouring States.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Kalita ji, your time is over.

SHRI BHUBANESWAR KALITA: | will take a few minutes more, Sir. Today, we are in
a position that...

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Twenty minutes' time given by
the Party is over.

SHRI BHUBANESWAR KALITA: Sir, | will not go to other sectors. Other speakers
from my Party will cover those points.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): There are three speakers from
your Party.

SHRI BHUBANESWAR KALITA: But, | must mention one thing and that is about the
Sports sector. Today, the North Eastern Region is on the Olympic map of the world.
Today, the sportspersons, both men and women, from the North Eastern Region find
place in the Olympics. They win medals and bring glory to the nation. The North
Eastern Region deserves more importance as it is giving you medals also. Sir, | am
very happy to say that the National Sports University is being established at Manipur.

Can anybody say that a remote State of the North-Eastern Region, situated on
the other corner of the country, is leading the country? My friend, Mr. Kiren Rijiju, is
there. The plan to prosper in the Olympic Games was initiated by him. Today, we
can very proudly say that the North-Eastern Region is on the fast track in the field of
sports, in the field of Olympic Games.

Sir, | will finish by saying only two things, which | mentioned in the beginning,
about our link with the neighbouring states during this period. My friend had objection
over our Act East Policy. The Agartala-Akhaura land link between India and
Bangladesh is under implementation. Our connectivity with the neighbouring country
will be smoother after its implementation. Sir, | have already mentioned about the
Kaladan Multi-Modal Transit Transport Project which will give us access to the port in
Myanmar. | have already mentioned about our connectivity with South-East Asia.
With the completion of India-Myanmar trilateral highway project, we will connect the
North-East with the South-East Asia. Our connectivity with countries like Myanmar,
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Thailand and beyond will be smoother and the North-East Region, which was
neglected earlier, will prosper better than the other region. | see that the DoNER
Ministry, after its formation, the most effective period is during the last decade, has
been given due importance, and through the DoNER Ministry, the problem of
infrastructure of Assam and the North-East Region has been looked after very well.
Today, we can say that in prosperity and development, we are going to be one with
the national average, and | know that if this Government continues for a few more
decades, there will be no difference between the backward North-Eastern Region
and the forward other regions of the country. With these words, | conclude. Thank
you very much.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Thank you, Kalita ji. The next
speaker is Ms. Sushmita Dev.

MS. SUSHMITA DEV (West Bengal): Sir, | would like to thank my party for giving me
the opportunity to speak on a very, very important Ministry, which is the DoNER
Ministry. The workings of the DONER Ministry have a direct impact on all the States of
North-East. | come from the State of Assam. As | speak today, | am proud to say
that it is the All India Trinamool Congress which has given a public representative from
the North-East an opportunity to come to this House. Earlier, there was a nominated
Member, Dr. B.B. Dutta. But | am the first elected Member who has come from
Assam through the Legislative Assembly of Bengal. Sir, | have heard very carefully
what hon. Member of Parliament, Ripun Bora ji, said. | have heard very carefully what
Kalita ji has said. | think neither Ripun Bora ji nor any other Member of any party can
disagree that the vision to set up a Ministry to look into the inclusivity and
development of the North-Eastern States was a visionary idea. But, in doing that, we
must look at the history of North-East. The North-Eastern States, the development
of those States, the connectivity of those States, the growth of those States took a
drastic hit after the partition.

3.00 P.M.

The then East Pakistan is now what we know as Bangladesh is a friendly
neighbouring country of ours which was created after partition. The only connectivity
that the entire North-Eastern States have with the mainland India was through the
Siliguri Corridor, which is part of Bengal and which is commonly called 'chicken's
neck'. It was increasingly felt that the North-East needed special attention and it was
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in 1971 that the North East Council was first set up through an Act of Parliament. It
acted like a Regional Planning Commission from what | have read and it prepared
specific development strategies for the North-Eastern States. After 1971, the next
step that was taken for the development of the North-Eastern States is the Ministry
that we are discussing today. However, in 2001, it was only a nodal department
under the Home Ministry. It was in 2004 that it got the status of a full-fledged
Ministry. | ask myself this question. When the North-Eastern States actually have 8
per cent of the country's geographical area, when the North-Eastern States actually
have 3.8 per cent of its population and, if | may say so, are strategically the most
important part of the country by the sheer fact that 90 per cent of its borders are
shared with other countries like China, Bangladesh, Bhutan, Myanmar, etc., should
we still continue to review the work of this Ministry through the prism of security and
the Home Ministry ?

Sir, | have to say that it is just today that the Chairman of the Standing
Committee on Home Affairs, Shri Anand shama ji, has laid on the Table this Report
which includes the report on the performance of the NEC and this Ministry which we
are discussing today. | have not been able to peruse it, because within one hour of
his laying it on the Table of the House the debate started. If the data that | have is a
little backdated, | hope that you will forgive me that minor error. | am pained to say
that these States of the North-East which have the highest number of indigenous
people, which have the highest number of biodiversity spots and the highest numbers
of national parks, which have the highest literacy rate, which is one of the richest
areas in natural resources whether it is oil, coal or gas, there is no denying that any
part of the country we go to we see young children from the North-East who are
working in various industries, especially hospitality management industry. We cannot
deny that despite this situation today the North-Eastern States lack basic health and
education facilities. Kalita Sir said before me that the Prime Minister of India has been
to the North-East some 14 or 16 times ...(Interruptions).. . Forty times. He forgot
to say it is a big thing that he stays the night also in the North East. You forgot to say
that. Anyway, Sir, let me give some data. We all know that the DoNER Ministry
operates on ten per cent of the entire budget of 54 Ministries of the country which
used to be called the NLCPR and has now been renamed. | would like to put some
figures in front of you of 2022-23. These are just some examples because my time is
short. The allocation of the Ministry of Road and Transport is the lowest -- 5 per cent.
The allocation of Health and Family Welfare is 8 per cent, which is the lowest. The
allocation of Rural Development is five per cent of the gross budget. The allocation of
Telecom, while we talk about poor communication in the North-East, is merely one
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per cent. It is just to give some data to my friends. We all agree that the North-East
needs more inputs and more money. | would like to say that since 2015-16, the
allocation of this Ministry was some Rs.2,363 crores, and as of 2022-23, it is
Rs.2,800 crore. From 2015-16 to 2022, which is how many decades you can
calculate yourself, what has been the increase in the Budget allocation of this
Ministry ?

It is a matter of record. | would not like to criticize the Government for the sake
of criticism. | would like to point out what my hon. colleague, the Member of
Parliament, said as to how many projects have been implemented in reality under
DoNER. Sir, | speak in favour of strengthening DoNER; | don't speak in favour of
weakening DoNER. The biggest problem which the Ministry of DONER has is that it
does not have any line Departments. Today, whatever money is sanctioned in the
States of North East, they are dependent on the administrative strength of the North
Eastern States. Sir, you know better than me and you are very learned as to how
many administrative reforms the North Eastern States have till today. In the State of

Assam, &l S1-9R ATel | GRT BT YRT TS ARG Rt UF.3TR AT, BT &1 BH B
BT 2 AT SR BT d RIT B BT 3R {hdl 3 fSurdHe o1 3R T B8 BT ?

Sir, | have one important data. | don't want to repeat some of the things which

the Opposition leaders have already said that this is the state of investment. Mr.
Kalita said that the new 2017 Industrial Policy has injected impetus into the economy
of the North Eastern States. | am pained to say that under the 2007 policy, at that
time, the national share of investment in North Eastern States was 8.3 per cent. In the
new policy, that share was at 0.02 per cent in 2019, 2.30 per cent in 2018 and 0.49
per cent in 2020.

Last but not the least, | would like to say that one huge issue in the North East
is our ecology and environment. Land is the issue where different tribal people of the
North Eastern States in various areas have been repeatedly agitating. Land is
everything to the identity of the indigenous people. | am sorry to say but recently, in
May, 2020, there was Baghjan-Assam Oil India fire, where gas well caught fire.
Official documents have shown that Oil India company expanded operations into
ecologically sensitive zones without public hearings. This is your document which
says this. Today, | would like to point out that illegal coal mining is one of the biggest
issues. It is one of the biggest issues of the North Eastern States. As you know,
without coal, no industry can function. | urge upon NEC and the Ministry of DONER to

take a policy decision on coal mining for the North East FIfp Blct @ %Q IR 7T
SociliTel Blcl border A SIIT 8, Bicl Sl Rf$dhe & Y SNl &, U W Bl JhAM
BT & 3R U1 Bls 3R 9911 1 Today, you have NEDFi. 3TTST NEDFi ¥l Udh Uil B
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It is @ Non Banking Financial Institution which works under DoNER. We appreciate
the work of NEDFi. In the two industries of the Hindustan Paper Corporation -- one in
Barak Valley, which is the Cachar Paper Mill, and another one is Nagaon Paper Mill --
assets worth thousands of crores of rupees are going to be sold for peanuts. Do you
know that Cachar Paper Mill is being liquidated today only because an amount of
Rs.92 lakh was owed to some creditor? Could NEDFi not have restructured this debt
and saved that industry? So, you need to relook at the functions of NEDFi too.
Startups are extremely important issue, which impacts the young entrepreneurs of
North East. | request NEDFi that you must have seed money for pre-revenue period.
Today, to start any entrepreneurship, you know that there has to be due diligence of
the industry, you have to do enough research to see whether this industry will work,
whether this business will work or not, etc. Please think of giving seed money to
startups of young entrepreneurs. | hope that whatever planning NEC does, whatever
planning the Ministry of DONER does, for the development of North Eastern States, it
should not be unplanned development and it should not be a policy of only extraction
of our natural resources.

And | hope that finally North-East can get out of the rut. $® AT §letd & T
?ﬁﬁ-é?%' H development Tal BIdl AE\T, FIifP insurgency g 3R DY AT 9ierd © T
%:[% insurgency %\', EQT%FQ :ﬁ?j-é?%' ) development el B8IdT 81 NEC has a role to
play. 2013 § TdH Amendment Bill 31T 21T 3R NEC &1 power §¢Ts s Y f inter
State, North-Eastern States & 9 | S ﬂ?’ %, NEC 39T Wt AHIETE B Abhdl gl §
I8 qodll g fd NEC T Assam-Mizoram border dispute H YT &1 B ISTIT? AT
I IR YT & 919 border 6T dispute %\’, JITST AATTTolS 3NN 3 & 919 border

DT dispute gl So, NEC should not be a mute spectator to these issues. Development

of an area cannot just be about roads and bridges and building water treatment
plants. You must solve the border disputes between the North-Eastern States without
which you are creating bad precedents. And what is that precedent? X, &I IR
S G U 50 B Gfer¥ SR 15T B Yol B! TMTell AR B dhedd B I8l 27
I8 fISIRT 31N 3199 & border U= North-Eastern States & 3&1%1?1 ¥ Ugoll IR goAl gl
T dd Rara compensation %, 50 SIg & compensation & ﬁs‘ IR EIv—l_\f_crl_sL el

§§I So, NEC must look after the interest of the North East as a whole. Today, Assam
should not take precedence over Mizoram and Mizoram should not take precedence
over Assam and vice versa. That is the job of North East.

| also appeal to the Government of India that DONER Ministry must have an
office in the North East States. W%, U&el NEC I Sl chair ®%d &, 98 IodUTe 6
| A Governor of any of the North East States, by virtue of seniority, size or whatever,

on rotation, used to run the NEC. So, they could look after the security issues. They
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could look after the regional issues because as you realize, North East is a very
unique place when it comes to its regional politics and regional ethnicity. Now, it is
the hon. Minister of DoNER who chairs the NEC. So, one should also consider
whether we should go back to the old model of letting the Governor of one of the
North East States on rotation to head the North East States.

More importantly, | request that the DoNER Ministry should be funded and
given the sufficient human resource to have an office in one of the North Eastern
States so that we can access the DoNER Ministry locally rather than having to come
to the mainland in Delhi. It would be convenient for all Chief Ministers.

TR, § Y 3R TS Bl -- § 399 § MLA 1 oY, § dids q91 @1 MP 4 oft,
31TST § 1T 9T | § -- 6 U objectivity T &I STHRA &1 Objectivity & AT H I8
HEA1 ATE & & fF project BT selection BIF BT &1 IS NEC o UTH ST =7 BT
EFF%Q, DoNER & U gdHl 4T BT flT%Q b they should do a district-wise survey
of what the infrastructure deficit is. # Q?T[ I EYT%I'Q Hadl é, it is very simple. 34
fhY Bl stadium <, B4 YR g, sports & stadiums SRR G+, TR 31 H U S8R0 &
b Q@ projects d- N %, which could have been second or third priority. Today, what
is the urgency? For instance, erosion is a very big issue in Assam. If erosion is such a
big issue, who is prioritizing? 31TST stadium ST flT%K’ YT erosion bl dhIH hNAT
t{II(E'N, R B TI BRI %? That is where the nepotism and corruption starts in
DoNER at the State levels. # foedY specific jﬂsdH'alﬁl gl GRBR DI T8l B8 Il %J\',
favouritism starts from there. The NEC and the DoNER Ministry must have some

mechanism to inject, to ensure objectivity in the selection of projects. de BT T=T
%\', ﬂ?ﬁ, W DoNER H project <4 ﬁ, QW ol Eﬁ:ﬂ ﬂT%QI 3T 39 constituency e
fpet Y urdl &1 faumae a1 9 ﬁ, it must be need-based. And it must be
scrutinized as to what the criteria of the schemes that are being sent from the State
Government to the DoNER Ministry are. Sir, with these few words, | thank you for
your patience and | thank my Party.

SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Deputy Chairman, Sir, it is a good gesture
that out of the five Ministries that we have chosen to discuss on its working, we have
given priority to the DoNER Ministry, which is a good sign to the people that we are
giving importance to them. Moreover, Sir, | am the first Member to speak from the
southern end of this country, and not from the North-Eastern Region. It means, that
the issue of a certain area of the people should be taken up not by only those people.
If it is really a nation which, as we project, to outside, | should address the concerns
of the people who are in the North-East as well as in the North, and so also, they
should be concerned about the people in the South. That is 'Unity in Diversity'. This

89



90

[RAJYA SABHA]

is unity, and this unity cannot be brought by way of uniformity as some other people
think. The North-Eastern Region comprises of eight States, Assam, Arunachal
Pradesh, Mizoram, Manipur, Meghalaya, Nagaland, Sikkim and Tripura. This North-
Eastern Region is connected to the rest of India by a narrow Siliguri Corridor. Of
course, as everyone pointed out, | think, all the three Members who have spoken, are
from the North-East. It is bestowed with rich natural resources like forests,
biodiversity and potential for hydro-electric power, and also the strategic situation of
this region acts as a very good trade market for the countries of the east through the
'Act East Policy'.

Sir, furthermore, it is rich with culture and different ethnicities and captures the
hearts of the people with its culture and traditions of the natural inhabitants there.
They are all living in the hills. Many think, as Shri Ripun Bora told that since they are
in the hill region, they are all backward. Noj; not that. There are certain examples to
the people in the other parts of the country. The region is rich in water resource with
33 per cent of the country's total and it also receives an annual average rainfall
between 2,480 mm to 6,350 mm which can be used for irrigation and enhancement of
agriculture. The region is seeing such development under which the irrigation
potential for 46,500 hectares has been created. Organic farming has been gaining
pace under the region and is a testament to the region's uniqueness and potential.
Recently, the Chief Minister of Arunachal Pradesh sent to all the Members of
Parliament, | think so, a pack of Kiwi fruits, all by way of organic farming, and he has
given a detailed letter of how it is being produced and also sought encouragement
from the other sections of the people.

THE MINISTER OF LAW AND JUSTICE (SHRI KIREN RIJIJU): | hope it is very
tasty also.

SHRI TIRUCHI SIVA: Yes, of course. Normally, anything which is produced in the
hills will be tasty and this is totally organic. He has also cited that many other things
they are venturing and he needed support. Of course, also, we appreciated in return
'that, "Yes', you should be supported in other means also.'

The economic and infrastructural development of the region is progressing at a
faster pace with increasing fund allocation for construction of roads and highways
connecting cities and districts. However, the post-colonial development in this
region has faced, and is facing, challenges which hampers the development that we
should not forget. In what manner because it has led to lower pace of growth, both
economic and social, and also in terms of industrialization and development and
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contributes little to India's overall GDP and that is only because of the challenges
which the region is facing. We may sanction more funds but what happens, actually,
is that the region suffers a decreased connectivity in terms of railways and road
networks and continues to face civil disturbances.

| expected any one of these Members from the North-East could have
focussed on that which | would like to. Why a region is not able to come up to the
extent it should have been? There are many reasons, out of which the main reason is
the civil disturbance. Most of these States border our country and we know pretty
well as to who our neighbours are and how friendly they are. So they face a very big
problem by means of insurgency, terrorism and other things and also the local issues
that have not been addressed for long, which has led to the unrest of the people and
the youth in that area. The area still witnesses military involvement and the unjust
shootings and killings of civilians, just like the case that came to limelight three
months ago when 15 civilians lost their lives in the Oting area of Mon district in
Nagaland due to a case of 'misidentity'. That issue was raised in this House also.
Misidentity led to unnecessary death of 15 civiians who were presumed to be
terrorists and faced an open fire from the security forces. The aftermath was equally
disturbing where more lives were lost on both sides in the clash between the villagers
and the armed forces later. The region has had a history of civil conflict and this was
not the first case of such kind. A month before, an Army Colonel along with his family
and four other personnel from the paramilitary force were killed. The main reason for
that is, parts of North-East Region, as identified by experts, experience a hostile
environment because of the Act, that is, the Armed Forces Special Powers Act
(AFSPA). What is that AFSPA? | will not go into the detail because of lack of time.
But when did this Act come into existence? The Act has a long history dating back to
the colonial times. To sabotage the Quit India Movement in 1942, the British
Government brought this Act and later in 1947, four such Ordinances were brought
into place to deal with the internal turmoil of the partition. One of the hon. Members
who spoke here also mentioned about it that because of the partition problem, the
Ordinance was promulgated. In 1948, a single Ordinance subsuming all the four was
promulgated. It was finally repealed in 1957. But, in 1958, after seeing the growing
disturbances owing to the Naga rebellion, the Act was brought back. What is the
purpose of the Act? It is very, very important and | think the Government should take
it into consideration. The Act comes into force when an area is declared as a
disturbed area by the State Government, the status which is maintained for a
minimum period of six months. The Act grants the armed forces to exercise increased
force and grants a higher degree of considerable impunity for maintaining internal
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security. One of the Sections in the Act, Section 4 explains as to how it empowers
armed forces in a democratic country, in a republic country. It says, 'Any
commissioned officer, warrant officer, non-commissioned or any other person of
equivalent rank in the armed forces may, in a disturbed area, fire upon or otherwise
use force, even to the causing of death, against any person who is acting in
contravention of any law or order for the time being in force in the disturbed area
prohibiting the assembly of five or more persons." It says, ''Destroy any arms
dump", which is okay. Then it says, "Arrest, without warrant, any person who has
committed a cognizable offence or against whom a reasonable suspicion exists that
he has committed or is about to commit." It says, "Enter and search without
No
prosecution, suit or other legal proceeding shall be instituted, except with the

warrant." And Section 6 of the Act is very, very important and it says,

previous sanction of the Central Government, against any person in respect of
anything done or purported to be done in exercise of the powers conferred by this
Act."
because of such Acts also. When the armed forces are empowered with such an

Sir, the unrest that is prevailing, it is not because of the issues only, but

enormous power, there are instances it could be misused. But when they say that
there could be no prosecution, no suit could be filed, then, what will happen? It is
high-time. Not only the State which is concerned with it, that is, Nagaland, but
the other States surrounding the North-Eastern Region are also suffering only
because of that.

It is high time that the Government reconsidered whether this Act should
continue. It is high time to repeal. Sir, | am speaking on the North-East Region.
They spoke about the development. | am speaking about the safety of people; the
psychological, mental condition. When such an Act is there and Armed Forces are
wandering with enormous powers with no control upon them, the people will react in
their own manner because you know the hilly people there. So, Sir, it is an appeal.
What is the necessity? Why should the people be killed unnecessarily? There may
be issues anywhere. Of course, there will be issues. People will rebel in a
democratic country; they have got right. But, does it mean that they can be killed
and they cannot be even questioned, is a very thing to be worried about. Sir, the
Supreme Court has also observed, 'if an offence is committed even by an Army
personnel, there is no concept of absolute immunity from trial by the criminal court
constituted under the Criminal Procedure.’ But, there have been instances of even
flouting the judgment of the Supreme Court. | would like to say one more thing. The
regions, with less insurgent activities, continued to have heavy presence of Armed
Forces which are protected under the AFSPA, which should be reconsidered



[ 14 March, 2022 ]

immediately as | appeal. Sir, even after six years of signing the Framework
Agreement between the National Socialist Council of Nagaland and the Central
Government, there has been an inordinate delay in the continuance of the Naga
Peace Talks in finding a concrete solution. The region is abundant with resources
including farmland and talent pool and truly efforts can lead to them being able to join
hands on the path of growth and contribute significantly in the overall growth. Then,
rather than to rely upon the Army, the Government should find some other way to
coordinate with the people and find a peaceful solution and wish, as all would wish,
the North-East Region should flourish as it should be. Thank you very much.

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Mr. Deputy Chairman, Sir, many hon.
Members have expressed their views on this subject of North-East Region and
Sushmita Madam has elaborately explained so many things; what had been done,
what is not being done, what has to be done, all these issues have been elaborately
explained by her as well as Ripun Boraji and Sivaji. Sir, one thing what | could
understand is now, at this point of time, the entire North-Eastern Region, --the hon.
Minister is also present, -- is being ruled by Modij-led NDA as of today.
..(Interruptions)... | will explain to you. The first Cabinet Minister from Arunachal
Pradesh is sitting here. And, the outlined States feel, under this Government, | can
say -- | will explain to you the negative aspects also later -- more integrated to this
country under Modiji's rule. And, | call this as a national integration, despite the fact
that Sushmitaji has explained many things. And, why have the North-Eastern Region
people voted for NDA when it is not doing what has to be done by it? Sir, what | can
say is, can it be construed as quid pro quo, a quid pro quo between the people of
North-Eastern Region and the Congress Party which has ruled the North-Eastern
Region. It was a bastion for Congress Party till the recent past. Now, Congress
Party has lost the ground. Why? Why have the people of North Eastern Region
rejected the Congress Party? It may be because of the reason that it has neglected
them and, therefore, | can confidently say that | call this as a quid pro quo between
the people of North-Eastern Region and the Congress Party, vis-a-vis.

The people of North-Eastern Region, like the people of Andhra Pradesh, have
taught a lesson to the Congress party. The people of North-Eastern Region also have
taught a lesson to the Congress party. Sir, under the leadership of Modiji, cross-
border trade is improving year after year and month after month. There is good
infrastructure development. Sir, | have not seen all the North-Eastern States except
one or two. But, according to newspaper reports, there is good development and
good integration with mainland India, and there is no insurgency. By and large,
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North-East Region is peaceful as of today. Sir, if | talk about Jammu and Kashmir,
when Jammu and Kashmir was a State, the total revenues were worth Rs.10,000
crores whereas the Budget was Rs. 1 lakh crore. There also is the BJP Government. |
think today or tomorrow, we will be discussing about the Budget of Jammu and
Kashmir Budget also. | think it will be around Rs. 35,000 to Rs. 40,000 crores. Sir, |
have explained about the first two issues. The third issue is counter-insurgency
operations in Jammu and Kashmir and North East Region. These counter-insurgency
operations have ensured the safety of the citizens. Now, the people of North-Eastern
Region feel definitely safe as of today and are able to control the anti-national
elements. These all are the positive aspects which the Government has really
achieved and due to this, the Congress has lost and NDA has gained in North Eastern
Region. Sir, there is increased allocation to North Eastern States. In the year 1996,
the Government announced several initiatives for North-Eastern Region, and
earmarked 10 per cent of the Budget, but, Madam has just now said that it is not 10
per cent and in reality 10 per cent allocation is not there. The figures will reveal
whether there is 10 per cent allocation by the Central Ministries or Departments for the
development of North-Eastern States or not. Going forward, the Central Government
is consistently increasing the allocation to North-Eastern States which has almost
doubled in the last seven years or so. To quote one example, in 2021-22, these all are
the figures available in the Budget itself, according to the Revised Budget Estimates
of 2021-22, the allocation was Rs. 68,440 crores, which has increased by 11 per cent
to Rs. 76,040 crores in 2022-23. Sir, the Minister is sitting here, he has to take
cognizance of one concern of the North-Eastern Region which is under-utilisation of
allocated funds. He is bound to agree because these facts and figures are available
on record. Sir, while seeing the increased allocation, | would also like to point out in
the last few years there has been under-utilisation of earmarked allocated funds. In
2019-20, the expenditure was Rs. 90.93 against Rs. 100; only 90 per cent has been
spent. In 2020-2021, 94 per cent has been spent. Sir, in the current year, 2021-2022,

1*" December, the expenditure was only 56.19 per cent. If nine months'

up to 3
expenditure is 56 per cent, if it is increased proportionately, probably 70 per cent of
the allocated Budget would be spent for this financial year. Therefore, | request the
hon. Minister to take cognizance of this under-utilisation and address this problem
instantaneously.

Sir, the Centre has set up North East Special Infrastructure Development
Scheme, i.e., NESIDS to ensure speedy development of infrastructure which is a
good step. According to NLCPR, which is a State scheme, a total of 1635 projects

worth Rs. 16,233 crores have been sanctioned to North Eastern States. It is a
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welcome step. However, this underutilization issue has to be addressed by the hon.
Minister. So, | request the hon. Minister to further double its efforts and ensure timely
completion of all infrastructure projects in the North Eastern States. The last point,
which is very important, concerns my State. The moot question now is, how has this
development come. Why was this development possible”? This development was
possible, whether the BJP accepts it or not, only because of the Special Category
Status that has been granted to North Eastern States. ...(Interruptions).. Yes, | am
coming to that point. ...(Interruptions)..

MR. DEPUTY CHAIRMAN: Please. ...(Interruptions)..

SHRI V. VIJAYASAI REDDY: The Congress Party had assured but it has not enacted.
...(Interruptions)..  Thanks to my colleague, Rameshiji. ...(Interruptions).. He is
the author of the AP Reorganisation Act. He claims himself. ...(Interruptions).. He
told me that he is the author of the AP Reorganisation Act.

SHRI JAIRAM RAMESH (Karnataka): No, no. ...(Interruptions).. | have never said.
...(Interruptions)..

SHRI'V. VIJAYASAI REDDY: It is loosely drafted. ...(Interruptions)..

MR. DEPUTY CHAIRMAN: He is author of several books, | know. ...(Interruptions).
SHRI V. VIJAYASAI REDDY: The present BJP Government has taken advantage of
the loopholes that he has left out. Now they say that Special Category Status is not
possible. There is no assurance and it is only that the then Prime Minister had
assured only on the floor of the House which has not been recorded in the Register of
Assurances.

MR. DEPUTY CHAIRMAN: Now conclude, Mr. Vijayasai Reddy. ...(/m‘erru,oz‘/ons)..

SHRI V. VIJAYASAI REDDY : Please give me two minutes. ... (Interruptions)..

MR. DEPUTY CHAIRMAN: You have already taken two minutes more.
...(Interruptions )..
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SHRI V. VIJAYASAI REDDY: | have only two points. ...(Interruptions)..  Now, this
development of North East is possible because of the Special Category Status. What
has been promised by them should be honoured and adhered to by the BJP
Government because Government is a continuous body.

MR. DEPUTY CHAIRMAN: Thank you very much.

SHRI V. VIJAYASAI REDDY: | urge the hon. Minister for Development of North
Eastern Region. ...(/nz‘errupz‘/ons).. He is from Telangana, Sir. ...(/nterrupt/ons)..
Let me conclude.

MR. DEPUTY CHAIRMAN: The debate is not on Telangana. ...(Interruptions).. It
is on North East.

SHRI V. VIJAYASAI REDDY: He was in the composite Andhra Pradesh.
...(Interruptions)..  Kishan Reddyji hails from the same region. He is well aware of
all the issues arising out of the AP Reorganisation Act. ...(Interruptions)..

MR. DEPUTY CHAIRMAN: You have already taken more than five minutes.
...(Interruptions).. | am not going to allow it now. ...(Interruptions)..  Shrimati
Jharna Das Baidya. ...(Interruptions)..

SHRI V. VIJAYASAI REDDY': Let him be the Minister for South Eastern Region also.
...(Interruptions ).. | request the hon. Minister to appoint him as the South Eastern
Region Minister.

3l SUHHTIRT @ SRAT ST I i1, HYAT 319 dlcl, hadl 3MID! 91d & Rble W
SO ... (TGEH)....

SHRI'V. VIJAYASAI REDDY: *

il SUHHTART @ SRAT S I i, HYAT 31T dlcl, had 3MID! q1d 81 Rble TR
SIHL...(STEET)...

SHRI'V. VIJAYASAI REDDY: *

* Not recorded.
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ST SIRAT T = (FYQRY) : 9%, 1) AR -5¥e+] o & SaeluHc & IR 4 8199
H fETheF B JBT 21 I8 Il I Il Y81 2l A~ s3%e+ 5= &1 Sdaude 891
eV, ifh Ig Be db 19T IAMRTU? BH AT §9d oIV fhd= ATel T SASIR HRd
B ? U I 37T ST © fF insurgency B, & insurgency RIT ©, $9®T HI fshue
BT 27 Insurgency gq forue 2T B 8, 9fcs 9! fehue fohar srar ©1 =7l -
é?%ff o= # ST population SITgT %, W%IK’ d RT SATST deprived gl :ﬁ@f-é?%’ &
feTY different schemes # SiT &SI sanction gofl g, I8 sufficient T&1 g1 g8l I Sl
Eb‘ﬁﬂﬁ%\;,Bﬂﬁ@povertyﬂ@%laﬁwwiﬁmaﬁﬁquﬁél
%F{RT, ﬁl.\_rﬁ?j:[, Wﬂ?ﬁ'@’, Rafapy Q?ﬂ oy %, S8l Ox ST population ST HEH
9% DoNER Minister § &1 81 99 ST & fd HIfCT T gl 2, fevmer ot glar g,
I Saaude & forv RTa=T %e a1fey, a8 F81 < UTd 81 9%, A1f-3%¢ & Sdelgdc
& ﬁ‘*ﬂ{f AT proposal g fo ggat social empowerment, economic empowerment and
partnership linkages P ST B Sgﬂf\;b o= PO T8l 8T Social Empowerment; the
most disadvantaged people in the community are women and youth. For building

qualities and their institutions, they must be encouraged to participate more
effectively in the developmental process supported by projects and increase their
assets and control over assets and services. I8 STRNd &l Economic development;
enhance capacities of the communities in terms of knowledge, skill and inputs.
Involve them in implementing the economic development programmes. X, :ﬁﬁg?%
%%ﬂ?slgd AR Wb I+ announceﬁﬁ%lmﬁﬁqﬁﬁ?a%,aﬁﬂﬂmﬁ
T8l T, 99 d 39D President U1 I9 2018 H ggd AN proposals, Igd AR AT H Bl
implement B b IR H announcements &I Tl_sﬁ’, oifpT @ DY 0 implement g3l -
SIRT, Teb 4T implement 81 g3l ﬂ?[ Tl & o Rith announce &R A P el BIdI
%\', gfcss S implementation Pl W STRd 81 S A1 W%, d U8 T8l ¥ - I dol
fopam T 81 'SIeRT AT AT B 'UTgH A ReR A Ao dR e g1 N
I IR &R W SIAUHE Tl 8IdT 8, S doie Vallhe fha+ 8 8, 98
sufficient & fop 81, STolTdc $9P HUR FHY Hedr 81 9, 1f-3%< H resources
ATET 2, BH 3 resources P use B Adhd &l H TR aﬂeﬂjﬂ?{ﬁ?ﬁ%’ﬁ?ﬁﬂw
qre-ge | gaATI H 3747 9T AR -5 W Bl representative ‘i’l qrRl-ge H dgd resources
HERESI self-help groups %, I8 sufficient funds T ﬂTP&T’I Self-help groups & g}
2l cottage industries TeT I8 8, @fdh lack of funds & BRI I AN $B T8l B T I
21 T8I unemployment I8d SITGT gl 981 SAT&T HU-iisl HI T8l &, HERTSE AT other
States STt TSI-TS HUiIST ol € 81 7T&1, A1 I ANT Iaf R B2 $HD A1 81, S
group community development &, ¥ I STATHE &I Swvd gl W, I 980 g9
BT 2 5 980 91l Ugel, 1988 ¥ W) U8l FYRT H U& YR el sanction &1 715 o,
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I YR et & o7 (Aot R | wxrsi $UY @ g, offdh a8 YU et e
R S E W, F1? BRI H IR el & fIY bamboo @1 B1s BHI 181 51 981 IR U0R
foreT 997 It 81 399 unemployment W &H 81 ST, <ife S a=1 9 RMe &)
[ERIRIEI

TR, H 319 ATETH ¥ 9 819 A U U el g 1 Sixth Schedule & TN
H ST 125" Constitution (Amendment) Bill &, I9 UTH HRIT &I SR 8, AT
ADCs, S Sixth Schedule ¥ 31Tl &, S oY T8 [del UM BRI 9gd ST Bl
T/ TAET BT sub plan g5 BN AT M1 IGH G O BIT AT, b 98 978 B
T =) -0 /9 2 b S ATe] HRAT AR ... Dl 1.

AR, MY IS WICeME & IR H SHd 21 "X &I Wised &l 39 S d & b
ST5ad AN & oY UTferamie § ST TS T g3l §, S 98d ARl o 8, alfd
ITP U B T8l 7, 31 T 81 i St ug | Ride S fAeft 8, a8 @ren
gl Pad BqRT H 1,32,000 YRART BT S &1 ST e 7, ofdh a8 S @reft 2l
SH! SHIH BT ggT Ot feT B, oifh a8 WTefl 81 S IR I9$ Wi 81 Adhd! 2
I STHIF TR RS WIS & [y, I AN &b STeuHe & fofg U =iy

TR, H UP 3R WIEC I8 byl (b &4 AR Bl STATHE ared ol "del
gemall, 91 UQr3" SI¥ ggd AR AN 81 AT I8 byl © fb Sl 41 s o,
IGD] T GN? SHH a1 YA T &, I8 § ST A1ee! g1 R U1 81 k@ 8,
SUSHERSINCIIRIRCHYIDE I B

DR. M. THAMBIDURAI (Tamil Nadu): Thank you, Mr. Deputy Chairman, Sir, for
giving me this opportunity to speak and support Government measures for the
development of the North-Eastern Region. | want to recall the days when | was the
Cabinet Minister in Vajpayeeji's Government handling the Ministry of Law and Justice
as well as the Ministry of Surface Transport and | was also handling many other
portfolios at that time. Many of the Chief Ministers from the North-Eastern Region
used to come to meet me asking funds for roads. | remember that. They were so
eager to see that. They wanted some funds and assistance from the Central
Government to develop that area. Even Congress Members who spoke praised
Vajpayeeji. It was the BJP Government at that time. Therefore, Vajpayegji's
Government means BJP Government. | was also a Minister at that time. At that time,
they had taken a decision to develop the North-Eastern Region, to develop DoNER.
North-Eastern people are donors for us because they are protecting our borders, the
security of our nation. They are very rich culturally and are contributing for our
country. We know that and there are also tea estates, oil etc. They are the donors
and we are the receivers. The Vajpayeegji's Government had taken steps to establish
DoNER and saw that it is developed. Our hon. Minister, Shri G. Kishan Reddy is
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handling this portfolio and has been entrusted the work to develop that area. | am
very grateful that he has taken a lot of steps. Important questions were asked in the
Parliament. He was asked, 'What are the steps taken by Modiji's Government to
develop that area?' He answered them. In this Budget, we are speaking about a
new scheme. The Prime Minister's Development Initiative for North-East has been
announced in the Union Budget 2022-23 which will fund infrastructure in the spirit of
Prime Minister's Gati Shakti Social Development Projects based on the fair needs to
the North-East.

So, | remember, as Minister at that time in 1998-99, whenever the issue of
infrastructure connecting roads comes in, we always think about the North-Eastern
Region. Sir, Ahmedabad-Guwahati road was sanctioned by the Vajpayee
Government. | was Minister of Surface Transport at that time. When we had
envisaged the Golden Quadrilateral, we gave a thought of how to develop other areas
and how to connect the North-Eastern areas. So, after sanctioning Ahmedabad-
Guwahati project, so many roads developed in the North-Eastern Region. Therefore,
this is done by the BJP Government and that is why people are voting for the BJP.
Now, BJP is winning so many States. So, the aim of the Government is development
and that is why people are voting for BJP, not what Mr. Reddy said that it is because
people wanted to punish Congress for what they had done to Andhra Pradesh. That
is not the thing. Punishment cannot be given; voters are the masters. They will
decide who has to rule, how to rule, which party is contributing for development,
which party is sincere, etc. That is why most of the States are ruled by the BJP. BJP
is ruling because of Modi’s model and the model is development. This is what is
helping the BJP. So, | am appreciating that.

Sir, hon. Minister, Shri Kishan Reddy, in reply to a question, on 7™ February,
2022, mentioned the contribution made by this Government to the North-Eastern
Region, especially after Modiji took over as Prime Minister of the country. In 2014-15,
Rs. 36,107 crores was given to the North-East. The allocation has consistently gone
up. Thereis no reduction at all. In 2021-22, Rs. 68,020 crores was allotted. In 2022-
23 Rs. 76,000 crores has been allocated. That is the Modi model. That is
development. Therefore, we have to appreciate this Government for taking steps to
develop the North-Eastern areas. It is necessary, as he said, because it is a strategic
area where Chinese are creating a lot of problems. Even if you look at it from the
security point of view, it is an important region. So, it is high time that we have to give
more importance to the North-Eastern Region. That way, | am very happy to
appreciate and support measures taken by Modiji Government, especially measures
taken by Shri Kishan Reddy, as Minister. Thank you.
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MR. DEPUTY CHAIRMAN: Shri Abdul Wahab, not present. Shri K.G. Kenye.

SHRI K.G. KENYE (Nagaland): Sir, at the outset, | place it on record our heartfelt
gratitude to the hon. Chairman of this august House for personally undertaking a tour
to eight North-Eastern States, lately. Coming from a man of his stature, a leader of
this country, it speaks volumes of his concern and affection for the region. On behalf
of the people of this region, | place it on record our deepest gratitude.

| cannot help it; but, reflect on the principal Act of the North-Eastern Council
enacted by the Parliament. It was made in the year 1971 and the NEC became
functional the next year in 1972. The original intent and objective of having this
Council has to be reviewed and revisited again. It is exactly half-a-century that the
NEC came into being and the Act had undergone some changes after about two-
and-a-half decades.

While recollecting the visionary objectives of the leaders of successive
Governments, successive Prime Ministers, and the tall leaders of this country and the
reason behind creating this Council, we may take into account and acknowledge the
original factors that had motivated them. One factor we can attribute to is that most
of the States, in this region, had joined the nation only in the Third and the Fourth Five
Year Plans. They had become full-fledged States during those years. So, we could
not be given attention and attributions required for running States at par. Maybe,
another is, for the first time, after all the hostilities and the ambivalent attitude of the
Centre, the 1971 war with Pakistan, and the liberation of Bangladesh were about the
integrity, commitment, and the contributions of the people of this region. It is a very
strategic region, geopolitically. It is surrounded by five countries. So, the
vulnerability and the sensitive issues are connected to the people of this region. Now,
why the NEC has been constituted and why it has, as Members in the Council, all the
Governors, and all the Chief Ministers of the eight States? Rotationally, the eight
Governors will take turns to be the Chairman of this Council. So, all the needs, all the
requirements of the indigenous people in that region were brought to this Council in a
deliberated and considered manner. The schemes and the projects in the various
States of this region were taken up on priority. This is because they are there in the
region. They understand the sentiments and the emotions of the people of this
region. They also understand the basic requirements of the people of this region.
So, they were the best representatives to represent their States and act as Members
in this Regional Planning Council. That was the reason the North-Eastern Council
came into being.
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After about two-and-a-half decades, an amendment took place, whereby they
brought out the Department of Development of the North-Eastern Region, under the
Ministry of Home Affairs. And, this became the administrative unit, monitoring the
affairs of the NEC. Soon, due to the shortfall of resources, the magnanimity of our
Prime Ministers and the leaders of this country mooted an idea to pool in 10 per cent
of the 49 Ministries of the Centre, which would be fed into the NLCPR, as we call it,
non-lapsable resources. Now, this was at the disposal of the North-Eastern Council
for many years.

4.00 P.M.

But in 2004, again, this Department was converted into a full-fledged Ministry
and, thus, the Ministry of DONER came into being. Underlying the working system of
these two components, the North-Eastern Council and the Ministry of DONER, there
are too many areas where they have overlapping in the administrative as well as
financial powers. Sir, | request you to give me a little more time.

MR. DEPUTY CHAIRMAN: Please.

SHRI K.G. KENYE: Today is my last day in Parliament. | will be very brief.

MR. DEPUTY CHAIRMAN: Just for information, there are seven more speakers and
only 27 minutes are left now. Your time is already over but you can take a few more
minutes.

SHRI K.G. KENYE: Thank you, Sir. This is my last day in Parliament. My term is
over today.

MR. DEPUTY CHAIRMAN: Please.

SHRI K.G. KENYE: So, they have areas where they are overlapping financially as well
as administratively. What | would like to say today is, | would not like to charge or
accuse the Government, whether it be the Government of the day or the previous
Governments, | would not like to. We are here as ambassadors of our people and |
wish to place this before the Central Government that they must review the working
system to make it more effective so that the benefits are accrued and targeted to the
people for whom it is meant. | think there has to be a serious streamlining in the
working system. The NEC should not be sidelined. It is a very important regional
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planning body, being represented by the most honourable people in the region. So,
due acknowledgement should be given to them and they have to be infused with the
funds and resources that have been pooled from this Ministry. If the planning, the
execution and the selection of the schemes and the projects are taken up and
decided by this regional planning council, | tell you, it will cover 99 per cent of the
loopholes that these funds are facing today. It should not go waste. We do not have
big industries or small functioning viable industries or so. Our economy is rural in
nature. Our requirements are also minimal. It is very, very less. Now, | want to bring
to the notice of the Chair that the guidelines and the working system of the DoNER is
faulty. It is faulty. Please don’t misconstrue me as criticising or trying to find faults in
the Government, in the Ministry. But | am saying this because | have the welfare of the
people at heart, just like how 10 times more religious who have conceived this idea
must have had. If you see through this, Sir, they have already..

MR. DEPUTY CHAIRMAN: Mr. Kenye, please conclude now. You have taken twice
the time what was allocated to you.

SHRI K.G. KENYE: Sir, this is my last point. ...(Interruptions)..

Nt SUUTUT : TS et 9 S 99 forgey foun, 98 g9 SiieNs! fear 2
...(TILH)...

SHRI K.G. KENYE: Sir, | will take two minutes more. They have constituted NLCPR
Committee in the Ministry of DONER, pulling in various bureaucrats and officers from
the Finance and from other related Ministries. This Committee selects the projects.
This Committee chooses and decides how much to give, not to give or to reject it.
This is the Committee which, again, advises and briefs the Minister of DONER as to
how he should act or respond to the demands of the States. Now, how in the world
will this Committee understand the sentiments, the needs of the people back there in
the North Eastern Region. It is highly inappropriate and it is unacceptable that a
committee constituted by the Centre, functioning here in Delhi, would decide the fate
of the people of the region. It is not acceptable, really not acceptable. So, | am
giving this paper, Sir, to your good office so that you will read, and you will have to
advise the Ministry to review its system of functioning. Thank you.

il Ao IS (HERTR): ST TR AR, I8 Gl &1 914 2 3T -3¢ &
faprT & IR &, ST0) GHERIT & IR T 59 Ied & 91 81 &1 21 AR A U8l el
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Tl WdHR =T 1P &l Hal © 9 DoNER HATAHT &I, 39 [A9Y HATAT BT RATIT
A JTed fT8RY arstu=dt Sit =1 &f o, wifd ARi-3%¢ & a0l & IR H S96T Udh
YT T, TP SIF AT | 9 BT DI ST, ATHIET (78 ST 31T o= 1Y 31R 31t & e
31 Sl ¥ BH IRIE DR © b 9 ARI-5C & (I Bl AT I gR | A1d-
ST H PIs Wl SIS rea UaT T8 8IH1 A1V | §71dh fIdhT Bl 3R of ST &l
SR 2139 S ¥ $B W ST €, $8 W Uy €, S IR 7 g1 i @ e
SR S DI SR 7, s 1-5%¢ & g 81 89 SR &l 92l Bd &, ol g=1
e S Id] § AR B8IdT 81 -3¢ & s USY I & SN W RUd &1 59H
I & A1I-1F 37U AR FRE, Se3d AIIRST BT Hl ATl Ad-3%€ &
1Y ST B3 2| SHY el Ha Bl I8 I & 1 A F1 A1d-S3¢ & Uae 921 B!
GRET H g1 NG od &1 Sl g1SR b Yo &, STH X8+ aTel Sl Al &, S1d 59 o UR
PIs Fhc 3T B, dl Teoll °Td Sd IRR TR 31T 2, Sd J9 IR 3T &1 T I8+
el T AT <2 BT RET H 9T ANET od 6l 3R HIHR P HUR BRI Bl go
ToR B, A1 BT U2l IR A D1 gRI1 ToR &1 39D aR H 84 G4l D1 Fie=1 13yl
I IR BT U3l ol <ol forsd Aar g1 erfl-anft g99 <@ & fb I9 o
3BT Ul & 15 FSTell T T 81 98¢ STl 81 China has constructed a second
cluster of, at least, 60 buildings in Arunachal Pradesh. g {dd qral & I T=t %ﬁﬁ
DoNER H3Td &1 Tt § 8191 aTfey| J&f & S T &, 379+ 3! SUfard A1 8,
SR gH A St Bl a1l Geil, RYF GRS b1 a1 Gt - SUeT Bl o1l 4, 99 )
BT H d S €, S 88 Sdh] dRb SATST &1 o1 12Ul g8f IR $=aRoidl 8,
S HIHR § 2 3R g2 # 2, S YR ¥ A1d-$5% & ArTie ¥ 2, 9grery | g,
AT ST HeHR H gAUS B 91d 3M<! &, I 84 SIIG] 3ele 8l S &, Hild IR
UIfhed 21 g -uifa @t IS &1 Sl 8, ofd <19 qaiT # =4
g9 8, HETeld H 3IR s 9T 2, 399 H 3R $Ig GAdl &, Al 89 Sail rodl el
B &, [T o 89 HHR & fId1 SR 21 &7 FEIR DI aRISHIRT B 91 DR &,
HIR & Jal Aihdra] Ri 7 o, il g8l IR SRISHRT 8| I BTl H BIH T8
g, lfdhT I8 RISHIRT A1f-$3¢ & 98 ¥ U2l ¥ 21 37T SR 3Rgy, -3¢ &
TSIRI AN, Y¢-foRd Jadh T2 & B8R 2ER H, B I H B B ol d 31 IR =
g, d 07 QagRd 920 T, §a B8R 954 ©, Sa1 Y0 920 © [ Uil & Iy
21 B9 3¢ Hds H S o, HERTE 4 Q8 ©, 99-93 WIgd R 8lcedd H, TS
H B B QW &1 d 950 IR AN &1 H qR <2 B 1 DR 81 g1 d AN YR % H
S 8, d g2d YR Q¥ H BIH BRI o, clfh 89 Sl ITh! SUell bR &, SqI I J
H U W1a 2 {5 I8 <21 39 TSI T BTl 21 31T B0l Ul H S8yl H qR Qe
H 31 Gax & wEl T8 GdT g, S a8l SIiex GAdT g, STd STV e U9l & Al
Y 914 BT g1 37T T8l 91, d AT 89 fEaT H 91d HR<l 81 I8 Sy 2, Jifh d
TR ST ¥ S gU AT B 3R 4 3 r80Tad U< & &7 fohell 7 &t 2, A1 98l &
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T 5 Bl 21 T8I BIST ©, B dIexX UR BIoT §, <ifeh g8l & oIl & d- § e qRh bl
ST SIS 8, SED! aorg A T FYT I1di, TS U9 84N S P e IR Sy TS B
R, I F1AT & {5 &4 39 UQY & IR H SIIQT 8979 S &) TR 8, $AD] GolT
I3 DI SR &, Sl Yiolqed ©db gU 8 - H 3l YT St & HIvor § 98d 4
JISTaed & A9 G &, S Aloided Bl 9gTdT <1 A1ey|

IUFHTALT SiT, § T8 He1 A18dl g fdb RSH IR 9 W B &1 91 1T
I8 b VAT Gax ol 8, Sl Ul &1 BHIR AR IMar ST, Rer Sidd, ariafer
SITG - 98 31 8, ifhd IRBR Bl a¥B A 39 AR W) AT Bl MH T B & forv
$8 JISTHT ST AR - S JUIY TRBR H "I 53¢ AT IR A A1 qR 2 4
q12f-$% & IR H LT S B SR AT B, Rl AN T8 o3 b BHRT <21 T
2, BIR S & AN ¥ &, I haT Gax UQel 2l 3T BIfH SM8Y, HIZHT 31
GaR US¥l & o 98 S1gaig 8, Y dai S8y, 98 Wl 9gd Yax &, offhd X I A
S U & IR ¥ Ud A & [ &H 981 B Uga, & el Sfiidl, 8H &4 ST,
IE1 T T, T8l & Al &Yl &, TH J81 &1 WG A1 -Mfe | afs o1y 39 IR 7 SIryfa
BRI, 1 39 T2l § TROA g IS 98 Yo § SRH g1, 1 SPIHMH! g,
SRS daN g1l IR §9 X8 B, bridges §9 I8 &, SS%¢! de+! 912V - I 9} 91
St &, offcb SRSH 41 Ueb Ul SS%l &, Sl A1d-S¥¢ | 9¢ Hebell 81 H SIFR HATely
& Iy ARBR A I8 HgN b MY F1d-$ Bl Yeb VAT YT §918Y, Uch VAT Yav
YS9 g8V, STl |9 ST dTe| 319 396! 319+ forv Ry ve wifarfeswe I~ar aa
gTsy T A1ef-g% W AR WY &, g9 AR Hl Siid foran, g9 durerg § o
HRBR 1 oil, BH 3FH Al Siicl Y 371fe -3 | I8 1 -3 Bl Dlg IS 1Ih Ay
Tl &, U8 <% DI TSTg &l 3T ITdb! da-l DI FH TGl AR H T ATl Tge]
Heel fawerd FROre). (AW Bt 8Y). . STBT 9T, STd! aI5h B bl 7 AR
STefT| AOTgR H 59 bR b BIY GHN BId €, clfhT 89 I IR =] 161 BRIl g9 W
=1 BT AMSY, TH A120-3%C BT fder Hl 81971 3R g8 <% A Sl ke g9 fazard
g {5 SRR 39 IR # |l

SN SURHTIT : g=IdTE Gorg XIS Sit | T 21 hTHRT U™ATS 1T Sil, 3119 9ifelv|

#1 BT TAIE AR (3T 2 STGHTILT S, NPT Igd-9gd g=gdla (b I
o SR MM R die & folg uRFTeE < 21 9 $9d A1 &1 37U+l Uil &l WY
ggaTe ol § b g1 39 v iR 9l & fofg et 1|

A IR 91t g 21 SR AR U Bt Tefos [ARET 2004 H g1, oifh=T I8 Sl
q1ef-3%¢ BT HRITHA ReeH 8, HYFdbicd difdicad &, SHH 9T AgcdqUl
I B8] HRIFBICT UIfIicad BT Adad. .. 39 MR B T arorudt St =
I AT H A1 -S5¥C BT ST & A1 SIS & folU 917 AT SBI I B Arf-3%¢ &
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T SITST| A1 -$¥C BT STTIHC S1h Bl IR A1 -33C & IMSH B, ST o Grad &
e cut off land T U ATSHI &, Teb < B, 7o ATSI HEYH 7 81, HD oY SR Bl
SATIT AT 99 Ugod 1971 H SN A1-35%¢ BISRIT g1, S MY W AT S Bl
ATl -3 BTSRRI well-equipped Tel 2, TAMTY SR BT IHTIT AT AT BT & S
IS S B, d 9l X8 I a1 S9& e R W 7 7 e fob 39 SI1eT yield 9
DINTY| AT I8 T 3N, A-5¥€ & IR H 59 %8 W A BT HIbT Fd AR DI
T e, FA1I-3% e & foTU 797 & &) ST? 39 fhv 319 BT Tl AT STS]
DA, BN T RN, T 7Bl |

1962 H SIq =TS IR T3, SI9 ATS1 IS Tb Ugd T, T4 STTevalel
g% Sff 71 9T, "My heart goes out to the people of Assam." Ig 91 1} IF I&T
ST &1 §1 99 Q4T dieTl fb 3999 &l $f$aT <1 A18+1 & 81 4 Bis faar o1, VAl a7d
H2qd g3 o1 3R a8 IRT T=TRd a1 AT, S TSI A &H AN & 7 H I8 91 B
A1 -3 & N H UHT F1 §3M7? ST B b T H GIATG R AN, illegal migrants
N A H g, N AR -5 § g, q9 T H 1979 H Uh TSI BT, 3H &
ST =T AASU I &R, U.SI.UL. Bl oIy gH®! YBATT Bl 915 H I RN+ 800
AN T AR T, IHD 77 3A1oT b W B =1 T | ST &1 el Al IR 3
& ANT TEIG §U, d¥d IT A RIS 11 3R T T & sdavde & folg
URTCN BRAT TS, U S8 &b STAUHE & foTT extremists BIFT IS AT TAT BT <9
& ST <27 319+ =173 2!

aﬂﬂaﬁﬁvﬁaﬁa?‘%ﬁ,wwwi He is a very learned man. 3dT
W P NN A BHl I B Bl g8 IR e T, d SHAT Blg 7 Blg gav! U] I&d
| 81 IR VAT AT 3T, HRI1 G981 b AN o1 gl &7 311 A1 G a1 38 o, H
SR &I HIfET o) 91 X XeTl 1, Eﬂﬁ inter-State problem G2 %\', E;E?-?%_C’ T 3
& AT HETTT BT STST, HETAT P AT 3TH B, 3TH & AT B0 Yol Bl
STST, 3 &b Wi §Ih STST AT §aT1? FI I8 FHIG -T6] gafl AT? U IR A1~
YT DI A-3%€ A &, facell ¥ g8f ewd & df faeel! & omeH) 7 facell # 9oHx
TE [ o) Arar? Ig fede A, U8 R A2G) S B Td9He 1 AT iR A
AT 2IME S 7 ATl 89 A5 Al Sl & oI I8 919 It gs, 89 Gl IR-IR
gIeTcl X2, ORI ¥ 3THR faoell § Uab UTgH HFReR g1, Sl 12033 | 50 R 347
qTp! AN A I8 91 a1 A8l Arel? GG GA SN 98] 8T db) ghd ol I8 i
T3MT? 31FH 3R A1-3¥C H ST W AR Ui BRI AN BT, olfh 3ol IH 9
P FooId ITHR d8T G| 3T A9 T 87 S &, AT BHARAT S & a8 I g9
BHRP 3T & | AT AN ST & b g8 foha1 Ageaqu 2

U B9 AN D1 R 7S 8l X8 8, 89 N 7 @l /el dld uld &, o
STeT9T SITeT 91T UTd 8, BF oI 1S fewal § e 81 dieid & o 98 Socl
<A 991 SIICH &, U ) BT 87 Ul ®, I8 il 81 8T 8, Hifh a8 tRAT A ol 9
HeT gl AT| WifdIfehell 89 T Ugel 9l o, b 984 g$! $haldd & fb Hiid &
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TTgH | B A-5%C H o7 3R g < dTell |igs el H ofl, 987 89 d Raad o
3R facell 9 gu ofd o, U1 11 o1 89 AV 7 39 99 QAT ©, 89 Al A g9 o
aTel few AT SER B T &R 3 geR @) A1 ©1 319 QAT 81 X8 B 31d SaadHe
SEERRIEI

Ul X ¥ Uleatd al ofY, 31t A1ef-$%¢ &1 SiT 69 Plenary Session 21T, 98T
R 3fRTe AT I8 S 7 98 off IR IR eed & i e &1 diert &
$exX-TCC UTsei= Pl Aled HRUI TR 3199 & It [Af-ex 7 g=iefed forar iRk
SIRTUfET AR Sl §ex-2c Ulea™ B, S99 d Iled B g &l 1) 59 1w areis
& AT I e 99, SrUTad U9 & A1 §3, fISiRA & A1 931 319 AT -1
e &, FIT FISIRA B gfers o1 3T gforsd el #IR <2 V9T 81 Aohdl & |17 39
ATed o, WAfb a8 Y T8l a1, Fife 89 ANl Bl Ah AR qHeIER 8, Sl
I AR = AHee R A S HHTeT|

SR ST ST @1 STRed 99 AT ¥ U] oY, ST Assam agitation g1 2T,
TSI ST 7 g8l GRT A1RI-$¥C FHI, U Bl T2 ofisx arofudl it o, i g i -
€ DI g9 PR I8 91 A8Gd gs ($ A1-S53¢ H $© 9471 912, SAlY I/ SR
At TS| 31T AT = ursH e a1 991 e, <if aima S9! AeTd 8f 78] 9,
I STH 89 NN &1 T SIY 8, SHH 8H T Bl T giet=T & | B =¥ ured A ex
Al T&1 | 91T, <ifehT a8 ST T81 Horall e ot 31t A Sft 981 o ¥ &, 8< fad
BIg 7 DIy Agol MRS 981 5 B 21 I8l W Riae dga fAffRed 90 g €, el
g R0 ST ¥ SR &9 AN o forae w3l &, 791 St &, R7aeT @7 I8l uR 96 gV &,
DoNER Minister AT & &1, 8% &9 @I 7 ®Ig #l1 A1Y-3%¢ O &1 I8 T gan?
3Tt wagd ureH fAffRex, qaviter it I8f 90 ¢ &1 =i anfdia fasr &
Y[B3ATT DI, AlhT SHDI HIUF 7 FATG &1 (b1, dieth T§ & RN DI TIHS D
A H GHI ATl I Sl SlAT-AleAT [T o1, ST 3uITerel U2l 3R 3GH B link
AT AT, IFBI GRT B H T a7 o1 Q! 59 oIy &9 AN & 3R UT8H
fafereex, A1) S B initiative 9T ISTI

31T extremist problem & IR ¥ T Ig &, 314 WO I13d SNl §1cf X2 | Siia-
& f1T, politics B & TIT 89 ART BT BJP BT power 81 AT, dfcth BT HRH &
fTY power @Y I8 UH I&T=RV § Hﬁfﬂ? H S election gall, de ﬁTf%l'lIUf
election aAT| 3T FHDI ST AT 3T ERIY A1 MY AOMYR # Y, A T
39T T A= 2 T AR # fha extremists &1 31T $© & Tgel 981 election
AT GaTT, i Uh-3l BICI-HIC! Ge1sl Bl BIg B g8 fha- wnifayol 3811 I8
Sl U8l U extremist State 2T, TE 3T H SATGT oW §3AT &, T8I SIT H S 1l o,
RIifh T8I 3 extremists | Wﬂ%ﬁ?ﬂﬁ?ﬁ@ﬂ'\’%ﬂ%r? VT 39T B, T
DONER Ministry ¥ SiI feedback i@, I8 feedback @~ d81 1R q¥T M &1 &=
I8l 81 DoNER Ministry = fund fera=iT &, I8 #R foTu g1 9T issue 81 8, Hifdh
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Ministry I8l R independently dTH X T Bl ﬂ?[ gar 8 fo I Ministry I8l W
independently dTH hX Bl Tl

31T National Dairy Development Board = 31H H 10 TTRY llex §8 I IedTa
BT & oY SIoaiTa &I 21 T BuTel Sif ol I8l UR 21 &, BUTST Sif 7 d8l ST
3T & Chief Minister & ST MoU foraml 34l sat<ig it &1 <t feurcse &, S
d8d YeT 9 Ugell IR 9gd Aldi & 918 UP ST8TSl J&1ga Ugdl, Sl g8l W food
grains << T 21| Wdevelopmentiﬁaﬁﬁ%ﬁ,mﬂ@mﬁﬂﬂﬁ
FAH| 3T AN A STATRYT A Sl AN Bl 3RTH H AThY vote bank I,
IfehT 89 ST &1 TTa-He $9 route BT $THTST Ydh economic development HR
& 91 Ara &l 81 I8 <1 wrsH fAfRex oot 99 2, 98 S S faed % @t 9
AT 2, I8 I8! 91 &, RAIP GIATQL P A1 FH AN BT SIS 984 a1 I 8T Bl
3} 9T S border area %\r, T8I border seal 81 AT 3R TSN TSI 81 1 Ahd| &Y
SII] illegal migrants BT BTHI B TP control fHATI STE g1 &F AT 7 economic
system P SH B B 1%'1'2’ AT BT ST route %\', Ganga - National Waterways-1
3R National Waterways-2, STd] 87 oI SilS X8 &1 SIS 1d T &1 Hbell &
sqfey § T2 =Tedl § 6 a8l W S BT power H MY, HIIH Bl BIS B Bl HI
qTeT 31 MY, &1 I ) I81 U= a9 SITS] Y 1 ST §H RN F 9gd F9siar]
I :ﬁ?j-é?%' BT ST problem %\', qTe g8 inter-State problem ﬁ, TE extremist problem
&1, SABT JITST B, Fifd 3FR g8l U= FB BT 7, a1 facetl § BJP & @Rl &l g
BIAT &1 31 QORI 1 U1 81 & e &1 BIaT &, <l H1 I8 <@ 81 IRy, I8l )
ULFA @1 Sl problem &, @8 international level T Ugd s, a8 BHI-BHT UN T Tgdl
gl B S9! fha= IRe™ A F9Te 21 S 91 %\’, dg Ud law and order problem
Tl %ﬁ, de law and order problem HUT YT o1 &1l T8 Ud law and order problem CEil
%ﬁ, iq extremist terrorist d-dl %\’, al law and order problem g ﬁ, ifee W
S B P oIy S IGHRT 1T 21, 98 [SHRT 89 ARN & U1gH MFRER =1 o T,
g1 MFRER F o, qR1 uIct 3 STl 91 39 Ui e | I8 hed H Rl © fh
31T ST 26 SR T[OIRT, I IR T8I first time ULFA &1 ®Is 8 Tai ATl A4 Ia
erifergul g 2

31} National Oil Mission @1 ST dTd 3113(’, I9H Central Government o Qﬁ?ﬂ
intervention ﬁv_ﬂ'{, Wﬁ(’ 3V %\rl gD positively ST ﬂTf%K’I :ﬁ’ﬁ-é?%’ ¥ fhaq
JMSHT 2 I 8 a5 BRIS MSHI, offh I g+ sentimental %,s?ﬁgﬁ%ﬁﬁarrﬁ
main land ¥ & N %, KBl \_rﬁ@%f & 1%'1'2’ YT Pl ST &1 Economic system )
71 o= ﬁ?ﬂ, budgetary provision fopam %\’, dz dId ‘cﬁ%@’, ofp I o foeelt &
S Y, B BH ANN DI TG=HC Bl, Hal Sif DI Fad Fecaqul b g1 3T 5HD IR
H 8 AUl 89 BT criticism R (BT, I8 91 31T &, <lfd 3T TP 1 ol
Qg f $B Bl 8T 81 PM-DevINE (Prime Minister's Development Initiative for
North-East), 38" fdha U1 e, 39 BIfSy, afdhT Yo programme T 31T, ST
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H’Tﬁ-é?%’%ﬁﬂ’?ﬁfq_\’ programme for 1T Bl @WW@@T&'@K’I Bodoland
Territorial Council, Dima Hasao Autonomous Council, Karbi Anglong Autonomous
Council, ¥ BIC-BIT district # &, <l I I8 trouble I 2, I I8 disturbed A1 A
disturbed EYT%I'Q o fob I IHI BT Central Government sﬁfﬁ cic Bl Qﬁ, Central
Government development & %I'QEFIT[:@[EW el | i agi ) Q?T[ %, Y AN &
3] 8l 93 U &, Ul ANele & TAYT WY 40 gU 2 314l RIS H MY el 8l
Tl b, a1 TTeH! & |/ H 3111, I8 facell ol Il 3T, R g3 &
<1 &l TRl

fowdt TREA NN, H Standing Committee on Petroleum and National Gas T
HHR 2T, 9 National Gas Grid 3RTH | IT A1I-S¥C I SIIST 781 AT AT| 3RTH § U &1
PIERRIEN! %\’ - Duliajan-Numaligarh Pipeline. 3o g4 o Wﬁ %\;, oAfp= 3| ° Udh
gl 9 uIgueg 8, 98! Uh Ursudrsd S8R 9 SR Ol gl ol sRiE1 9 S
TSI 3T 2, IHT UIgUCATS T Bl SIS IR BfeqdT | U IR T$1 14 UIguciis ol
I8l 9 St W T FAR T #A S 7 9T S[SardT B 99 a8 I qrguengd
available BT, AT &9 Al & U&1 B 8% H UIgUelTs ¥ 9 available 81T ATTTerS &
IR H 39 S 2 8, 98 fhaeil $ars I & 3R fhar drer TR 7, fe agf w=
311 fope=t €1 RISt &1 X&1 €1 31T Jorhat ¥ Jonai STHT ATE, MY ST T8 Aadhd @,
Jorhat to Changki STT &1 SIdd 8, BTdlifh g1k 419 feed ST F8l 8l Ugal I8l
ST H A1 € o1 S 2, 31d HH 9 &H ISl Sldh &l I8l &, 391018 319 ISl | 4
eSSt # ST Add 81 81U Tawang @1 910 91l I8 o, <ifdh 31T Tawang W8T 3R
Ry, I8 IR 95 3! ISl 9 IB! &1 I81 WX Nold oS+ &l Wl Sl <8 &1 399
T BT, YeAd | [ b 918 YN SISAT A € MY, VAT 7T 2| 31T A1ef-5¥¢ H 9gd
SIAYHT b1 BT B X1 &1 U8l 31T YAT8TCT S 2, I CTgH Al bl eG4 Il AT
fh P9, BB IR 9 B ST I Udb 3! MTDHR diefl [ Jarsret S H Q4T
ST B f a §a & §8 1 S, olfh 31 S | $HH &4 I8 7844 il & &
ATBTCT ST HR BH JARTH I I 37T Aol ©| AT TRT [HEeR =1 gam fb gsi
%ﬁﬂ’ air connectivity ?ﬂﬁ %I N, Y ST UTeaTH %, gD Ministry of DONER & gIXT
CECE] ﬂTf%T' fb B Eﬁ 3725-3?%’ Call planned way # 31h BY Ahd &l North East
consists of separate States, IR ASNE] TH :ﬁ@f-é?%’ T DR TUdh - deld b o
sl H\TJ?fé??f % Chief Ministers %, they all are equipped. IR A6 ey %FERT
SHIN 1 31 Communist Party I aﬁ%aaﬁwaﬁa?ﬁ Qﬁ, 3MY dd1gy, 3MYch 9§
1 T AT A1? GR FAYRT Bl SRETE B G A1 7T A1, IHDI class-less B
GH B fSTT T AT, SIAB! status-less B ISIT T ATI 319 &F AN f UIST & FHI
H 981 UR $© B I 81 ¥81 5l SR UTIST aTel G AT, ATqch FHI H 37T AT
dl T Ve, <l 81 o 3eH! Y X8 ¥, 319 HH A BH d81 IR 9 AN 1 3B o
& H HH 3ol FHRT H SaeIe dl 8 38T 2l...(FFEM). .
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Sl SRAT ST 90 : 89 AN 5 981 B fohar o
it UYL : SRAT ST, WIol....(SaET)...

S} BTHIRAT YIS T : SIh &, 319 AN 1 B1H BT, SIfh= 319 ol & <Igq &
T P AN Y 2 |...(TagTH)...

oY SYFUTITS : 3T AT YT H I T B 1....(FILH)....

il BT IATE 1T : H budgetary provision @1 a1 81 dieT ¥81 §, olfdh Hed,
I GHY 981 & ATGH! G &, 37T A AT A1 39 AR b A1t [fee” Reen 4
ST <, el S o, I8 91 el 2, offh 34T 39 <RIy o FHYRT & e+t Mt |
Tt 2 81 =T o) Ry g @19 ot frsiRe 3 o1y ot ared o s o gferd
TET AR Mefl AR S| FH A & 9w fAfRex iR g9 ffrer 9gd o €, gafay
BT 319 el T81 I X1 8, (S e el X8 B...(agm)...

M sRATe 99 :

SN SUUTIFT : 319 S TIRE MU H g1 7 B, IRAT SI D g1 Rebls U= T8l S|

it BT YT O : H I 91 U &1 981 didl ¥81 §1 Assam agitation & foTg
fTAIR ST extremist organizations &, ST @81 &I Qe A B1M, T4 o a8
SIAIHE BT 4] SRSl 189 §3 BU ©, olfdhT Ugel B9 ANl Bl 1 b AN Bl
31U ST B ST TSl AT1 Indian Army &1 AR & ol India Army &1 ST 1
BT ATed A? Bls I YR ISHAT VT AT W B9 I HH d8f 98 99 §g 8l
AT B, 31 B AN & IgT TP Yl TRSIIRT el | 8] 7-7 81 987 319 TR Hls
VT BT R8T 8, a1 701 & 3Fee 8l &1 2l H 743 Sff I Redve w1 fb S inter-
State border &, 81§71 I b BT B FaY fHT SIY, ATfH TAR T T § §I1 Tel
Y| I8 BT SN regional system &, HHT 3T 987 3MST 3R <RIUI 3y [ERN| 3
SRNTE I B T 31T S, a1 U Ul el gordl 81 B I 6 31T el 4 33T,
e AT U AT T ST A 37V AR <RIY b 319 g¥ I H fobait faaepd
B ©, 3TBUITae ST H fha faapd sl B

T8t ux #ft 9 I SN 93 €, I ) 3w fora 32 B, WIS o el e
STt & g8f 9T & folv ugel foha=) Uiee BIch oYl Ua fasT 91 # ugel fohaer saran
CTSH o ST 27| 981 UR ga+! Surel Giferfede Uleerd off fob arororY St 7 g &

* Not Recorded.
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DI YH HYAMI, IHb (1Y 381 I8 dict {1 1 3 91 bl g9+ A1 A1l o7l &
T AT BT 81 FHhaT 87 VAT discrimination I81 R &1 12 VAT SHfelY o, Hifd
319 AN T A 98 WRIG AT| 3779 =18d U {dh g81 BT B disturbed g, JBT A U4
ST 3R 1 # Bls W1 SV, a8i UAT It ¥&T ATl North East H Ministry of DONER &
AR 93 gy g, IB B! I 81 TP planned, developed, North-Eastern State
W%Wa@ﬁ@%\;,ﬁ%%ﬁgapfunding W%qléﬁ?%\',ﬂ%ﬁ?ﬂﬁﬁ?fﬁ
Tl 2 fh 39H1 g BT U1 & IR I & STauHc S| 81 IR S A e aike
g, d T81 | TaIeTed o, 99 F B B, oAfb i ff gap funding & ol DoNER
BHTH B T &l ATST 372 F B B & (7 § ITH RFARE el gl ...(F9 Bl
HaY)... § T 91d 3R HeAT a18dl g, a8l TR 51T Regional Rice Research Centre 8, 349
R TSl B AT SN, IHBIT upgrade FHAT SYI T8 WX 1923 H SIREIC H Iw
fopaT 17 el ﬁQ‘cﬁ North East Agriculture Policy a—rlﬁéﬁi%m 0t R BT 18T
21 81 BART Sl U iede 2, S U Ursac &l J8i [Soel H oThr I U1
foaT SITT iR rex ured # S offife 89 7, S9d R H wer w3} Sft 7 oY 9rer B,
IAD! IR B & fov SR AT &1 IafRrd a¥ie 3 ri-s3¢ & dFll &
1Y I BRb U Uiferdl g1 MMy - Ul § Redee o=l g1 U4 o &, 98
BIfSY, <ifh aTh! RS 3 U1 xR o1l A9t 8T8, dIexdsl dHfdefde] &
A1 Y AR 1 98d B4 61 81 3alelt 3HG AT B A STAIHT b fofy
DTH BT, T H AT BRe g

gD AT SR AR &1 S [Awy &, 98 98 36T oWl &, Hifdh SR
AR & IR | 91 R Y MY G A-5¥€ &b IR H 9 B 7, A9 3T AT 541
dRE A A4, I8 $ed gU H U1 a1 Bl favm <1 §, g=yare|

. A9 $AR o1 ([NER) : AT ITFHIURT AB18d, * "H ITR-Yd & HUR AT
HeTed X ATedl gl SR &I Tl b [T /16T AT g, Jeid H BIfRrer of off
fep ST WL BT =AMV

Iy, AT Sid H 5 qRI iRl H, §9 faa=mr |, g9 et 9 wnfier o, a1
9 YIIeaR 7 IR RYF 71 & 19 & arafary q2n dfioram wrEia ol g Ry a1+
BBl - "I ST, YIITAR T 1 HEI - 'VdC S GIFI Yeb-GuR bl B8 W2 UI H Uh
NIGIREIR P INE [T, If we look east and do not act and if we act without looking
at it A1 gae X a1 1 38 HU H Al R Fapcl &, I ORE 9 IR 'qP $3¢' A W
3R A% b Bl b B, Al FoT BN, ST SIH1 H Ueb AH=IY BIFT Al12Q] ST
IRE ¥ RYF 7 3R YII2aR &1 &b qra |l G- 81471 1137

TR, AT G T <eh BT A Ugel § He1 A18dl g b ofd 59 W =i 8l
e oY 1 3[HHR I8 BIAT © [ SIF A1 &P Aol 3T &, Al Fad AT gael Sl 2

" Hindi translation of the original speech delivered in Assamese.
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AT A GT U&T Dl o T 8 b Farrg Wt 81 o) 91 u, Safe Adirg &l ieiiaT
& EfCHIV I eI ST ANV A Tl § g B 1 AT fob IrST47eT fI9HT i
THTEY H I BIFT 12T AR SR Dl YYD H 1 84T ATM12Y? TAYEY & N 4
AN BT A1 U 3T DI gRUM 21 319 3] & YaR-TR & oIy off Us aifer &
HPBSH BT T STHRA 272 AR I8 1 31791 | 781 8, diedh H &s auf 4 A 81§
o SMRER T a1 81l © b ST s =iiei fobue 81l €, 9 QY=g 3 =rell STl &1 Sir, |
am reminded, as a student Sid 8H q@éc\i ?:T, qg% ofl & cIgH ) dgd feac T Qﬂ,
Hifh frsifmice! grgde UIgeleM 2, 89 R I5dl &1 91 &R I8 &, IS9P (oY
dHe1 ATEI fb 8% Sil | tribal approach of Panchsheel 8T AT I8H Udh gd ISl
ST "intrusion' 3R 'inclusion’ ®T B 27| 88 T FIfT 3R Tad & A1 Iold &, &7
T intrusion H T&Id 81 ¥81 & AT inclusion & JbTH DI BIIS HR I8! 87 59 TR h
391 RBR B a1, dicd THH GRGRI BT ArRI-3%¢ & IR H G- 9 Ugd [daR
BT ARY| AR AT B T S Peripheral States &, ST a6 ¥ed &, A8 HIHR
1 AT R ITR-TA &7 39 B, 39D] Rt AT TS 3ITSR & TSR F T8 g1 11
RIS 3fegdl oY &1 Y fEgT 1 ageial Bl TSI $Rd & 3R 39 dgeid] bl Uh
3T U2 R &1 H AR Yo BICT |T BT8R0 ol &l § 54 TH.T. Bl FoAT ofdll §
1 3R I SCH ¥ YBT DR g (b JUl b1 HIUH BIF &7 SHDT R Bl SfaTe 31
ST 3R H qodl g o 48R o1 Wed &I 8, O A qaTel Yo+ A T8 STard A1
SITQT 3R § g fob AR T HIYH i B, A1 &7 IR dTel o¥T ST 2| ARITelS &1
Uy B9 &; 91 Bls sl gd7 YTdT AT, Hifdh d 8HR Cow Belt & A5 &1 foar &)
eI §1 8H A1-5% Pl U guI I QK ©, -5 G- DI U entity 21 ST G A
1 et o7 fh ITR-Yd B T HYHR 81, STd dd 89 349 A1 STHIA BT ghgl TS
Al BT AT 89 Sense of alienation W 7Tl ®R IR

AT ST949TgfeT W, ¥ % W-ﬁ fFe i‘lll HgIqd, sense of
alienation 81 Y &I &1 XSAT B AXES UR erAT &l Tl SR el &1 Y & Armed
Forces (Special Powers) Act I ofdhR S THTH 1Al H o=l 21 g1 3T ANTelS 4
Hel B invitation 3T Tl T8 I, cow belt &I A= 81 & A1 I8 ALY U=,
RIS, STR Yo, [I8R &l o 781 8, «ife fFgwa a1 89 IR Isdi 3§ $WR
g, SOY 991 &, 98q =1 I% Rt fawel & &, 519 DoNER WR 91d &1 <&l 2, l &4
Hedl fh I8 ITR-Yd & IR H ©, g SART e DI 2

IUGHIITT HBIGY, 3T A SURTSE Ul Helad IR -Yd Bl visit H Al B
3| IR Pal [ AN DI 3R TRHR BT ITR-Yd & U ToIRAT g1 sl
SRI®Td @l § {4 AT IWTSEURT Aeled 7 I a4 Hdaaeid el §, SHbl
TSl 81 IR, attitude FITZ? AT I § 91 Fahell § b <19 39 WR Tl o ol A9
FeTRd a1, AT &3 AN &s I3 o b 38 ST b I 8, 39 4 8¢ [l I W72 H
AGHT BT AW T8l qATH, AT 3HH TR MARTSHA SR Bkl &1 89 $Had &
feh I8 'iehall § Yobdl' T <20 2 3R 89 FF1 X8 & - 3rvvied, fAsiive, Arefs,
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oIfhT BHRN 3109 b1 A8 H central rostrum & d IV absent &1 R, I8 ST
peripheral areas H political :lTriﬁ“Q Kl peripheral politics BT G BT TOIRAT § AR
3TRIR FART Sl intervention BT &, loaded with law and order, | think that should be
jettisoned.

T, Uh IR I ‘hg hY F 319 97d WA HHIT dg infrastructure projects &
Elﬁﬁ%\*, ﬁﬁﬁ?ﬂ%ﬂﬁﬁﬁ%@%@%l A large number of them are
pending. 31T 'Act East' &N T 'Look East' Y, TR $d- IR pending projects & 3R
IR F B! proportion q é‘@j[, al cow belt § I proportion ) pending projects
1 2, fSTIT North-Eastern States & &1 S Sd! T Aldold &I TedN BIdT ©
3IR 98 991 7Tel Bl

9N, S projects ) Udh IR = displacement Pl BIdl 21 39 Ugel bhal fh Udh
large chunk, proportion tribal population T gl fz[ﬁ; dg population %\r, SIRSESED
IS P! SR T 37T B9 A1f2Y foh 89 ¥ S9d A1 engage B &1 § amqs
SER of ST b 8w & Sl gaeiiel &t approach Qﬂ, vis-a-vis tribal development,
ISP AT TS & FGH H relocate DINTYI TE® H MIDBT JaTRS faRIe BT Advell 7,
AIfhT 8w & 98d IR ideas ol ST Wahd 1 <18 Rt B & 1 9 =18, § d
TEH IR T M IR AT e HY W BT BT copyright B T8 AGT g1 2 &
b copyright BT BT 81 &, Al ATTH] 1 76 5 A8 & ideas DI oI 3 [depd
fedd 8l 81 ITRTl ST 78% & IR 31T parliamentary democracy & &edT T8l
P Fhdl, ST TRE tribal development BT T HT 81 TR, a9 U A<

T, 3R H 39 I, Sl TSR Bl 81 Yo RUIC 2, 3R H tribal population &
39 region ¥ rural health statistics report é@:[, Al T8 4t fa=d1 &1 fawa 81 Access to
doctors, medical facilities P Al ITH g9 R I8 7781 © fob a2t hilly terrain gl
31T I STRIES W compare b < Thd gl

TR, AR A1sT I8 &, W1 b AR oy Foran b1 a1t g off, &9 Sl et o,
399 HEl fh Ministry failed to utilize even the reduced funds in the year 2020-2021.
That brings me to the last point from this. As a Member of this House, on election

results, | think there should be a connection between governance and our
commitment in the House. 3TRIR Ig BIdT & fh <19 ﬂﬁ BT election ¥ traction &l
fAeTe 8, QT you take election outcome as a guarantee that 39 £33 TE1 9 BV, Il
HIEIeT 319 UeT H 21 IR, ART Sl &, W $HR IR-Gd &b AT, I 98 o<1 ¥ 39 32
gl ...(AWI B °EN)... IR, H RIR H HgN - fa=a7 BINGT T | 519 fe=s |

SHRI AJIT KUMAR BHUYAN (Assam): Hon. Deputy Chairman, Sir, | thank you for
giving me this opportunity. We are discussing the subject of Working of the Ministry
of Development of North Eastern Region.
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Sir, | would like to highlight certain aspects or activities of the Ministry of
DoNER, particularly the North Eastern Council. North East India continues to remain
industrially under-developed and infrastructurally deficient region. Everybody must
agree to this point that if we want to achieve the goal, we must start from reality.
What is the reality? If you are not clear about that, you cannot achieve the goal. So,
again, | want to say that the North East is under-developed and infrastructurally
deficient region. The poor condition of infrastructure in the region demands serious
attention. Critical infrastructure is directly linked to economic development, national
security, access and availability of educational and health infrastructure, etc. | am not
talking about Opposition's reports or my reports, but if you go through the
Government reports -- because of time factor, | cannot elaborate many things -- you
will find that educational and health infrastructure is very poor, particularly in Assam
and the North Eastern Region. The Ministry of Development of North Eastern Region
is the only Ministry with territorial jurisdiction and functions to coordinate development
efforts in the North Eastern Region. The Department of North Eastern Region set up
in 2001 was converted into a full-fledged Ministry in 2004. The Ministry of DoNER
aims to give focussed attention to address the special needs of the North Eastern
Region. It coordinates with various Ministries and Departments primarily concerned
with development activities in NER. However, respective Ministries and Departments
remain responsible for the implementation of programmes in their respective fields.

Sir, the Ministry implements various schemes including schemes of Non-
Lapsable Central Pool of Resources, NLCPR, which has been restructured as North
East Special Infrastructure Development Scheme and Special Packages through
State Governments of NER and some Central Ministries. If you look at the initiatives
or highlights of the Ministry of DoNER, there is Non-Lapsable Central Pool of
Resources; North East Special Infrastructure Development Scheme; Special
Development Packages, namely, Bodoland Territorial Council, Dima Hasao
Autonomous Territorial Council and Karbi Anglong Autonomous Territorial Council.
Then, Social and Infrastructure Development Fund is intended for Arunachal Pradesh
and other remote hilly border areas with tribal population facing special problems that
cannot be tackled through normal schemes.

There are many schemes sanctioned by the Ministry of DoNER from its
beginning and the schemes are to ensure integrated socio-economic development of
the eight States of the North Eastern Region including Sikkim. The objectives, inter
alia, include balanced development of the North Eastern Region. But, | am very sorry
to say that almost twenty years later, the Ministry of DONER has not been able to
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come up with proper development of the region. A majority of projects have not been
completed and are behind schedule.

My friend Shri Tasa mentioned about Congress rule. H ST Ig i1 AR
%%WWmisrule%WﬁWﬁwg,Wﬂfﬁ-@%’@ﬁ?ﬂ'@ﬁ?%,
T8I IR diverse culture &, ST 31T T dgl U fSASTT ®Rd Adh! Wcq B ST
Bl Itis politics of division. H dgd g9 & AT oAl _i’l He wanted to speak in
Assamese. | appreciate Prof. Manoj Kumar Jha, Afp feeelt § 98 B MY AT Bl
I AT 7TE] BIaT ® f& orH 8iR AiRd-3%¢ & @l &1 A1ed €, ST Fed” i B,
ITH! AT BIY 2, I T aspirations &| I Igd g B! d1d Bl 3T dIoidl BT Teb
AT 819 & AT 1960's Chinese war & IR ¥ did I8 %, but it is nowhere connected
with the North Eastern Region's development till now. It is nowhere connected. dg
Udh 3T chapter ATl Now, you do not tell us that FHRT SITSIYT 9T 3R SIS &
SIS & &H © - 319 T IS el 9ieid &l...(aem)... My friend told that he is the

only Prime Minister who visited North East more than forty times. But what is the

result? That is the main point. ...(Interruptions).. Now, everybody is talking about
it that the Prime Minister visited. That has become an election slogan but what the
result is, tell me. ...(Interruptions).. You tell me as to what the development is.
You show us the report regarding the development.

[THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.)

As he has rightly said o 3y $o\1¢§’l~1 I(Q.\ﬂcYC\H I economic development Pl
Gﬁ??? el Wﬁﬁl 3T T 91l IE & T 3rd # wrifa %\’, there is peace prevailing in the
State. A draconian Armed Forces (Special Powers) Act is extended there year after
year. What is this? On the one hand, you talk about peace -- you tell that peace is
prevailing there -- and on the other hand, you use the Armed Forces (Special
Powers) Act. It is a dangerous Act and everybody has accepted this in other parts of
the country. In the earlier Government, under Congress rule, a commission was
formed under one Justice, | have forgotten the name. He was the chairman of the
committee. 3 ART o §R-IR dIafT & o this is a draconian law. Even U.N.O. has
spoken against that Act but you did nothing. dg PIIT BT a1, al 9 AR AT
fpaT? 3y @RT = IHD! F1 e ESTIT? 31T 84 I8 Ia18U1 So, what is the result?
Forty-fifty times is not very important. I I P UBA PIE! A er it %, il Eﬁ?@ﬁ
ST & fog aRToRdt 7 <9 &1 9@ 71 9 et W e fad 9@ <=7, I8 Jorgd
BT &b T I d g8l UR fhd=11 R TT? Ugel Bls W Ursq fAfRer s e 9@
ST | 81 I o1 MYB! Ig Wt I Siaa=T afRUL....(ae=)... 3Mgdh! A &
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AT ST, ' H T fets By , we would demand that Shri Kamakhya Prasad Tasa
should be included in the Cabinet.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Bhuyan, you should
not address them. You address the Chair.

SHRI AJIT KUMAR BHUYAN: Yes, | am talking about that, but he has mentioned so
many things which are non-acceptable.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You can address the Chair.

SHRI AJIT KUMAR BHUYAN: This is not acceptable. It is a political speech.
Anyway, almost 20 years later, the Ministry of DONER has not been able to come up
with proper development in the region. | again want to tell that if you do not start from
reality, if you do not accept the reality, then, you cannot achieve the goals. There
have been reports regarding funds not being released in time and delays in sending
Utilization Certificates and other documents in a number of cases resulting in delays in
the completion of the projects.

Sir, now, | would like to speak a few words on the North-Eastern Council. The
North Eastern Council, Shillong, which was set-up in 1971, is under the administrative
control of the Ministry of DoNER. ... (Time-bell rings.)... But, Sir, you have given me
ten minutes to speak, five minutes from Congress side and five minutes from my side.
...(/nterrupt/ons)... It is a statutory regional planning body, which provides financial
assistance for a variety of projects, including infrastructural projects like construction
of roads, improving air connectivity, etc., through State Governments. Regarding
NEGC, it is a very astonishing fact that the Budget of NEC is about Rs. 1200 crores to
Rs. 1500 crores, if | am not wrong. Suppose, if Assam's Budget is about Rs. 60,000
crores, how will Rs. 1500 crores of NEC Budget be distributed in 8 States? | do not
understand. How can it be distributed? What is the principle of distribution of these
small budgetary allocation funds to 8 North-Eastern States? This is very important.
This question should be asked from this side. You try to increase this. That should be
your role and not to blame earlier Governments. People have already punished the
earlier Governments. It is finished. It is a closed chapter. Most of the projects
sanctioned under the North Eastern Council have been the subject of numerous
complaints of --it is a very important point--irregularities and corruption. There are
many investigations going on under the Central Bureau of Investigation for such
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irregularities. Now, will the Minister say this? Has anyone ever been convicted of any
of the nefarious schemes by the CBI or the NEC? It is a very important point.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Time is over. ...(Time Bell
rings)...

SHRI AJIT KUMAR BHUYAN: Sir, two minutes.
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No; your time is over.

SHRI AJIT KUMAR BHUYAN: Sir, how is that? You have given everybody two
minutes more.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): | have already given you
two minutes more because of him... ... (Interruptions)...

SHRI AJIT KUMAR BHUYAN: Sir, only two minutes. How is the public being
informed? ...(Interruptions)...

SHRI JAIRAM RAMESH (Karnataka): Sir, give him two minutes more because he is
from North East.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): That is over. Mr. Bhuyan,
please conclude. ... (Interruptions ). ..

SHRI AJIT KUMAR BHUYAN': Sir, at the beginning, Mr. Chairman, Sir, asked us to be
serious about the North Eastern Region and he had appealed everybody to participate
in this discussion. As | am from North East, give more two-three minutes more, not
much. Has the public been informed that the CBI has investigated....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): It may be your
concluding point.

SHRI AJIT KUMAR BHUYAN: It is a very important point. There are so many
irregularities and corruption cases pending before the CBI, as | have got the
information. Has anyone been convicted in corruption cases? As far as | know, a
stadium is being built in Lakhimpur for Rs. 47 crore and a tennis court in Sualkuchi for
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Rs. 26 crore. Now, no one knows what its status is. But if it were a cancer hospital,
the people of 7 States would benefit from it. A tennis court and a stadium cannot
help, cannot contribute anything to 7 States, but a cancer hospital will benefit the
people of 7 States.

Sir, let me conclude, sometimes, both NEC and DoNER Ministry sanction
projects separately with a single budget which has no meaning, and | suggest that
NEC should be given full financial power to implement projects. If the North Eastern
Council is not having sufficient budgetary allocation, then what is the need for NEC?
That is the main point.

Sir, furthermore, the Government of India announced that the North-Eastern
Region is a "Bamboo Region'" and the people started its cultivation with a big hope.
After this mission, there two paper mills have been closed. Surprisingly, the paper is
manufactured through bamboo.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you Mr. Bhuyan,
your time is over. ...(Interruptions)...

SHRI AJIT KUMAR BHUYAN: Then why did the Government come up with such a
mission ?

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): | had given you extra time
also, and even that is over. ...(Interruptions)...

SHRI AJIT KUMAR BHUYAN: Now, some Members are talking about the economic
development and about the benefit given by the Government of India....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): | am calling the next
speaker. ...(Interruptions)...

SHRI AJIT KUMAR BHUYAN: Now, tell us, why so many industries and as Shri Ripun
Bora has rightly mentioned that....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Bhuyan, | am calling
the next speaker. ...(Interruptions)...

SHRI AJIT KUMAR BHUYAN: Sir, just a minute.
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, Shri Binoy Viswam.
...(Interruptions )...

SHRI AJIT KUMAR BHUYAN: In seven years, not a single mega project has been
announced in Assam. So how can you tell that... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The next speaker is Shri
Binoy Viswam. ...(Interruptions)... | have already called the next speaker.
...(Interruptions)...

SHRI AJIT KUMAR BHUYAN: Everything is sold out. You are talking about Gopinath
Bordoloi. That is not the licence to ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The next speaker is Shri
Rakesh Sinha. ...(Interruptions)...

SHRI AJIT KUMAR BHUYAN: Sir, just a minute. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): | have given you enough
time. ...(Interruptions)... | have already called the next speaker. ...(Interruptions)...
Please.

SHRI AJIT KUMAR BHUYAN: | appreciate, | am very happy that you have given
Bharat Ratna to Gopinath Bordoloi. But that is not a licence to sell the airport. That is
my point. Thank you very much.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, Shri Rakesh Sinha.

it Ther R (A FRRE) @ SUwYegs JEIed, Sl 91d dal 5 oY, § Iqd!
YARIGIRT T8I BRAT TS AT, b= Jo1 AT il AR §:@ WY garl b gap A1
Aew 1 $El % ger #30 S &1 981 40 IR ¥ 37 ST &1 1 Aded 27 bl
9 Y 9 984 Ul Sl &1 § 3R 8H 39 Hpledra! Hpicd b1 g dR & folg
JaTR® ISTHIRT B I8 &1 & AT DI oI 81 B 8, dfcdh &7 39 < H
JETR® I DI ASTS B 32 &1 I IR Wd=dl 3§ Sl Hl Hbrerard! Awpi
g, S AT B & 1Y &9 Bicag &, UiIag 8, Safery H sl # & diefl 4%,
§ S I8 HE1 AEd1 g (4 H 39 914 1 GRIGRT a1 HRAT Ared o7 s g #3i1 Sif
40 IR ¥ 31T 7Y, T IHBT daY 371 82
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IYFYTETe] "By, d9 2019 § VUTT & UH 19 dI Mg foram o1, Nger am
Kongthong I @8 TiTd, S f& whistling village 8,891 Tl - = F21 St A
! " faaw” & foF @ ol S g & @ #4919 iR Tifg M forw,
Mawmang, Sder and Mawsohmad HEEESLS H‘Tﬁ-éﬂc BT Teft §°, Fifh F 31t
Kongthong ﬁﬁa?rqa@?rw%rﬁ, ST fop 45 fieTe &1 =T AT, Mawmang 1T AT H
T8I b AT A firetT, ST 91 B 3R S fRAfT S et 3 v 91 I Ywiferd
HIAT AR § T a9 2019 H 519 H IH whistling vilage # SH adopt R & 91 141,
@ TH 60 T BT AfZT, Shidiat Khongsit ¥ TR IRT 3THY TH 91d P!l I8 Al
AT H qiet I8 Y, 1T arare #R 3 931 a1 38 9| 98 Afeel &8 5! o1 {6 o
AT JGTH HHT A% A&l St & {77 e I, U g <1 18] g, 919 whistle &
YR UR, AT HE A AT (BTADBR T8l P AN Y- Bl gl &l H1 goT &
U1 1?7 I Khongsit 7, I 60 a4 ATZST <1 HeT 6 8HR Ti1a H S disi 4-7 g1
60 TS BT 3T I o] Ugdl i, I 319 98l ugd Vel € 3R I Al il & HRY ugd
Tl &, Sy H ST S99 T1a H ARG B & oIy 377arst & MER 4R U g A
&I g, 31T I T H3ll i Bl 1T

319 § I g1 40 IR ST BT THR] AT qAT g1 R, HIITeTeh g3 Ag<dqul
T1 gIcil 2, fadt 1 g3 95 Aecaqul gl 81 519 9em #i1 Sit i -5%¢ 1Y, A1 981 d
S UISUelTsT ®l died & 1w Y U, S &0 & 9 § 9915 s oY Sugyrede
AEISY, B & MG | Udh Ul gisTelis d4Ts s oY, S foh efexurss
qTSUcTS ol He5 | ST AT STIAT o1, 98 U7 3TSRUTSs Uigudig ¥ 73 faodll ugd
ST 27 31R A1ef-$%¢ # yRaci 81 31T, e § T9-9R IS8R0 371 18l gl
A1ef-33¢ iR Yerd, fTa@T goie a¥ 2009 iR 2014 & d | R o1, 3T 39
golc § 370 WRUC Bl gig ge Bl IS ARI-g B 99 oAl B e 9
FAfGIC! TAR $B A Gaw 3l Q@ 781 s I8 2 3R I 98 drfaciact
Sl DTS R Qs T RET &, Ol § Hedr g & a2l & a2yl afs sy o
BT AT DR B, Al I8 AT U] [T DT BT g STl 81 AT U1
74 BHITYI < e fears ue el &, 98 I8 ® & o1t 981 ¥ &t drfaefad! § oiR
TR B W BAfFefIT 81 M= 70 ATt H &1 6 TIRUICH 91T, FA 7 ATl # 9 3R
TRUICY 9471 fU Tor1 17 Teitsd &1 faul 599 Rl & 99 &4 ot fewmar a,
1962 ¥ BHARY URTSIY BT Sl Yo BRI IT AT o SHART 31 DI Gfaer T8l uga el o,
I IR SHREFER | BT Hal 9§ Adh: I &1 w4l Hrsit 9@ gfg g8 71 g2
Si e 991§ 91 2, I8 TAR A1 eI &l 31l fewrs 181 usT 2

5.00 P.M.

qg1 S 9l 8Tsd 94 Y81 ©, 98 89N A1 e & fowrs F81 < X871 2l
I T B YTAT G &1 TS 2, ol d FoIH AT DI I H& b 3/ goid U |
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IR R 32 B S I & 16 QT =T fader at ueil freasa=Tiid &l & R I8
21 89 % dic &1 981 o ¥2 ©, 9fch 89K 94l | gig 8l W8l &, e Jgrad 8l I
HiOYR &1l &9 SR | SR A< of 8 &, ANl H WK STl UIe] 31 ¢ <&l
g, ISP UGB AR & JIRET YT HA TR HI Sff BT efte bF faeaa=iadr g1 o9
AT 3R Efee el Sl &, A1 98 dihd 99 STl §l $Ifely 317Sl H dedl § b
Wﬁﬁﬁﬁwmﬁ,ﬁ%mﬁﬁﬁﬁﬁ,wgﬁﬁzem
mile B 71 3TST AT -$5%€ Rt SRS ATelsT & disf el &1 BT & ATTThIel
ATef-3%< BT A8 I AT fh IRBR HHATRIAT Bl TAS KT R ST BT 2T, a7 d A1ef-
SIC SIIU| I8 SR |l ST AT G817 ST aTell el o7 {6 A -5%¢ g &< A
GRIATT SIS |t A1 T MU ATciebdTe 3R TURTY DI JANTITAT g1 T 2|
T 7 fomar, b H Q1 ISTER1 ST €| ..(SIE)... 31T Hel &l e ax ehiforg,
P Bl LR & Tolgd F IIR ooy, Ty F1f-3%¢ 3R 73 fIoeil &) 919
DINTQI, I8 H 39 ATeddTS ] 3 D1 1 <11 <18l &

MY FQRT &1 ST BTerd a1 T &Y, BYRT & AN 7 3MY$ Hejed BT 9aall
Lenin @1 399 statue I ToTaTI %! § 891 T fb Lenin 31X Stalin &1 statues & A1
S gRIGER 3T, FYRT & AN 1 91 981 foharm 11 ...(Fagm)... SUHHIede] qeied, §
3791 HredaTal A3 @1 g8 g1 o1 Arear g fb YR & Al BT 19 HAeidTs 9
STy AT b g1 ! ATRIaTE! HRIFRE U] TR & T H IR, TRId! Bl Fo!
TRINTRITCAT SR, IR-FI8RT &b ATH IR FI8RT BT MY B IR B el off | 3
YR & W7aT SR & HRUT SART 1 2| TG H3] SI1 DI ATBIIIAT bl SIThR 3T
f3rq=T, Fremery, AR, ATTTers onfe 7 @ <fifTyl

it gfehar <a : FrqRT & g 931 Sft 91 8, 39 gargy?

7 79T R8T : § 59 U9 & $HUR TN 1A HET 918 V8l gl

SHRI JOHN BRITTAS (Kerala): Armed forces killing civilians; say something
about that?

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Brittas, please don’t
disturb him. When you speak, he will not disturb you. So, please don’t disturb him.
Let him speak. Let him complete his speech. ...(/nterrupt/ons)..

MS. SUSHMITA DEV: Is he speaking on DoNER?

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please be seated. Don’t
disturb him. The Minister has to say something.



[ 14 March, 2022 ]

oY T Rt : STgvTeer gg1ey, R ofit &l A7ef-s3%¢ &1 aRafdedr udr =81 8,
I -3 W Igd I8 Ya94 < 32 ¢l A1-$I¢ IR<Id H 719 H 991 71 R Hererd
¥ 6,026 TI1d &, STBUTAS U= 3 4,065 719 &, FYRT H 830 74 &, TN H 1,335 TG
g1 3 1T § qRT B 3IHT g9 7, 39 Tdl § qRaq § A1ef-3%e I8dT 81 Ard-3%¢
Ryt RIGRT 3R TaTe1e! § T81 21 U 3R AIGH 7 U= Tl & SR SR
e 3R B - [AT8IC! Ao [AdHT Bl WA B IET AT| 9T FH1 A5 Al Sff 7
vibrant village T concept feam a8 concept T %\r, Yz self-help group AT g7 31y
SR A1f-3%€ & TTal bl SRAU, self-help group H AR BT THGT BT 14,000
PYY H oIhY 15,000 ¥YY TP YD HENM QT 81 H Yeb ISRV o1 sl gl
..(FIYT)... BIST-BICT A1 4 ...(HGHH). .

&, o7 3iR HegH S w3t (S ART0T IY0Y) < AT SUFHTIE ARG, A
HEH HIYUT § ¥E §, d 379+ (IR UL &R B T, olfdh 981 ¥ 984 disturbance 81 &1
21 J 99 9 & folv @< 81 &, d9 89 @R disturbance gl oTd &l 3T ITh]
discipline # &9 & foTu Bfay, U 78 Tl |

MS. SUSHMITA DEV: Who is he to scold us? ...(Interruptions)..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): He is speaking on a point
of order. ...(Interruptions).. He is speaking on a rule. Please be seated.
...(Interruptions )..

it YfoHan 39 : 7 39S HE IR WRBR Ferd 87 ...(TIHH)...
S} TRTAVT XAV : B, BAR bE A & deofdl] B ...(FaHH). .
MS. SUSHMITA DEV: Who is he to tell me what to do? ... (Interruptions)..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): That | will decide.
...(Interruptions ).. Please be seated. ...(Interruptions)...

St 729 dER (SIRES): S ISR quer & AN HI 8, 981 ARHR H A
2l...(TaET)...

SUauregy  (3ft YEAsaR diferdn) - WIS, A AN IOl dle W98
SIS L...(TILTH)...
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7 TR R8T | ITFHIE HEIGY, qRAIDdl s B Ald bl av8 gl ol J31 I8
W 981 gu TS < 381 7, 99 H M-S &) aRdfdedl & 9 H 91 8T 1 D!
Gs DI AT Bl SRQTIT DHRAT TS, Y BH ARI-5¥ DI WRA &b JPc & Wy 4
@Il B WRA & JPHe & 07 ¥ A1-53€ BT R Sl € IR 98 <9 &1 R 71 |
ST Y 9T HeAT ITedT AT, S UR fIuel IR-IR disruption &R 8T 81 M9+ A1 -5%¢
P 3MTchare 3R ITURTE DY TARTTAT 7 T AT H THh g1 BT 57h HRAT el
%, MY HagTefierdr & wrer gl a9 1998 A Bru (Reang) tribe & 34,000 AN FIYRT
%ﬁdisplacement camp ﬁ?%’??ﬁl Gi‘@[%ﬂ&ﬂ'qﬁ'cﬁfgsﬂ, ﬁﬂ?ﬁ%@?‘[, IESIRG RSN
Bru (Reang) tribe &, I H 31T HHI &1 TE I AT g Teb HETT HT X% AIGT Sff
600 RIS U ThR §H FHI] BT FHIHT T &l 3T 2009 H 2014 Th AT H NEHR
HIT B I8 A? RAT Bru (Reang) tribe & AN, ART T8 &, T IAh YIRT HATIBR
TET 1, T ATYD] G- [RUETT g8] el ugd et A, AT AIBT cAlbei= a8 qb el
Uge Y81 A1? Bru (Reang) ST $AIATY Hg<aqUl <TE] &, ilfd IT ol AT -
ST Pl STMBRI A8l © IT MUBT Fdga2eldl A8l 81 BHR UTF SIHaRT 9 © 3R
RECEMICRIR RS

SUGHTEIE HEIGA, STd Bodo Pact §31T, I8 IHH BRIg 4,000 AN =1 U ST
s offl I8 FHT fANaRdT & 1 Iofdl R81 U dIF § I9y 81 I8T 8, ol IR Ig
g, AT BH H S 3B &, T 8 W&! &, WRHR AR T[geq & d19 § 9oy 81 8T 7,
AN & I Hey 81 ¥8T 81 319 A -3 BI U fddd Bid S I8 A1 §A Bodo Pact
fepar) & AT g w30 TR Hig) Sff 1 e BT =redl § fob g a1 Yaed
AR T, oI HROT 37T 1o -$3< 31 98 BT 8

IUaYTEeT HeIey, fhdl Y 99T & 9g+ & forv wiifa =y, diere afey
3R AT H TfIedrT =1fgql | Ush BICI-Ul a1d 9411 918l § (b 39 7 H I8+
dTel STSed Sita H 99 BT, bamboo BT STIRT DR Al T8 PR I Bl g1 A1
ol a9 1827 H fafeer 151 ¥ S 9199 B1, bamboo B BRIT TS & I IT 7|
I UIC & ATAR AT IHDI P T81 Fobel, T8 BN Dbl FURT B Td H TR I&NT
TR SN g1l A1 -S3€ & oGl AT 3791 81 WURT IR BTG | SIThR STl - STl -
ST BT TRT d 81 Sl IRES H SThY STol-Siiol-STHI1 BT ART 2d &, d Ad-5%
& TS & 1Y UHT HGHTT T DY I8 A? ITH FHIST AP ) H IO AR ITh!
ST IR ST IS T 2017 H 9 YR G¥GR 7 (ST BRIC HSHC Tde &
3T bamboo BT HIRIT A T8 HR QAT TS IHD HRYN -5 H Sl FTR
SN @ AT B B 7, 98 S % FER ST 3 I 181 8, 9 31
NN BT 3T 9 Xl §, 3MH AN BT Sfiad U~ 81 I&T &1 T U] a8 JI=IdT
feaTs 21 7s <21 5| A GeH 1l B 37 S bl HIRe 8, Sl U 9gd & Aaayul
ug gl -3 had HRNTeT 3R M efee | Heayul 81 7, dieh A1d-33 &1
A8 b X BIRUT I WY 8| A-$¥ WIRA &b soft-power BT U dgd 91 UdId g,
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IEd TSI AThd &1 3TH H BT AR 81 SR AR & [ & forg < avre
S0y faU U1 1 ug fIerT oMy <@ el U X2 €1 ANers iR #ered H 50-50
PRTS SUY IET P IR P fIhg & fory, e & bl & fJarg & forv faw )
39 IRPR P gRT AN DI AT, JATH b5 Dl [dHRId BT Bl JhRIHD,
EATHS FIRIAT H MY M FT IS §T 87 ST SN Tal 81 ST (91
3fal I A 3R HdgTelierdl &l 31gHd &R 8! 81 H Yeb "cl Bl [ Bl
T8l §1 AP ATATDRI H FIT B3N, H DT Uh IQTeRVT ol gl 3TBUTael Yol
B fTIT Il § Anini TS T R 81 3D IRITRIA § 3D suicide village HaT
NIGIRIRSICRIEI] qﬁ—crﬁr&r ¥ Tarun Mene = ITTST & - Suicides in Anini. 8%
fad, 8% 9wrE, & 78 suicide ®I ®Ig 9 ®Ig Tl el o} 3R MU 9 UH
academic FsoTde 91T BX IMT 81 Anini § I 1T X8 8 Idu Mishmi tribe & o7 Y&
g, S el 3R WITaTT BT A 379+ JATTDT SIISHY <@ &1 d 37T JAMYD] Siawoft
BT G AT 21 S 189 & IR H U8l IR YR IRBR o AT 8 3R g IRBR
I IR BT B I&! 81 ! AT suicide village ST AT, 39 village BT Uil B,
gl B, SAD! TRURT B 8H I & foly 11T 31 32 E1 I A9 Bl 98 ST &, il
femar 8 1o BICI-BIC! Y&H ardl Bl 3R, FeH ARBIIIl DI 3R AR FRBR fehar]
AfhIT & AT B B I8! &l ...(FALH)... 39 a7 1 H MIHIRe IR IR B8 &l
% [ ST &1 914 &1 IRBER] 9 e H J8HR B I8 ©, d 911 Dl Fag a1 T8
211962 B GIET DI dTehd dI H T8I &1 8% Tol, TNx Al fdoell § 96 g 3R
49 31 few1a 281 © {6 g9RY U $9 4 OR o S0 ...(FaEH).... JURA B &
TURIR ¥ A9 31T AT 1T, B UIS] & SR § A9 811 737 BITL...(FGET).... YR DI
U 9 YA IR W A Deoll 81 B Fhdl © 3R T Y Bl of APl Bl ...(q0T Bl
D).

SUHHTETE (3ft YaA=aR Biferan) : MY YT concluding point BB

it rper Rier - W), R 9 fiFe @1 g8 WR19 ) QU .. (=aaH)... <R,
gIraTET Ul BT FHIET BHRAT 8] ARBR BT g1 §1 IHDT Udh SGT8RI S H 371
T DT FHTT BTl T1d-33¢ & I 35T 2, STH 3RTH Bl BISHR dId! ol BE
TS %, I UT BT BT T SRl %\r, RTFHT mountain springs Ped ol afeeg
# 82 URWT villages H mountain springs ®T U1 8, HETd H 55.7 TRAT T4 Tac I
IR A U o 8, FAISTRA # 54.6 TR Td TddiT 3R | T ofd 31 S99 d)E |
ANMeS H 44 TRYT T YA $RT I U o 81 b Jadid RA1 & & &
RO 3 YT 3R] b [RART g+ oft| A1ef-3%¢ # S8 34 TR¥T < &1 UM &
3R 8 Tfcrerd YA &, <l S YA SR D1 AR UTHT Bl forell 3raest 781 off, ugell aR
N5 Al St B IRBR 7 T8 TR water management %F)ﬁ;l‘{’ PTH P R[D fopar 81
Tgi Sl AT 9975 T8, S IFATET AR OR YT & EREUT BT, YT & SUINT BT B
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foraT <11 81 8, 98 fhde fhar 872 <91 &1 e 91 Aok UTdR Wi HEl 91 872 I8
Y 39 IRBR $ 31 & 918 9491 81 ST HBIed, Vol bifdeidc] & IR § 79+
Y g1 BT 2, TR BAfFefdc! & IR J Y Bl 2 Frf-53¢ ¥ graR SIAReE & Sl
W%,WWWWWW@%-?@W Hydro powerﬁ, solar powerﬁ
IR T TR ATf-$%C & =Y & Bf I Vol 8, IS &I, TIN BT, UTaR 3R people's
empowerment =il

31 H H I FHeA1 A1Edl g (b Ugd -5 B WBR 75 faoall F gerl Al
T T&1 &b AN Dl AT AT 3R I8T & I Bl dTehd <l 319 IRBN T+ -
3T TS} ¥ ST 6 Ui} & §RT el 8 8k WRBR Tl & foly S 379HT
D ATSY b 8] BT ISl &l AIRY &l Yae DRl 8 3R I b 37U MY Bl
CEGRS 2ilTE??RTﬂTCb—R’EF?Idemocratic empowermentW?ﬁ‘ﬁ%W%l :ﬁ@j-é?fﬁ
<1 aRfRfet €, 591 aRfRufT § I ve aRFRARY &1 Serexor I8 § 6 ue w1
DA &, I 3T Yo d¥ TREC ISl & &Y H 4R VDR 1 FASCS T4 doo
CIRSH SIRATSSIR & A IR (T 81 1379 7ia 3 U9 b1 Geb Ticrife ot 721
qgl, IRBR & HHAR] Tl Ugd, 9 9 H BAR AN Ugd I8 ©, s IRbR Ugd
Bl &, 31TST 98 Tid §H G| 9180 B 8T & [ 4l I 7id Bl % < |

SUqHTEIE (31t YaaR Fiferan) : g=gdTS|

it T1pe RivaT : 37T G- &1 Uoh-Ua i [ 81 ¥aT 8, I 81 381 81 H ga
Bl Pl AT8dT § 1o A12-$3¢ 31R 715 facell & 419 &1 g1 bl FHAIE DR BT I1 B
! T HA1 27 AR5 Hiel Sff 5 a1 81 g fofg § S7epT 1f¥sia el g 3R
fquer 31 wedr g fb a8 AR-3% & 4D & 9Mcl § 8 A HH IS T DY,
BEUEIC]

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Mr. Vice-Chairman,
Sir, | am very thankful to you for giving me this opportunity to take part in the
discussion on the working of the Ministry of Development of North Eastern Region
(DoNER). Firstly, | must appreciate and congratulate the hon. Cabinet Minister, Shri
Kishan Reddy, who is also a Telugu man, an youngster and an energetic man. | hope
that under his guidance, the North-Eastern Region will further develop.
...(Interruptions ...

Sir, the North-Eastern Region comprises eight States, namely Arunachal
Pradesh, Assam and so on. The entire region of the North-East was uniquely located
with inadequate means to access the mainland. So, the primary task is to provide
connectivity to the mainland. Unless and otherwise it is not brought in contact with
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the mainstream, problems of insurgency will remain to haunt us. So, the need of the
hour is overall development of that region.

Sir, the Union Government has put in place many schemes for its
development. With regard to the creation of employment, a Report of the
Parliamentary Committee was presented to this House today morning. | had a chance
to go through the Report, that is, 239" Report of the Department-related
Parliamentary Standing Committee on Home Affairs. In the report, it has been stated
that out of five Special Economic Zones, four Special Economic Zones have been
notified. Notification for one Special Economic Zone is yet to be notified though the
approval was granted last year. What is the status of those four Special Economic
Zones? Whether they have been operationalized? | would like to know whether the
local population was given employment in those Special Economic Zones. If
employment is not given to the local people locally, they are bound to migrate to other
places in search of livelihood. This trend will give feeling of discontent among the
locals.

On killing of civilians by security forces, the incident that happened on 5
December, 2021 is still alive in everybody's mind. On that fateful day, the security
forces had killed 13 innocent civilians due to mistaken identity or otherwise. In order to
avoid such inhumane incidents, the development of North Eastern Region has to
happen without any delay.

On the railway network, though the Government is taking various measures for
its development, the main focus is to be given for connectivity. In this regard, a
programme to connect all State Capitals in the North-Eastern Region through the rail
network is underway. | urge the Minister of the development of North Eastern Region
to take steps to coordinate the measures and complete the project at an earliest
instance.

On the sports infrastructure also, there has to be a development. On organic
farming, Sikkim is one of the North Eastern States. It has received the unique
distinction of 100 per cent Organic Farming State. It has become a pride of our
country. This trend has to be promoted in the entire North-Eastern Region.

With regard to Andhra Pradesh, after the bifurcation by virtue of the Andhra
Pradesh Reorganisation Act, this State too has become a backward State in the
country on par with the North-Eastern Region. At the time of bifurcation, the then
hon. Prime Minister promised the Special Category Status on the floor of the House.
In the Andhra Pradesh Reorganisation Act also, when it was drafted at that time, our
hon. senior colleague, Shri Jairam Ramesh, was one among them. In his presence,
the Special Category Status was announced, though it was not mentioned in the
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enactment. The Special Category Status has to be given to the State of Andhra
Pradesh on par with the North-Eastern States. The YSRCP Government came to
power on the ‘“false promise’ that the State would get the Special Category Status by
aligning with the BJP. After assuming the power, they forgot everything. They have
mortgaged the Special Category Status for the reasons best known to them. Since
the ruling Government in the State of Andhra Pradesh has forgotten everything, the
Central Government should implement the promise made by the then Prime Minister,
Dr. Manmohan Singh, and grant the Special Category Status in line with the North-
Eastern States.

| request the Central Government to consider the demand of A.P.'s special
status since A.P. Government is ruining the entire State of A.P. and running the
Government in reverse mode. Thank you, Sir.

SHRI PRAFUL PATEL (Maharashtra): Mr. Vice-Chairman, Sir, we are discussing a
very important part of our country, the North-East, which is very beautiful, very
culturally diverse and a place which is home to so many different tribes, different
languages, different cultures and as Indians we are very proud that North-East is very
much an integral part of our great nation. Having said this, | have been hearing all the
speeches of various Members, and of course, there has been a lot of politics also
involved. But that apart, the real issues which confront the North-East should be
addressed by the Government and | am saying that all Governments in the past,
including the present Government have always had a special emphasis for the North-
East and that is rightly so. Itis also, | would say, from the security point of view a very
sensitive part of our country. 31 :ﬁ%’f-é?%’ PI chicken neck & HTETH @[, ST 22
fpoiex &1 Bl U IRAT 8, STd HIEIH A 8 31U+ <97 & 5+ I Sl Bl dheld
HRAT TSl g1 981 | TN BT 21 §dTs AT 819 & gofg o ol 31 © & 89
AT & HUR H ATSI-Igd AR FATSTT SRS I81 Ugd UT 77 8, ol b ead w4
I A1f-3%C Bl 8¥ INE W, 98 I8 -5 P Sdouic & fory wfey a7 Aief-sw
Aied TN QN I &I GRaTl & foIg Biey - A -$FcdT STavHe H1 84 941 & oy
fFreTer 1 ST}t 81 | HiTad wu 3 I8 g, J9it agd 9 Wied 7 396 IR |
7ep A BT 2 1o 31151 =TS & Sl Hgd ©, 18T 979 TRE A -5 & HUR o
ST §U &, BV Pl 37U T P, fofedel T [T HIFTHR DHeoll B b SHD Sl
YL &, B9 o1 9Gal DI ATBM BRAT 51 H 39 ARl H ABR I ST arsdl § - 37Tl
3ITIT TRBR B, H 3TTD] 415 ST b 1Y ART WY 57 I H &7 < 3 o AR (sl
WHRI 7 9 39 IR H IR 99 &9 &1 81 391 3R & -3¢ #
SPRCFIR Pl Sld a8 I STy BN, a1 g8 fTad wu | SHHT HBIRIST 31 374
aTel Ayt | FHN I DI YREAT $ oI A2 A SN D A1-12 Bl A1-5%¢ BT Al




[ 14 March, 2022 ]

STAYHT BT BT T<eT, AT, FgRT, FrsiiRd, Afo1qR a1fe 3 S AR gael
g, I G 91eX IS Y 21 89 "I S¥C Uiferdl’ & 91d $Rd 8, A § I8 dHe1 argm
e 'Jeb S¥' I 3T &1 ' $' H BN AR & 3Tl § RIHR ST g7
31T RITAR fad dheol H 8, 30! Y 84 31K 31T 3] IRE | 9 &, $feTY &4
T UEel 3R a9 SATET &7 I8 <11 © fob North-East comes as an integral part of
India economically, socially, culturally and in every single way. sﬂﬁ?ﬁ{qgﬁﬂ\fﬁ@%’
& development UX €74 é‘*ﬂ%\rl Infrastructure, Q\I\V'g.\rl, NI, Sqlé 3@ - Y gy Aol
S]] dl & ?:f, KIG m KIS :ﬁ’ﬁ-é?%’ H industrial development UX &H IR
3ITST e ST &1 el fadT 21 9 W S9 heavy industries TIHIT § 8 A1 deb HA1
8T §, 931 |1 AT B Ashoka Paper Mills @1 foil =1 1T @1 - 1 T8 [ofdT, <ifd
Hindustan Paper Corporation Limited 81 AT 81 UR 91! &l ol Y Qﬁ?ﬁ-a@?{ industries
ofl, refineries 1 BISHY, I ART 4R -GN TR 95 Il 15 | SHDBT URUMH IS g7 ©
f North-East industrialisation & ﬁ%?ﬂ T %I SRS RIS :ﬁ?]c-é?%' T ST
Hrs Hl a1 B, Jach B, IHF AW ASHR &) AT 81 981 WK literacy rate ST 8T8
g b English speaking & forg LRSI §' fop ST 3r<eT English speaking gcildl
EHAR X Q2 H 781 &, T A -$¥C STl 51 981 IR Usel W & missionaries Y §Y
ﬁ, a%ﬁ UX convent schools [ ﬁv_q 11U, today North-East is one of the most highly
educated and best English speaking regions of our country. Y8 d dlq f 981 =)
S el 8F DI Iolg W IR g1 ol fob o1l R ord St 7 f57sp fan 8, all
over India hospitality, tourism, travel 3 related I W & %, ésiggﬁl.\rl %\;, 5'1*4 GICE
S P I, AT MR Yafdl 981 | 9gd g THM IR qX S H B B & fofg ST 38
g1 I8 G BT 919 2 {5 I7Th! AT FreldT &, J 3181 &M $3d &1 § F9ean g fh d
X TRE A SAMGR, THIAR 3R HM &3 # I vfhRiie g1 a8 @it ot 91d 7, S
HIehT AT B, d 37T BTH DR & IR § FHSI § b 8% Ov8 9 984 &l gHMaR 3R
TJHIER & 3R B B H they are very efficient. I8 TR forg eft @t 919 2 iR 3=
AP el X2 8, Ig W) o) 91d ', offh S8 ¥ fhaql &I At fenfi? 59 gn
:ﬁ?f-?sﬂ%’ P industrial development CAKISEERG! %\;, al &9 SUTST W TS o9 WX &+
ST AR AT SN TS -TST TSNS &, S &4 Dl A1y, S o a1y fb
Y T BN BRIS, Iid Al BRIS DU Bl sovc] el foodt-fadt =1 ar arai-
ARG} BRIST BUY & I aTell TSEIST TS &l Dls Uh 89K HRIS Bl, gid 4l
PRI TI Bl 8K d81 IR compulsorily TR, TITHE DI JAThR I gHD oY
Redve BT 12U 89 SHIh! | fhdl B BT dY 81 B Tdbd ©, oifh 3dd Ty
I BT HIFRRT B! ATRT

?é\'?T\Pf IIE?CFIUJ[ 91 I8 g fo ggf English-speaking SIS Gﬂé.é)[. E?Rﬁ
TR S H 391 981 A RId g3 &, M7 IS H, qOT H 31X R < & B el
3T Gl H 315.1. §SET Bl W Bl &1 81 What does [T industry need? First, it

needs good English education, then good English-speaking boys and girls. The
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second is internet connectivity. Internet connectivity, now, is not a problem anywhere
in the country, including the North-East. 317X internet connectivity %\’, good English-
speaking dg] U g e 32 € a1 981 IR you should tell Infosys, Wipro and TCS of
our country to go and set up one BPO there, give boys and girls of the North-East a
chance to work. This, | think, will be a true development and integration of the North-
East with the rest of the country. These are the issues which, | think, we should be
really concentrating on. # All India Football Federation T 3Tedel E;"I SN Eﬁ QU H
3R 31T T, men’s T B, women’s SI9 8, young girls @1 team &I, boys &I
team ﬁ, maximum players will come from all States of the North-East India. | would
request the DoNER also. Look at football in a different perspective. India is a cricket-
loving country; no issues about it. But, the North-East, especially, loves football.
Sonowalji is sitting here. Listen to me, Sonowalji. | am talking about football. You
have taken some interest and that is why | am saying. We must have football
academies, grounds, stadia across the North-East. There are only seven required.
One football stadium does not cost more than Rs. 50 crores. Why can't every State
of the North-East has a world-class FIFA-approved football stadium? This will give a
fillip to boys and girls to play football and engage professionally in football. | am telling
them to make career out of football and they will do service to the nation. After all, we
will do better in football. Our country will do better in football and these girls and boys
will get a good opportunity. | am concluding, Sir.

| am only saying that development of the North-East lies not just in mudslinging
from this side to the other. Development of the North-East depends on industrial
development, on overall development, including tourism which hon. Members were
referring to. Today, people are travelling so much within the country, especially after
COVID. The desire to travel within the country has improved. Therefore, we must
take advantage of diversity. Every kind of tourism is possible in the North-East. And,
| would urge the Government of India to take special steps to encourage tourism and
integrate it. | am saying integration, because tourism is a great integrator of the
nation. When more people travel between each other’s region, they will integrate the
nation with the North-East which is a part of our beautiful country. Thank you.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You are contributing well. |
should have given some more time to you. But, due to paucity of time, | am not able
to do so. You have contributed a lot. Now, Shri Sarbananda Sonowal.

U, did IRaE SR SRt #3115 T1 ST w3t (31t waie |@Eare) « A
IUAYTEHET HEISY, TS H {99 wU I 9 9ed & A1 AU q8Ied Bl g=Idlg
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odl é, Fifh \’)*S\I"}I ERESEE| ¥ North-Eastern region & development & Rraifrer &
TGl DR b (oI g3l T AT 81 37T §9 discussion H g AMIY W&l 1 A
ferarm SR I AT =1 Uil &1et Xdl| A1i-5€ b R H I A1+ (91 =il &<h Bl
§ AqP! gydTe <l g1 31T AIdh! AT © [ H PIs exaggeration BT & foq &
33T g, dfcth SIl §dhIdhd &, H 98 qaT ST 8T ¢ 3177 [dd] AT 8 &b 27 BT Sia
& arTefiale W; BHRN URH ATGRUNY HeTT H3ll, A5 Aial Sif & simefiaie 3, FednT 4;
arel & WA W; AFH DI ST b TSN 3 3R AT FID! YHHTHTRA I Gl 5
HTeT 3TH o A1 MFREY & Ug W B B b1 HidT [HaTl 39 &A1 § §9 34,
..(FAY).... Y, TS|

(SuquTafa HEIed IorH17 §0)

S Ul 2014 H AT 9T A3 ST 7T 31 U ha1 HAl b w9 7 S1RIa
ﬁﬂﬁ%ﬁ(’%ﬁ'ﬂﬂ GTI'C[?'ﬁ"ﬁEI"ﬁHICj\H %\'% 394 W@Skill Development IR
Sports and Youth Affairs fa9TT &1 1R iaT 731 oM S 9HY | A9 o 6
A T 931 St = A1f-$%¢ &l 9¢1d1 o1 &b forv Ryth 7<) K1 81 2<h &1, T4
T2l 2, dfcw 39F foly B AT HeH IBIY SN, $HG IR H S8 AT &l 3iR
1ol forgl 31y Saep! AT © o6 AR U 3fexviig gem w31, e Alal Sl 9° &
gl T "3l B, Niei A1 -s3e & Riafiel § 399 oy #isd & 8% 53] 3l
A1f-3%¢ BT GRT B3 & forv e IR fwan R gR1 o= & forw & =81
AT UL 931 ST Uh S review o I8 o, 9 FHI S81 I8 ST Bl HIFTIT HI
b g AT ARf-s%e U, 1 MU FIT-RAT fhAT? 9 AIE T HAT S Bl T
TofT fb 89 eI H370T 981 TV 3R I Bxb a9 37U, oI S|4 Hal fb 3
T B BRAT IR 1T fIHRT & STelT-3TeT HIRIHH HH T g &, fha drishl
DI AN B & 1Y fbar=T1 BT qra! 2, 9 fAWAl UR 3 AN Bl HOIGd HGH SOT]
BT 3T &Il B fob 7819 Sa11 devoted 3R dedicated T @1 iR initiative foramI
ST9 U ARG & g&d H 9h a1 Bl 8, U FHIST & oIy SAdh g&d § a1 Bl
g, d9 SR I8 U ol of IobelT 81 S9P H1U-91Y $g IRBR & 8% [AURT &
faeT @t 1T Sgsyl gufoy ArRl-sve 7 fUse 7 A1 & Iex URddT &1 a8l
<1, 9 URAIT BT ATEIA <@ 8% U< Bl 39 UREc &I gofg | Sl 9 ST
s <1, I9Y AN & 99 9 7Ig SHY YT g s &1 § I Bi 98l R gail, a8
ST a1 qifeh AT il [y ®U | I8 A & & transformation is possible
through transportation. fae™T & folg ugell condition g connectivity and
communication. s?ﬂﬁﬂ’ Hﬁﬁ NIk N m ) connectivity IR communication EIE"Iﬁ
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o1 HM o 7, et aorg & oy Ared-g%e 2, fosft o uid # R | o1
qHd Bl

Upedd Ucol Sit = 34T tourism sector, football SeTE T fSTsh Tl H AT g
{3 SATST tourism sector STERGT TIT | 31T 9¢ BT 7, 31T [l | 4 I8 U <ifoy|
vl # SR 8 B AMAT AT, that hill State is beautifully developed. ST
connectivity & IR | Bl 7 Sa= § I |rar At 781 21 T one of the tallest capitals
in the country, that is, Aizawl, 981 b railway line P! FIRAT Bl Fhdl &1 I AT off
= 9 R ozt fear 81 H g W) 984 137 & 918 g8 TR1 A1 3R AlE R8T AT, my
God! S high altitude ¥ XeTd oIS &1 Y81 & ! F8T tunnel &1 YaTs &I X812 | I8 Bl
%\' commitment, éQT & ﬁ;l‘;’ commitment, STl & %I'Q commitment IR ey RS Ra |
gs Hh WG &7 STod|

¥ 31151 3T [ AN bl Ueh 3R Il gaAT1 T8 §, industrial sector & dR
319 AT < 1Tl <19 2018 § H v fAfeRex o1, a9 39 |1 fh 89R <97 &1 3reT-
ISR ?%E?? ¥ Investment Summit S\I\'I %\;, offhT North-East & Investment Summit
ST TE1 G3ATI BH AN BT I8 1 A1 27 foh 37elvT-31eT7 Hidi | AN ol Sl A 2, I8t
& N H S perception &, difd T8I LM FA-TWRET Il 8, kidnapping &Il 8,
bomb blast BT &, 91T &7 investment & oy ®Ig W IR T2l BINTI A1 H A8
g1 T8l o1, oife U &7 § ugt oma iR #9 A1 9ar= #301 Sit 9 $g1 & 8
ORI H, JUT H, AR H, HEJ U2 ST 3 -3 FHY H Investor Summit
B2 &, 89 ) 31U= T Investor Summit BT T8 &1 Al ST H BT, I g1l I
WWW‘#W@,ﬁ@ﬂﬁwﬁ?ﬁﬂﬂ@@?mmﬂﬂbusin%sman
e 1Y I T B2 S THY AT ST 7 BT, 81 VAT 81 81T, you go for that, we
are with you. B A 9 3™ and 4" February, 2018 § &I fa &7 ‘Advantage Assam’
Global Investors’s Summit 3TN fhar, RTaH T & e ST &) dol-gs!
ERRTAT TS| SHP AT-AT 3TTT-3TeTT 22 <21 & Ufafferay 1 ff S9H 9 foram
I AT Sft ff T8f 31T 3R F 17 JFsd & IR ANl &l S=iH 39T SRy
U o ! g8l T8T A1MBY 9 BT § ol FIATdR private and public players &
XTI 269 MoUs ¥1g gU, RSTI®HT value ot - Rs.79,000 crores investment <l promise.
TR BT H & Rs.60,000 crores have been landed on the ground.

X, Qﬁ Numaligarh refinery Pl ST IRP &t - three million tonnes per
annum 3R A&T S 9 by investing more than Rs.29,000 crores, SHD! from three
million to nine million tonnes d& del fem| @ Bl Bongaigaon refinery CARSSIES]
9Tkh U8 2.5 million tonnes Qﬂ, SESE] Rs.10,000 crores invest HXPH 2.5 million
tonnes ¥ 5.00 million tonnes @& enhance H T BTH Iai (HAT| s?ﬂ aRE 9 MY
SIS H SRIY| U8l Ueh-Ueh Yol §11 & RIeTRIel | 16-16 AT, 20-20 AT T ST
| AHIR It JUIT BT TIHE o I Y6 (6T 2, ST d gire™ 99 & 8 Y,
SANT 9l Y fob $71 Gl R 1 &H Al A1 -SI T HiehT [l Al S F &% 4w 1
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R TR MR ®Y T 3R AU A9 & 3TelT-3elT JARBIRGT DI, P
Hi3riec & gAR A9 & HE™T Bl Si4 e SR fdhan a1l St &1 Ag-d @I
T8 ¥, ST YN 3MR 3Meiaie &l aoT8 A AR <2 BT a9 o rail-cum-road
Bogibee! bridge BHIX BRIBTA H & complete BTl $HP AU & Slell AiaAT Yd,
RTHDT HAfdac! BT acie A VUM ST, JFH, NS 39 FHT U2l HI 98d
T4 BT 8, S 9.15 ThaIeR o gl & (FHTor 1 /1 Sif &1 He=Id &1 goie d IR
T3 IHP 1Y & F&IH P HUR Yid T Il §91 BT BT Y g1 &1 S AeAral
‘T SiSTT SReeye o UlldoeaRe REd, eMd SRece 3t fSuire,
Ahles TIRUIC 3 ABUMTES TG DY [T & A1 AT g7 AR Jcel § SR
o Ffdefact iR HRIFHIE & RiciRiel # fUeel |1d Arai § 91 aRad= 1 gl
¥ 59 4w R i 3ueh! faRor 9 S a1 g1 9 -aR o |

HEIed, § Y AT BT 3TGHd IT 8T gl JaT8le! 4 b |4l gs o, § 7 W
URH IMERUT T #Al S & ST dRw 93T g3l 7| BHR U ool |9l § I8
I8 ¥ PO QU W UM F3! Sl 7 U US <&@T, I8 US Poll F 9T g3 AT Al Sff 7
Tl [T [ 59 Us 1 19 &1 82 {1 a1 fob I8 $w1 IR Us &1 S5/ gol o
1 39 R U4 &1 ol o & 2 H I & 81, 99 IR U 81 el o' d &1 78I Bl
{3 3N U BTH BRI, TR 39 H UH TS I D1 B BRI, PR &l He - Wl Hef UaT
BId 8, A gRSH Bl JICRRITET il 3fik <91 3R 3T & TREH 39 9N &l
<@ & oY QAT HiET Sft &1 &1 gg 2Ifch 3R I 3gHd & gRT 3y T faar 4
EH 3R DI ST 3R S DI ST b TSN Dl aof8 A el [HeAThR Bel, Pel 3R
3N IR U AT bivsd [T Fifh AET S FHT B8l BRI &, UTAHe J
IBI 37U HIYUT H W) I IIer o fb A1d-3%€ &I Upiad H Sil Sifdes 21feh 3iR F9aT
T S ©, D] GRIATT BHIAT BT 31X 37T I DI b Sifddh s (95 & 479 A
TITSST HRAT BIY, T ST A1 IR TR Blehx &4 AN 1 T T fob e, et 3R
3N, AT Bl Sl ST s Bl &, Bl AR MUY Bl APbR FH b 1&g I
T, SS9 Tos UHARIRE S UR 89 ol = URT=T off 3R 3199 &1 Si=dl &
TN ¥ 89 Uh-Gl oG 81, dfcth F BRIs Us o+ & ol foram 8ik 89
HRIX BT T AT 9 BRIS, 50 <RI Us IV &1 89N foIv I8 HIg] St bl UROTT 2,
ST §RT 41 g8 Ih 21 J&T 8 TAN U 91, #ff N5 AIG] Sil, IAD! 3:7ell ggar
I8 8, S UPid A IS U &, Sl WA & ARNalE BT el & 3R TART STdT B
U BT el ol AlRA-3%C DI I ISl AT ATl H 9ga F8dNT [6aT 5, SHD!
JoTg W AT A1 -S¥€ ST IS8T & 3R AR I Bl ST A1d-$5%€ BT @+ o il Bl
T1f-3%¢ & IR H AIET St 7 397 3R f4awr 3 =<l iR S qorTH {5 7, S e
yHIe {6 2, S¥@! goTg ¥ Aid-3%¢ & IR | g1 &1 919 &R IRAwH J8dl g,
IHF YT AT Sff 1 3Afery -3¢ & STaHe & RAaRyel # st ot o1y srgAe
TET S Fhd | H 2014 W TEHYR BIRSSUH! ¥ FiFe o1, I DI H Jallg b
JRATETE & URT | Nofd &1 ST RIS 294 8, 987 U Y 24 =181 Toral oYl 5ig d9
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) ST &6 I 39 919 BT Sooiwd [hAT fh DT aote T AN BT BIh] foapd sl
2, JfYHAR JBUTTA TSI AR ITH P AT 9 8 D ST BY Thd &, e
I RTUR B, A&l 81, WP 8l, TRSH 81 AT &I &b BI /St 81, $AI e oIS A
3R ¢4 Fel A1 I oY agd <! faar 81 Srgl| Jial Sif « Yb-al 61, dieh o
o AT BT B [T AR-5%€ A Ugel R ¢ g HRal AT, TSH o 3R
TR 2 9 9 fhdl U 27 Bl W TR SA9IR BT IsdT AT fb Bl ¢ ST vET 8,
AP T S8 WTeft BRI S BTeTd &I 98 BR doubling of railway track B BT
HTH qial Sif = NS foraT @R a7 STfIhax SHTEl W complete 31Tl Electrification Cil
91 B, 1 BIR A1f-3%¢ & A 7 B ff Electric train &1 €T 981 <1 A7 <19 d
T & olT 18R 37Td 2, 9 59 od o, ST fob JIaRTg 9 g il ol I 41
T 39 O H SHE ol MUBI WRBR & HRIBIA H dlefd-aleld b |
.(FFH)... T Ief, H PIg AT B b {17 WeT T2l gl g1 39 qHI 99
eI -dIeld 20 | 319 T et ? AR-5%€ & IR H 39 AT 59 H dleld @, a1 J31
ST © T 81, 31 8, 911 a1y, I8 Addh] JATBR 7, i Sl gdhidhd 8, TP
A} 39 AT WHR BTl AT STt T Electrification @1 31X railway track T BT WY
almost complete P fear %\'I EQT%FQ ST T 3T b 3T -3l T MY H electric trains
Tl o &1 AT ATe FqRT 81 A1 FISIIRA 81, 3eT-37elT YTl H 31TS] Neld heg a=Ie]
514 fera & a1l g% 81 V81 © - O, IRl ¥ RIeTaR 81 [AI8Ie! 3R I &
3TETT-3TeHT destinations & oY 37 Yefd &7 STHI-SIHT Y% &1 AT &, D! golg o
FHRI economic activities, %TIﬁ tourists @I ﬂﬁﬁ%@?ﬁ, %TIﬁ foenferat @t Wf?rfaféﬁ,
AR fHami & IWNS, Fad! 9ot frelT 21 3@ JIal St & Agcd # A1f-3%¢ §w T2l
SN, AT <@ IfeYI A& Sff 7 a1 SR feam €, 98 3yl Jied &) North-
Easterners @1 91l & fh NE &7 Hcield RT% North-East 81 €, 'New Engine for India's
growth' 8l T2 I IMAFHR I o RyctiRet H 1f-53¢ BI ST AT 7T 8T,
New Engine Gl ?I&I_cb—[ﬁﬂ'l_*ﬁ M E?T%I'Q North- Easterner g9 foyg & f%fli’ A %\'
TR B, R IR AT St ST B, SHHER, Fsara iR BHe a1 STy
1 el SITY, O SRER) B4 4T T8 qwil| g i &1 98 g §l,
g fHifoad g1 ...(caasm). .

it SUFUTIR : WIS, AT AN 0T H 91 9 B ...(FALIH)... HIIT AT GG
B e 31 ...(TILH). .

3l waiHe [HETd : A SUGHIIT HB IS, ..(QEHM)... 31 Al die aIforgl H
319 S AR BT JOTH HRA §Y YT WY S IET | ..(FAH)... WX et | VAT iy
HSHIG T2 Bl S hIdhd &, SAD! T AY| I T WHR B ...(FGTH)...
The fact of what is happening must be explained. That is the spirit of democracy.
That is sportsmanship. ...(ae)... 3T dI RIS BT IGTAT 7 BT BIH B ol
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I8 sportsman's spirit 3T |l a1 IRIY, fS@rsyl #9 9ga w9y of o aar?
...(TALI)...

U A1 9 : 1) 999 81 319 SIfeT0| ....(Faem ). ..
s ST : ST, @ISt ....(Saae ). .

it satHe W : ety Sywyuf #eley, gAR <N faenedf €, 9 ug Afsawd
SEICA & RiaRyet § w1l fafwrd w8d 91§ e 31 &l 919 a1dt 81 g1 Zdiy
b THI ¥ I & xR (e, arerd], e, qRuer 3R dogR d &
NfSheT Biotolst AT Al 7 FTol & 3N HIST ST 7 North-Easterners Eﬁ, RINGICE
S DI 59 [T W facilitate BT P 7Y, BAR ICSCH Bl Alth o1 & fo7 8 T
HfSHd Bioiol AT A § TSI fHATI Eight only in Assam and AlIMS in
Guwahati. 3R &I TIfRU? BAR TTT-37T U H 1,000 Health and Wellness
Centres, Ayurvedic Colleges, 50-bedded, 30-bedded and 10-bedded hospitals,
Herbal Gardens &I 31151 $9 W& Bl I SR G 8111 fob S ATl | 319 Sl
TE B U, AR Welhid e MY Wid 8] Ui, offh Jidl St 7 STl 91
e Uiotde & RIaRiel § S SRGR & A1 AHsiidr f&dil ..(aagm)... Let
me complete, please. ...(Interruptions)... I8 IARY WRAR b a1
FHiar faa

TR IH TSRO GRS Maret Sft, St 3 onft gt o= =1€i €, 37 weai 4,
SIS ORBR & TSI A, AEHIT G A1 ST b faoi IR T8 9 g9 i A
el 5 BRa) DI e | ulg d 2,350 fhaRIIey, 180 metric tonne &1 foodgrains,
cargo vessel # WGl 3R -2l dIevd-1, I, -2l dievd-2, F&YH, through
Bangladesh BIR 6 ARG Pl AIETCT Ugd TIT 3R $h A & Ugell IR 2,000
metric tonne &T TeT ¥Idl Haldia Port ¥ ST 9T BIhR arere! ugal HEIEREIN
9T 2,000 metric tonne BRI M T ®F fHIT AT 21 39 TSR A Ugoll IR
SToTaT AT &1 SR fowTs foar 81 9o diexd-1, |1 7, 999 aiexd-2, foar
SRS T T YR A FEIRT 1R HINT G, AN 31 dTet faA1 H SHARY srfegawe
HSIgd 8111, I8 [Miead 21 g8 dlal Sl & BRI §9d g1 81 S a1 d within the
nation |F TN AE 3R YeAd e &1 AT U, 37U TS Bl I8l A I8 TIUIC B
%%I’Q,WWWexcise%Wﬁa?ﬂﬁﬁﬁ,éﬁﬁmmland
Waterways STAY AR operational 8 % BRI FAR IR H\T@fé?%’ 3R q@ﬁ?ﬁ 90
RIMR, Y, TUTe, ST 5 AN SATh] H YR AR SHH FHI AN bl
3D BIIST BT 3R (A=Y w0 A AN (BT BT AAIGA T, T3 DI ISR
forerm| So, this is the unique achievement on the part of the hon. Prime Minister,
Narendra Modiji's Government. There is no doubt about it. i ERil fowg dl, g9 faymT
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&1 H31 g, % galoIy 81 didt Xal §, dfeth Sl dbidd ©, 98 did I8l g1 99 fad
B 19 U1 9 I8 Y (a1, A1 [IeR WaR, TR & 31 <) 9w fifed, a1
HIgd B 73, fIER AREBR & Bfde #3i ik g9R sexviia q1-< fumaaor
3R TSl Bl R, 9 T Bt SUlRART # &9 o 71 39 fepanf=ra fopa o &9 <19
arere! § g9 R fHar, A1 I9 A9 AN 31949 Uael & i MfRer oo fowg
M1, AR Y AT IR IR IMARIRAT B SURRAT & 897 SHBT W fhar| amg
AN T ATH © b A1ed-3%e 3 el & S 3 Ao aell 3iR Yold gl e
ofT 3R hael ST &1 mode of transport 31 BRI AT| JATST URH SRV Tl A1
STt & eMTeiiaie 3R WEarT ¥ 99 St sfaer & fhv & Ridie foam s a8t sa=n
ST UREc 31T 21 MY SSE1 b &3 H SRIY, (4] TAYHTHS HaeR 3R FCTeared i
TR Y24 59 JHR 31 3 T 31R S TS & HAIH W I8 1+ 37U 37t -
3T ITfad Sl AHRRI €, SHd! value added HR &b <31 3R fager # #rde g9 #
AHeAdl U ®f g1 -3¢ 3d Uie a1 ¥l A1ef-3%¢ gafery e T8 381 Hifd
AT Sl <7 39 UR 98 SATST & (1, IHPT 3MaR 6T, ¥ 61, 39 v (6|
H Uep 914 3R el Aredl g b Al Sff 7 agf & fARre eafth 1 g 31ars ady ar
Aref-s%e ® Bife-BIfc TomH fhaT 81 SBI9 89R I & g+ 3R <3 &I AT
sl ha . bEN gSITR®T I Bl posthumously I BT highest civilian award "HIRd
T T 81 Y ATl -$%e Bl 3 SooTd o+ dTel R <3 & T Hall SR TR~
Al Sl 8, § I9h qR | fha=11 a1 | Gc-God 31T @ & b1 9 &5 81 SIga ! 3y
SANT GRS IRGQ| Frer=1 WY I, AT A1 B G b fofQ 319 AET20<h qgf |
A& forg AT STl AT & 997 FE=Teiis 81 dgdll 8 a9-89 iR T Bl
NISNES RIS ErE SR

21 STAUTIRT : AIST, ATTF H G7  BR| WIS, DearelS |

2t i AT : 3T IR A1I-33%¢ & 3iex sl 1 ATt § Sl iy a1 31s
g, 99 2RI B go78 | 81 YA G9d gs &1 39 il AT BI HIIH B &b oIy
AT e HA1 A5 Al Sff 3R 8HR <20 & 8 H31, AT 218 Sff 7 9gd Aot
PH IOTY 3R AT -S5%¢ & Al &1 a1 foran, fawar # foran, Raat aorg 3 e
R F1f-S3¢ # i ST 71 I8 R BIg GA-WRET T8 2| §9 BRI H 3 g
BT ATE ST &1 7 8 31 7ief- 33 # gve o’ & foly ST A1 91 1 wrifer
GILAT, AT 3R [IH - 9 A1 DI ST BT HH YA MGV YL H3T I A
T 31 59 T H 59 W& A AF1Y YT H31 ST DI DITC-DIFE JUIR B g M-
f&e @Y TERE A IR h HIAT A1 &l S FDIDhd 7, H I8! 901 /1§, Bls
exaggeration &l X IBT gl...(AHM)... "qIH] A1, AT [JHbTd, FaaT fIeard,
gqdT WY A BT BN ST U&Tl Bl AT el BR Hg=1d B! 81| 3T "I
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YR Bl AT & d8d MY I I 8T SV H 521 W] & A1, fhy I Iuayrafer
ABIGY B g=IaTG << §Y, 31T WY I faRTH Sl g

1 ITFHTART : ST, i A S, 3MIDT UTST BT AHY WA 81 TIT 8, <l A9 A1 -
IR e qier A1ed o, SN HUAT 37T Jlell...(REEM)... ST, Fiad 9 Sfl, had
MU I & RPIS W 1 & 8, HUAT MY Flcll...(GLM)... AR SR,
FHUIT T W 98 FR 7 9, MBI 91 RPpls W T2 o B Bl...(qagm™)... .
i A Sf, Badl Taa! a1 8 RPIS U 1 I8 2, fhdl 3R @t a1 Rapls W T2
ST 38! ©, 349fely $HUAT MY el ...(@ae™)... . ga49, $ua1 93 o= feuoft 9
BN|...(TAYT)...

DR. SANTANU SEN (West Bengal): Respected Deputy Chairman, Sir, good evening
one and all. | think the House must be appreciating the farsightedness of our learned
Prime Minister who has wisely picked up the right drum beater, and that is why, he
has taken away the Chief Ministership and brought our respected previous speaker
here to beat the drum properly. Thank you. Now, | might be held responsible
because as my previous speaker was talking about facts and figures, in the coming
few minutes, by giving some facts and figures, | might bring our learned previous
speaker from a manic phase to a depressive phase. | am very sorry for that. It is not
me; it is the NITI Aayog's Sustainable Development Goals (SDG) and just see what
they state. | am going to prove how the people of the North-East are living, perhaps,
the worst possible unhealthy life in the North-East India. The NITI Aayog Sustainable
Development Goals state that vector-borne diseases, tobacco-related diseases,
cancers and HIV are the major concerns of the North-East Indians. They even had to
face racial discrimination during this Covid pandemic. ...(Interruptions)...

1l STAUTIRT : A1 SRV, YT S DR ATTH 4 G717 By |

DR. SANTANU SEN: The entire population is only 4.5 crore, but, unfortunately,
despite beating his drum so loudly, they could not give proper health to these people.
Then, it is not me; it is the WHO which has stated that Meghalaya, Nagaland and
Mizoram collectively rank first, so far as cancer cases are concerned, not only in India
but in the world. ...(Interruptions)... The ICMR and the National Centre for Disease
Informatics and Research, that is, NCDIR (Bengaluru) state that new cases of cancer
in the North-East Indians are going to be 57,131 by 2025, which were 50,317 in 2020.
Highest incident rate in male cancer patients is 269 per lakh of population in Aizaw! of
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Mizoram, and in female, it is 220 per lakh of population in Papumpare in Arunachal
Pradesh.

6.00 P.M.

As far as tobacco related cancer is concerned, the percentage in male
population is 49.3 per cent while in females, it is 22.8 per cent; half-way, and, in
between, manic & depressive phases.

MR. DEPUTY CHAIRMAN: Hon. Santanu ji, just one minute. EIGRIE AR, B¢
91 b & AR ST b AT DA -1 9l Ha1 AT, [- R A1 9eRii & 99
My, dfcs @l uifcal &1 99T T8l o1, S9dh I A (MY, A7 Add!
accommodate Th3T, a1 3ffdd FIlT, SHY B IX Tdb JODHY §9 [$aC Bl YRT
|

DR. SANTANU SEN: So far as tobacco usage is concerned, in India, the percentage
of tobacco usage is less than 20 per cent but in North-East India, it is more than 55
per cent. Global Adult Tobacco Survey says that it is very alarming in North East
India, especially, in Tripura, where tobacco usage is more than 65 per cent.

Non-communicable diseases like diabetes and hypertension, all over India, the
percentage is only 11.63 while in North East India, it is more that 26.5 per cent. So far
as HIV is concerned, worst-affected State by HIV is Nagaland, which is in North
East India.

Now, you are talking about development. Let me give you the figures
regarding patients seeking treatment outside. In the case of Sikkim, it is 95.3 per
cent. Sir, 95.3 per cent patients of Sikkim seek treatment outside Sikkim while in
Nagaland, this is 58.1 per cent. Sir, | am glad to let you know that West Bengal is
standing by the side of these affected States of North East India. Under the
leadership of hon. Mamata Banerjee, we have a free scheme 'Health for All' for all the
people coming from all the States of North-East India. Sir, my five humble
suggestions are, namely, (1) More funds should be allocated; (2) More infrastructure
needs to be built; (3) More human resource needs to be provided, (4) More number
of AIIMS need to be established, and, lastly, keeping the ego aside, (5) try to adopt
the West Bengal's unique health model, 'Free Health for All' for the North East States.
Thank you very much, Sir.
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DR. AMAR PATNAIK (Odisha): Thank you, Mr. Deputy Chairman, Sir, for giving me
the opportunity to participate in this discussion. Sir, as | look at the discussion
today, | would say that probably | am the only Member of Parliament here who does
not belong to that area but has spent six years in North East; four years in Meghalaya,
Arunachal and Mizoram and two years in Sikkim, and, | have known the culture,
tradition and, of course, the developmental imperatives of this region very well.

| am happy about the fact that the Budget allocation this year has gone up by
5.34 per cent and the trajectory has been maintained. There is no gainsaying and
nobody would deny that North East part of India needs to be mainstreamed and it has
to be done in every possible manner through connectivity, through development,
through human resource and through infrastructure building. My question is whether
this allocation is adequate. Let us see what is happening in the North East. Let me
refer to the National Multi-dimensional Poverty Index which has been issued by NITI
Aayog recently. The National Multi-dimensional Poverty Index covers almost all
aspects for an inclusive development, and, across dimensions of health and hygiene,
it includes indicators on child and adolescent mortality, maternal health, schooling,
school attendance and almost all aspects. If you look at all these aspects, at least
four North-Eastern States including Assam figure amongst the top-ten poor States of
India. Sir, four North-Eastern States including Assam figure amongst the top-ten
poor States of India as per this Multidimensional Poverty Index. Assam and
Meghalaya are ranked 5™ in the country in terms of poverty. So, there is a lot which
requires to be done and the amount of allocation that is being made currently needs
to be increased even further.

st S wiw, MU H gd A BV . (FAYH)... ©iol, 3MdrST T 6|
..(FIUT)...

DR. AMAR PATNAIK: Now, Sir, let me talk about education. Here, | would like to
make some suggestions because of the energy in terms of governance, because of
the energy in terms of financial resources and the commitment that is being given to
the North-Eastern States by everyone present here. So, my suggestion is, our
approach should be like the Aspirational Districts model which was followed in case of
areas which were covered by Left Wing extremism, and we have seen that when
development has taken place, the Left Wing extremism has actually declined in those
areas. So, if internal security and security of the country is associated with this region,
such focussed approach in converging various kinds of schemes needs to be
adopted in the North-Eastern Region.
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Secondly, when | was in Sikkim, | have seen that by natural agriculture practices, it is
organic. They don’t use chemical fertilizers. They were the first State in the country
which had banned plastic from their entire State. In the craze for taking development
at a very fast pace, let us remember that basic contribution of the North-East to the
society is its diversity -- biological diversity, cultural diversity. All this should not be
lost sight of. Therefore, this development has to be a green development. The entire
approach towards development in North-East has to be green development and
green infrastructure building, roadways, highways, by using green technology.

The next point is relating to the corridors. Unfortunately, despite its positional
advantage, we have not been able to take advantage of its positional advantage as far
as the far East is concerned, in terms of connectivity, whether it is through roadways
or through people, in order to establish people-to-people contact. People-to-people
contact is very important even in diplomacy. | think that is one particular area which
requires more concentration. Sir, we have...

it SYUTIf : {9 IR AT 9wl 9 Redve B 8 including you all fb A
G Dl T ...(FFLH).... @IS, AT SR, 3T 9 [SEhe Bl G|

DR. AMAR PATNAIK: Sir, | will now talk about the health sector. Hon. Member,
Santanu Sen, talked about it in terms of greater detail. But let me talk about access
to health. Again, this is the latest report. It says that the North-Eastern Region faces
the undeniable burden of infectious diseases, 29 per 1000, followed by non-
communicable diseases. One-fourth of its population is not seeking any medical
treatment thinking that it is not serious enough. So, the North-East actually faces a
different kind of a problem. It actually requires awareness on health front and then
access to quality health care. So, just providing infrastructure will probably not solve
the problem for many of the areas, for the people of North-East.

My friend, Rakesh ji, was talking about his interaction there. | can tell you, Sir,
| have travelled to Arunachal in 1990s and | have travelled there in 2010 to see that
development has indeed taken place. People are getting benefits. But the
integration of the people of North-East with the mainland population of India is yet to
take place to the fullest extent. Don’t we hear of students who come to Delhi being
called names in Delhi itself? So, it requires a change in the mindset of people.
Therefore, culturally, we have to do much more to integrate the North-East into the
national mainstream.
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Lastly, | would like to say that the North-East Council in its latest report has
indicated certain critical areas, and they are road connectivity, rail connectivity, air
connectivity, cyber and telecom connectivity, inland waterways and power. But
today, when | looked at the Department-related Standing Committee on Home
Affairs' Report on the DoNER Ministry, | was a little surprised that there has been a
reduction of 40 per cent in 2022-23 Budget allocations for North-Eastern road
projects. | will repeat this. There is a 40 per cent decline in 2022-23 Budget
Estimates, that is, the current Budget Estimates compared to the last year. When we
are recognizing the fact that infrastructure is important, road infrastructure is
important, why is this decline? Isn't it creating a situation where we are probably
paying lip service to the North-East? That is the last thing they want. | would also like
to say about the North Eastern Handicrafts and Handlooms Development Corporation
Limited. Handlooms and handicrafts are one of the mainstays of their rural economy.
But what we find here is that in 2022-23 Budget Estimates, which is the current year's
Budget Estimates, the allocation is only Rs.9.67 crore compared to Rs.15.33 crore of
the last year. Our action should actually follow our words. We should not just live by
words. We have to live by our actions. And if we want the Micro, Medium and Small
Sectors to grow in the North-East, which would be a source of employment for those
people, | would request the Government to consider increasing allocations under the
North Eastern Handicrafts and Handlooms Development Corporation from the current
level of Rs.9.67 crore to at least a reasonable level where this entire thing can actually
develop in clusters in different areas of the North-Eastern Region.

The last point, Sir, is the Fifteenth Finance Commission Report. The Fifteenth
Finance Commission Report indicated that ten hill States, including the major areas of
the North-Eastern Region, are in seismic zone and are landslide-prone areas. That
comes in the category of very high risk for landslides and seismic activity. We all know
that the lower reaches of the Himalayas are prone to seismic activity. Therefore, they
had recommended National Disaster Management Fund for seismic and landslide risk
reduction programme in 2020-21 with an allocation of Rs.50 crore for all the North-
Eastern States. The Bureau of Indian Standards has developed a seismic map for
India and that includes the North-Eastern States. | think we have to think about
disaster and disaster of huge proportions and therefore take disaster mitigation
measures in all our infrastructure activities that are taking place.

| have seen innumerable times while travelling from Gangtok to Siliguri at NH-5,
where a major hydroelectric project is coming up, that when the road caves in, the
Border Roads Organisation would come, clear the road and make a temporary road.
Now this kind of situation is there because this falls under seismic zone. This is a
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highly fragile region environmentally. Our development should be responsible. Our
development should be green. And we should ensure that in this disaster situation
the infrastructure is disaster resilient. Otherwise, the community itself will suffer. The
same people for whom you are making it will suffer. Thank you, Sir.

SHRI NABAM REBIA (Arunachal Pradesh): Sir, | thank you for having given me this
opportunity to participate in this important discussion initiated by my good friend, Shri
Ripun Bora. | wish he were in the House because he made certain misleading
information. Anyhow in his speech, the hon. Minister, Shri Sarbananda Sonowal, has
set things right. | am not in a position to repeat those points which many Members
have made on the floor of the House. In fact, one thing which | would like to say here
is that the very isolation syndrome among the youths of the North-Eastern Region has
gone with the coming of this NDA Government. Earlier we, especially our youths,
used to think that we don't belong to the mainstream. We belonged to unknown
parts of India. Yt g9 QfIET national mainstream & <X R ERil IR H Ira-faar
P &1 That has gone now because of the constant care taken by the present
Government and the personal initiative of our Prime Minister, Shri Narendra Modi.
Why | was saying that Mr. Ripun Bora should have been here in the House is because
he said that Hollongi airport was sanctioned by the Congress Government. Of
course, | was also in that party. But Hollongi green airport was sanctioned and is
going to be commissioned on 15™ of August this year. | was the Cabinet Minister of
Land Management. | know how we had to undergo so many difficulties. This
Government was very prompt in getting this airport sanctioned. So, Itanagar, the
State Capital of Arunachal Pradesh, is to get air connectivity by 15" of August this
year, which will be inaugurated by our hon. Prime Minister. ...(Interruptions)... 98

sanction T8l AT Had R 8 | . (TIYT)...

MR. DEPUTY CHAIRMAN: Please address the Chair.

it 1 I3 ;. Faet Rrem=rd w1 | 7 8

it SUFUTfY : Wi, MY TIR B TS B

SHRI NABAM REBIA: Yes, Sir, | am addressing the Chair only. ...(/nterrupt/ons)...
Many allegations were made that so many schemes were sanctioned. Without proper

funding from NEC, so many schemes were sanctioned. That is why, many schemes
were there. For that, the present Government cannot be blamed. 314 3@ e b |§IQI
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§ MUl g @l g % Faa R & T8 811 81 S9dT proper
implementation WTH@_‘T[, execution ﬂ-ﬁwu@_ﬂ'ﬂl . (IIYT)...

oY SUAUTIT : AST, Y AR M9 H &7 7 DT

87t T IS : RYF =7 S FHal gl 1!
MR. DEPUTY CHAIRMAN: Please address the Chair.

it T A3 - ITFAART 7RIS, § 3MMUD] &1 U B I8T &l As rightly said, the
Ministry of DONER was created by this NDA Government under Shri Vajpayee. My
suggestion for NEC, the regional planning body, is that either you make it a very
strong and effective regional planning body or else get rid of it. D! GH PR éﬁﬁl’i’l
IHBT proper effective body d1gU, proper structure d1IsV, proper accountability fix
Elﬁﬁrl(’ IR He Bl population basis YX distribute a%‘r%ml gﬁ infrastructure
development & %IK’ need-based YxX AT %\’I Fither NEC &7 31T dissolve W, --
directly, DONER should look after and take over the functioning of NEC -- or make it a
very, very autonomous and effective regional planning body. There is a need for
comprehensive infrastructure development in border areas, especially Arunachal
Pradesh. 9§ @Il -1 TBUITEA U2l b d) H H+2 [dHATI Arunachal Pradesh is north
east of North East. dz dlg ?ﬁﬁml Some people probably do not know much about
the North East. There are a lot of diversities. Their problems are different. Arunachal
Pradesh is largest among all the States of North East. Geographically, THIXT uRar
B U3 G FS1 81 We have several difficult problems. Under the PMGSY
Scheme, which was the brainchild of Vajpayeeji, most of the interior bridges are being

connected. They are approachable now. We give credit for this to the NDA
Government. Bridges Gl length fopa=t Eﬁ_vﬂ ﬂT%Q %\r, earlier, there were some
guidelines T bridge ®ael 25 HIeX I, 30 HIex BT, SHH! relax fHAT Bl That is
why, our State was getting the maximum benefit out of this relaxation. In the Budget
2022-23, under Prime Minister's Development Initiative for North East Region,
Rs.1,500 crore have been marked. That is a huge jump and a very good initiative. We
must thank the hon. Prime Minister for having taken this imitative and we hope that
we would get the maximum benefit out of it.

§HIRT inter-State ST TSR %W 2, it is a big problem. With the intervention
of the hon. Prime Minister and the hon. Home Minister, -- Arunachal has border
problem with Assam and Assam has border problem with all other States of the
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region -- the intervention of the Centre and their initiative, we are hoping that from
next month, that is, from April, the negotiation would start, and this long-pending
problem would also be resolved amicably. | would like to suggest to the Ministry of
DoNER that whatever scheme you take up for the North-East Region, employment
generation-oriented scheme should be undertaken. Our State, Arunachal Pradesh,
has the largest area but we have the least population among all the States of North
East. They have unemployment problem, maybe, because of inherent planning
mistake. Inherent planning defect & BRI unemployment problem 81 Y&! Bl Certain
good projects could be taken up there, some good industry could come. Like now in
power sector -- everybody knows that Arunachal Pradesh would be the future
power-house of India -- NEEPCO has been able to successfully commission some
power projects in Arunachal Pradesh like Kameng, Pare, Ranganadi etc. Many more
projects are likely to be commissioned. Many more projects are being executed by
NEEPCO, NHPC and other power developers. In one of the meetings, | have also
requested the Ministry to see that NEEPCO headquarters is established in Arunachal
Pradesh. 318U § 99 I9dh RINEEAS %I If not headquarters, at least, the regional
office or a major office should be set up in Arunachal Pradesh. Now, a number of

projects of NEEPCO are in the pipeline. These are to be executed by NEEPCO for
which MoU has been signed with the State Government. All other power developers
like NHPC, NTPC, whosoever it may be, if they could come and have their offices
established in Arunachal Pradesh, that would be good. That would help to generate
heavy revenues for the State and revenues for the country also. Our local youth would
also get employment avenues there. 3ol Y ﬁ?éﬂ_sr’ ol %\r; in the present
Government, we are really seeing the changes.

Sir, | mean the transparencies that are there. HIR IgT Hex T Sl %\r, a7 Bl
AR T # Bl 319 URe¥ar 99a! fawg <ot ® f = 81 &1 82 This is the
difference we are seeing. It is corruption free. Uzl o - Aled, xT HI HTﬁT{,
without being prejudiced to anybody, | am saying one thing that Ugcl 30U ¢ PRy
q DIg A6 HRe 31 oI5 731 ool # fodt g #2019 fem & fag oma 2, ar
STD] W MR db 91 gsd] AT, Sh] UlgcHe Al [Holdr 2Tl I 984T 4R )
§3d I Now, H3IT AT, TE=HE AN & SR R Ygd T &, ST 31 &, 8 T 3T
189 AT W E@ IR B 9 © fob fpa-forg o1 Rfig & This is really the change
that we are able to see. This is the TR@dH that we are able to see. That is why, 39
ST o qvé, DY i CD'E‘;, people of Arunachal T 3ATY, especially, the people living in the
interior 1 A9 H&d %\;, AT JIE ST BT A o B So, this is the change we are
able to see in this Government. We have a very competent enterprising Minister, the
Minister in charge of DoNER. Hopefully, under his leadership and under the




[ 14 March, 2022 ]

leadership of our Prime Minister, the North-Eastern Region should rise and become
one of the most developed regions in the country. Thank you very much.

MESSAGE FROM LOK SABHA

Regarding extension of time for presentation of the Report on the Biological Diversity
(Amendment) Bill, 2021

SECRETARY-GENERAL: Sir, | have to report to the House the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:-

"| am directed to inform you that Lok Sabha, at its sitting held on the 14" March,
2022, has adopted the following motion regarding further extension of time for
presentation of the Report of the Joint Committee of the Houses on the Biological
Diversity (Amendment) Bill, 2021: -

MOTION

"That this House do extend upto the 03 June, 2022, the time for the presentation of
the Report of the Joint Committee on the Biological Diversity (Amendment) Bill,
2021."

SNt SYUTATT : A= H31 ST BT STa1d bl 8171 The House stands adjourned to
meet at 11.00 hours on Tuesday, the 15" March, 2022.

The House then adjourned at twenty -eight minutes past six of the clock till
eleven of the clock on Tuesday, the 15" March, 2022.
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